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PARLIAMENT OF INDIA
Tuesday, 1@h October, 1951
The House metkt Nine of the Clock.
[MR. DrpuTY-SEAKER in the Chair]
ORAL ANBWRS TO QUESTIONS
Short Nofice Qestions sud Answers

COMMITTEE TO ANSIDER ORDERS PASSED ,

sy Cusro AND CUSTODIAN-
GENIRAL OFEVACUEE PROPERTY.

Shri KamathWill the Minister of
Rehabilitation ’ pleased to state:

(a) whether is & fact that & Com-
mittee has beeq recently appointed to
consider the o}rs passed by the Cus-
todian and tH Custodian-General of
Evacuee Progty with regard to
evacuees and ueir property in India;

(b) if so. wat is the personnel of
the Committe ‘

(c) its term of reference; and
(d) the revons for appointing such

a Committeat this stage?

The Minitr of State for Rehabili-
tation (Shrd. P, Jain): (a) No.

(b) to (di Do not arise.

Shri Kamh: Is it not a fact that
a Commith consisting of the Joint
Secretary the Rehabilitation Minis-
try, Mr. matyagi, Mr. Kaul, the
Principal ivate Secretary to the
Prime Mister and Maulana Hifzyr
Rahman ¥ been appointed recently
in connemn with the consideration
of the eruee property problem in
India?

Shri AP. Jain: That is certainly
not %o0.

‘Shri Bmath: Am . I to understand
that theress report in this connection
is not cpect? .
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Shri A. P. Jain: The hon. Member
should have seen the press note which
was {ssued by the Ministry. If he
has not seen it, for his enlightenment
I will read it: o

“The Government of Indis have
appointed ny Commitpe as has been
reported by the press.’

Mr. Deputy-Speaker: There is an-
other short notice question, by Mr.
Chattopadhyay. He ia not in his seat.

Then there iz an adjournment
motion. Has the hon. Minister been
given notice of this?

Shri Kamath: Yes.

y L:r. Deputy-Speaker; Which Minis-
er’ . De

Shri Kamath: The Labour Minister.

Dr. Ram Subhag Singh: Sir, there is
the short notice guestion, of Mr,
Chattopadhyay.. Mr. Jhunjhunwala
has been authorised to put it.

Mr. Deputy-Speaker: Very well. He
can put the short notice question. 1
1will come to the adjournment motion
ater,

SuprpLY oF RICE T0 WEST BENGAL

Shri Jhunjhunwala (on behalf ot
Shri Chattopadhyay): Will the Minis-
ter ct)f Food and Agriculture be pleased
o state:

(a) whether the quality of rice
supplied recently to West Bengal from
the stock held by the Government of
Punjab (India) is not good;

(b) if so, whether the stocks were
examined before being despatched to
West Bengal,;

(c) the percentage of foreign mat-
ters detecled in such consignments:

(d) what is the opinion of the Pun-
jab Government (India) regarding
the complaint; and
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{e) whether this rice is being issued
through ration-shops in West Bengal?

The Deputy Minister of Food and
Agriculture (Shri Thirumala Rao): (a)
to (e). The 6,000 tons of rice recently
allotted to West Bengal from the Pun-
jab included 800 tons of Santhi rice.
On seeing a sample of this Santhi rice,
the West Bengal Government objected
on the ground that the rice was inedi-
ble. he matter was immediately
“taken up by the Government of India
who asked the Punjab Government to
suspend the despatch of this consign-
ment. An officer of the Ministry was
sent to the Punjab and he has since
examined the rice. It is found that
the sample on which the West Bengal
Government based their objection re-
lated to a small lot of 100 bags only
of Santhi rice; the rést of these stocks
is of fair average quality. So far, no
Santhi rice has been despatched to
West Bengal. The question of West
Bengal accepting the lots which are of
acceptable quality is now being taken

. up with them,

DOr. Ram Subhag Singh: May I know
whether that Santhi rice was des-
patched from Punjab?

Shri Thirumala Rao: I told you it
was a small consignment of 100 bags
only. and it was stopped with that.

Shri Jnani Ram: May I know whe-
ther the Punjab Government has
enquired into the matter in order to
fix the responsibility for purchasing
that quality of rice?

. Shri Thirumala Rao: It is for the
Punjab Government. We have drawn
their attention to it and they have
stopped further despatches.

Shri B. K. Das: May I know whether
the rest of the 800 bags of this qualltg
of rice will be lying with the Punja
Government or will be sent to some
other areas?

Shrl Thirumala Rao: The allotment
of medium Santhi variety of rice to
West Bengal was 800 tons. Of this
in the first consignment only 100 bags
proved to be of a very inferior quality.
and the rest hag not been despatched.

Shrl B. K. Das: Has the rest been
examined?

Shri Thirumala Rao: Yes, the quality
is being examined before it is des-
patched. We have got an Examining
Department in the Punjab Govern-
ment. N

Shri S. C. Samanta: May I know
whether complaints have been receiy-
ed  from onther places also about this
quality of Punjab rice? .
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Shri Thirumala Rao: We are not
aware of it

»

Shri Shiv Charapn Lal: Is it a fact
that the Bengal Government has
ralsed objection against the bags
other than those e hundred bags
also and said that those other bags
of rice are also nae fit for human
consumption?

Shri Thirumala Bo: No
ARREST OF A Knugx OF PARLIAMENT
Hosx

Shri Kamath: W# the Minister of
Home Affairs be pl&sed to state:

(a) whether it issa fact that Shri
Kartar Singh, Khalgl of Parliament
House, was recentlyhrregted by the
Stagon House Office Paharganj Police
Station;

(b) whether he d}d on or about
the 9th October, 19§, while in police
custody; and

(c) whether an quiry has been
held into the mattct and if so, with
what result?

The Minister of Hme Affairs (Shri
Rajagopalachart): Sir(d have got fair-
ly full information 4d I would like
to read it to the Houe.

(a) Mr. Kartar Sgh was not
arrested by Paharga& Police. One
Bhagat Singh of Mytani Dhandha
made a report at theolice Station
Paharganj on 7th Qrober, 1851 at
2-10 p.M. under section#8g I.P.C. relat-
ing to the abduction his niece Jit
Kaur, aged about 16 ears. In the
first information repor Bhagat Singh
named as a suspect ne Jogendra
Singh. The case was nfrusted for
investigation to Assistey Sub-Inspec-
tor Narendra Nath. endra Nath
on coming to know t Jogendra
Singh and Kartar Singhyere friends
called Kartar Singh forwterrogation
on 8th October, 1951, s Narendra
Nath Is at Ludhiana in ckection with
the investigation of the &e, it cannot
be stated accurately howong Kartar
Singh was kept for intertvation. But-
papers relating to Inquey Report on
Kartar Singh show that srtar Singh
returned home about midght on 8th
October, 1951, )

(b) Kartar Singh livedin Rouse
Avenue which is in giz Bazar
Police Station. On 9th Ozbex-, 1951
the Faiz Bazar Police $tath received
a message at 6-15 AM. thaywo cases
of poisoning., one from Rar Sita
Ram and the other frqy Rouse
Avenue had been adm_ik into

Hospital. Tara  Singh, Wssistant
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Sub Inspector of Faiz Bazar Police
__enquiry to Irwin
Hospital. One of these two cases was
Kartar Singh. Kartar Singh had
died soon after his admission in the
Hospital. Post Mortem report on
Kartar Singh revealed no injuries and
cause of death is _supposed {0 be
opium poisoning. Viscera has been
sent for ~hemical analysis. The In-
quest held by A.S.I. Tara Singh of

.Faiz Bazar Police Station has estab-

<

lished the fact that Kartar Singh slept
at his House from midnight of 8th
October 1951 until the morning of
October 9, when his wife found him
unwell after which he was removed to
Hospital. Before removal to Hospital,
one Dr. Mahendra Saroop of Nur
.Jehan Road attended Kartar Singh at
his house. ’

(c) Inquest Enquiry was held by
AS.I. Tara Singh into the cause of
death of XKartar Singh. Kartar
Singh's wife stated that her husband
took opium and committed suicide,
feeling humiliation at being called by
Police for interrogation. No one has
made any insinuation or suggestion
during inquest enquiry that Police
administered opium to Kartar Singh.

_ Kartar , Singh’s father Beia Singh
is Jamadar in Parliament House.
Jogendra Singh abductor was employ~
ed in Parliament House and had been
dismissed from service, Jogendra
Singh and Kartar Singh were thus
friendly. Yesterday evening, police
have received a telegram that the
abducted girl Jit Kaur and the ahduc-
tor Jogendra Singh have been arrest-
ed in Kapurthala, The motive for
suicide was probably the conscious-
ness on the part of Kartay Singh that
he had had some hand in the abduc-
tion and that revelation might follow
in the arrest of Jogendra Singh and
Jit Kaur.

Sh_rl Kamath: Did I hear the hon.
Minister to say that the report which
he has with him does not show as for
what length of time this Kartar Singh
was detained by the police for inter-
rogation?

Shri Rajagopalachari: I read out
that as the Assistant Sub Inspec-
tor Narendra Nath i3 at Ludhiana in
connection with the case, we could
not get sufficient accurate information
exactly to say how long he was kept
for interrogation. The papers relat-
ing to the Inquest report show that
Kartar Singh returned home about
midnight on the 8th October, He had
been called tor interrogation on the
8th October. From that we can guess
the time approximately. s
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Shri Kamath: Did he return home
straight from the police custody or
from somewhere else?

Shrl Rajagopalachari: As far as I
can say, he returned from the police
station; but it must be subject to
further enquiry. MHe had returned
home and we may infer that he re-
turned from the police station. As 1
said the case is one where a man
in Kartar Singh’s position might have
felltf the urge to do away with him-
self.

Shri Kamath: What was the time
lag between his return home and ad-
missicn into hospital? '

Shri Rajagopalachari: No lag. He
returned at midftight. I would not
call it any lag. We do not know when
he came back. On the 9th morning
he had already been taken to the
hospjtal and had died there. 1 have
already said that he returned home
at about midnight on the 8th October.
On the 9th, he was in the hospital at
8-15 so that the possibility is that he
was admitted in the morning in the
hospital.

Sardar Hukam Singh: Was he given
anything to eat at the police station?

Shri Rajagopalachari: These are
interesting questions which may be
put offhand; but there is o great
object to be gained by going into that
kind of detail merely by conjecture.
The facts established from the papers,
and from the information are
that he returned home aboul midnight
nn the 8th October, probably from the
police station and then he slept there.
As to when he took the opium, we
cannot guess. By 6-15, he was in the
hospital.

Sardar Hukam Singh: Is it a fact
that when he was allowed to return
from the police station, he could not
walk and he was carried to his house
by a constable and some friends?

Shri Rajagopalachari: That is a fact
which is not obvious from the infor-
mation I have received. It may or
may not be true. But we must re-
member the maln feature in the case
that there had been a complaint about
the"abduction of a girl of 18 and there
was necessity for the police to en-
guire and they made the enquiry.
It is not as if it was a fancied thing,
it has resulted in the capture of the
abductor and the recovery of the girl
at Kapurthala. With this background
we must look into the case. Many
conjectures can be made.
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Pr. Ram Subhag Singh: May I know
how long Kartar Singh was interrogat-
ed by the police in the police station?

Sur: Rajagopalachari: I have al-
ready tried to answer that question,
He was taken for interrogation on
the 8th October. He returned at
night. He was found next morning
in the hospital. These are the basic
facts, We may also take note of the
fact that at the Inquest report, there
were no injuries. His viscera have
been sent for examination because it
was thought to be opium poisoning.
Further details will be found on the
examination of the viscera. I am sure
it will be found by the viscera exa-
miners as to what the poison was,
how long it was there, etc. That may
be guess vyerhaps. There were no
injuries. hatever e may conjec-
ture, we may take a more proper line,
namely that the accusation operated
on the man's mind.

Sardar Hukam Singh: Has it been
discovered or disclosed so far where
from he got this opium?

Shri Rajagopalacharl: Opium is not
very difficult to be found in Dethi. I
take it that many people do take it.
An over-dose Kkills. .

Khwaja Inait Ullah: As he leff’ the
police station at 12 o'clock as you say,
after 12 o'clock it will be very diffi-
cult to get opium in the bazar.

Shri Rajagopalachari: The case has
to be investigated. It is difficult to
get at the truth even in an investiga-
tion in a court. Much more difficult
would it be here. I am not the man
who had any knowledge.ef the matter.
By cross-examining me  nothing
much can be discovered. We can
build a whole story, an interesting
story. As to how the man could have
got opium in a quantity. sufficient to
kill him is a question which could be
only answered by conjecture. Who

knows what the man’s habits were,”

whether the opium was there and
what were the reasong that led him
to use opium as the poisoning agent?
It must probably have been in his
own house. '

Shri B, Das: Did the Home Minis-
try or the Chief Commissioner of
Delhi keep informed the hon. Deputy-
Speaker or the Parliament Secretariat
of this case ahout the staff of Parlia-
ment Secretariat?

Shri Rajagopalachari: It is quite
true that he has some intimate con-
tact, as it turns out, with Parliament
and with us. But, when a case of
abduction of a girl is taken up, we
cansyt cupert the police officers to
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contact the Parliament officers and
others in a case of that kind.

Shri B. Das: I say the Chief Com-
missioner.

Shri Rajagopalachari: If that course
had been followed, probably Jit Kaur
would not have been recovered.

Shri Dwivedl: May 1 know if any
other case of death has occurred in.
Delhi recently after the police inter-
rogation?

Shri Rajagopalachari: I do not think
80.

Shri Kamath: Does the hon. Minis-
ter think that the charge of abduction
or abetment in abduction - operated
upon Kartar Singh's mind and does he
rule out the poseibility of Kartar
Singh having committed suicide owxrexa
to the unfalr treatment accord
to him and a sense of humiliation
engendered thereby?

Shri Rajagopalachari: I do not rule-
out any possibility, 1 wish to give
out my own feeling {n the matter that
a man who has been ill treated in the-
police station would rather complain.
than commit suicide. But a man who
feels that he has been suspected of
something dishonourable or dange-
rously bad is more likely to think of
suicide. A man who hag a grievance
against the police would be quick to
place it before some Parliament Mem-
ber. .

Khwaja Imait Ullah: Has Govern-
ment given clear orders to the police
not to question a man using physical
force and torture?

Shri Rajagopalachari: No  special
orders are necessary to ban physical
torture. Questioning  cannot >
banned because no investigation is
possible without interrogation. Phy-
sical torture has been ruled out by
law and I do not think it is practised
now even by crude Iinvestigators
without incurring grave risks.

Shri Kamath: Has the investigation
which has finally led to the arrest of
the offender shown that this Kartar
Singh had any hand in the commission
of the offence at all?

Shri Rajagopalachari: On these
points I would like hon. Members to
postpone judgment. The case is now
under enquiry and I do not think it
will be useful to prejudge the case or
discuss the case. -

Mr. Deputy-Speaker: 1 will now
proceed to another question. Mr.
Gangadhara Siva. He may read{hxs
question.
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CROP SITUATION IN RAYALASEEMA

Dr. M. V. Gangadhara Siva: Will
the Minister of Food and Agriculture
be pleased to State:

(a) whether the attention of the
Government has been drawn to a
summary of the official season report
for Madras State for the week ended
6th October, 1951, as publlshed in
the Madras Mail, page 1 col. 2, dated
12th October, 1951;

(b) whether the report about stand-
ing crops in Anantapur, Cuddappah~
and Chittoor as published in the sum-
mary is correct; and if so what
measures do Government pro ose to
take to meet the difficult tuation
in Rayalaseema?

The Minister of Food and Agricul-
ture (Shri K. M. Munshi): (a) and
(b). At the special request of the
hon. Member I agreed to answer the
question; but I got a copy of the
question only just now. I do not
know much about the correctnesg of
the official season report; but I did
read the summary of the official
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season report referred to in the ques-
tion. But without making enquiries
I cannot say whether the summary is
correct or not and what measures the
Madras Government propose t{o take
with regard to the situation. I will
have to make enquiries about it.

Mr. Deputy-Speaker: I think the
hon, Minister may gather sufficient
information about this matter and
pass it on to the hon. Member. That
will be all right. Whatever informa-
tion the hon. Minister can gather later
may be passed on to the hon. Mem-
ber.

shri K. M. Munshi: I will pass on
to the hon. Member whatever infor-
Lnation I ameable to gather,

Mr. Deputy-Speaker: That may be
done as early as possible.

Thakur Lal Singh: Sir, I had tabl-
ed a short notice question about
Bhopal and I don't know what has
happened to it.

Mr. Deputy-Speaker: Whatever s
not called to-day has been disallowed.
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CORRIGENDA
to
i,he Parliamentary Debates (Part II—Other than Questions and Answers),
Fourth Session 1951.

Volume XVI.—
1. No. 1, dated the 24th September. 1951.—

‘(1) Col. 3193, line 10 for “Act, 1151" read ‘‘Act, 1951"
2. No. 2, dated the 238th September, 1951,—
~ (1) Col. 3260, line 18 for “set” read ‘“sat”.
3. No. 3, dated the 26th September, 1951,—
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4. No. 4, dated thy 27th September, 1951,—

(i) Col. 3902, line 19 from bottom for “rent for occupation of houses” read
SHORT NOTICE QUESTION".

(ii) W 3¥%e, qfer 23 & “z@ wwAN” & eqra 9T “gizw #HA” 7
5. No. 6, dated the 29th September, 1951,—

(i) Col. 3802, line 19 from bottom for “rent for occupation of houses™ rea:
“damages for the occupation’,

No. 7. dated the 1st Octnber, 1951,—-
(i) Col. 395%ne 16 omit “a”.
7. No. 8, datede 3rd October, 1951~

(i) Lo1T L& for existing line 19 read “it has been made out that pre-censor-",
after existing line 40 insert ‘“‘permanent period to the hands of the"
and delete line 43.

8. No. 9, dated the 4th October, 1951,—

(1) Col. 4153 last line, for “L.P.C.” read “I.P.C.".
(ii) Col. 4188, for existing line 18 from bottom read ‘“cular case by that
experience and I”,

9. No. 10, dated the S5th October, 1951,—
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(ii) Col. 4346, line 4 from bottom after “years” ipnsert “ago”.
10. No. 11, dated the 6th October, 1951, — -
(f) Col. 4418, line 26 for “stituted” read *“substituted’’.
. (4l) Col. 4460 after line 27 insert “ages etc.”
iif) Col. 4523, line 19 from Bottdm for “Cognizilibity” read “Cognizanlity™
xjv) Col. 4824, line 11 for “Cognizilibity” read “Cognizability".

. ‘No. 12, dated the 11th October, 1951,—
() Col. 4694, for existing lines 7-9 read “given to Shri Acchru Ram's case. ..

Shri Kamath: 1 am sorry it is a very ignorant imputation........
{iiy Cnl 4771 for evisting line 35 rend “number of fractors 1o he nroduced”



(ii)
12. No. 13, dated the 12th October, 1951,—
(i) Col. 11;11743 after line 5 insert “(No Questions—Part I not Published)” as 1. 4

(ii) Col. 4844 in line 32 for “Khwaja Inait Ullah: May I point” read "Sbrl
Jhuajhunwala. I just want”,

13. N.. 14, dated the 15th October, 1951,—
(1} Col. 4913, line 13 from bottom for *(Sidhva ) read *(Shri Sidhva)”.

(ii) CIURAUT i 2 & “fY8” & w97 ¢ 18 " ﬁ \

(iff) Col. 4984 for existing lines 10 and 11 from bottom read “A person shall
be disqualified for being chosen as and for being"”.

14. No. 15, dated the 16th October, 1951,—

(1) Col. 5083, for existing line 34 read “for the industrial development of
our country”.

(if) Col. 5128 in line 5 from bottom after “to” insert “give to”,
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PARLIAMENTARY DEBATES
{Part II-—Proceedings other than Questions and Answers)
' ‘- OFFICIAL REPORT |

5087 ' Ce
PARLIAMENT OF INDIA
Tuesday, 16th October, 1951

‘The House met at Nine of the Clock.
[MR. DEPUTY-SPEAKER in the Chair]
‘QUESTIONS AND ANSWERS
“(See Part I

9-15 AM.
MOTION FOR ADJOURNMENT

DISSOLUTION OF THE ALL-INDIA INDUS-
TRIAL (BANK DisPUTES) TRISBUNAL.

Mr. Deputy-Speaker: There is an
adjournment motion given notice of
by Shri Kamath tb discuss a deflni‘e
matter of urgent public importance,
namely: ‘

. “The virtual dissolution of the
All-India Industrial (Bank Dis-
putes) Tribunal by order of Gov-
ernment, and the imperative need
for early action with regard to
this vital matter.” :

May I know what this virtual dis-
solution is—wherefrom has he got it?

Shri Kamath (Madhya Pradesh): It
is a P.T.I. report from Bombay which
appeared in this morning’s papers
saying that Government has informed
the Sec;etary of the All-India In-
dustrial ° (Bank Disputes), Tribunal
that the 'proceedings before the
“Tribunal have been concluded comnse-
quent on the resignation of all the
members of the Tribunal. Sinte the
resignation of all the members of the
“Tribunal, there has been speculation
whether -the Government of [ndia
would flll the vacancies in the exist-
ing Tribunal or whether they would
constitute a fresh tribunal in this
matter. It ° {8 an important matter.
The House

390°P. 8. D.

is ‘interested, I am sure,.

5088

to know what steps are pro to
be taken by Government in_this mat-
ter which is so vital for the function-
ing of the banking industry in India.
The House will remember that the
former Tribunal was...

Mr. Deputy-Speaker: All right. I do
not think an adjournment mation is
the proper method of getting this
matter elucidated on the floor of the
House, because an ‘adjournment mo-
tion is for the purposes of censure of
Government either with respect to its
actloq or inaction. A short notice
question might have been put on this
matter. (Shri Kamath: There is no
time for that.) If, however, the hon.
Minister wants to say something I
would allow him,

The Minister of Finxnce (Shri C. D.
Deshmukh): T am not in direct
charge of this but I have been very
intimately associated on account of
my being the Finance Minister and
responsible for the health of the
banking system,

these discussions. e House will re-

member. that they passed a Bill con- |
taining certain terms of remuneration

and. so on because .the Court’ pro-
nounced that the award was invalid.
After that we tried to separate the

s% to speak with’
T

disputes into two, some of which could

be settled by conciliatian and others:

which could be referred to a Tribunal
and the idea was to save time in case
of the minor disputes. There was a
conference held here at which the em-
plovers and emplovees as well as the
representatives of the Reserve Bank,
besides Government ' representatives
were present and at‘one time we
thought that the conciliation proceed-
ings could be taken but there were
some unforeseen diffculties and. I

think the employees themselves felt -
dotibtful of the likelihood of benefit :
to them. So we thought in order to-

save time, it would be best to proceed
to appoint a Tribunal and to refer
all the disputes to the Tribunal. We
selected as a Chairman, a judge who
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has a very great deal of experience
in this matter, Mr. Justice Divatia—
there were three members—and the
other person chosen was Mr. Mehkri,
who was the Deputy Governor of the
Reserve Bank and who had been in
charge of banking. We thought that
these two were very good names and
the third name was some other per-
son. Then, I believe, on behalf of the
employees, an objection was taken
that these two men were not inde-
pendent, in the sense intended by the
law on the subject. There is a word-
ing: “they shall be independent mem-
bers” and it was stated that one of
them had some shares in some bank
and the other one had a sou employed
in another bank. Well, it was doubt-
ful whether the Court would uphold
it or not, but we did not want to risk
and waste time. I think that Mem-
bers will realize that that was the right
course to take and they resigned. I
know that during the last month, the
Labour Ministry have been making
attempts to secure proper personnel
but the House would realize that in
view of what has happened, it is most
difficult to make sure that there is
complete independence so to speak in
the legal sense. It takes a little more
screening than we were wont to give
to the process of selection of Mem-
bers. I think now they have got the
time it may probably pass the test of
legislation and I believe that the new
Tribunal would be appointed soon. So
my point is that we are not losing any
time and all the measures that we
have been taking have been taken in-
deed with the intention of saving time
and in view of that, I do not think
the adjournment motion is necessary.

Shri B. Das (Orissa): Has not the
Labour Ministrv learnt a lesson that
by creating out of way and in orga-
nizing hasti'y Trade Unions of bank
employees, these employees themselves
repudiate this kind of Tribunals?

Mr. Deputy-Speaker: The hon. Mem-
ter is making a speech. -

Shri Kamath: On a point of clgrxﬂ-
cation, may I ask the hon. Minister
whether the new Tribunal will be
appointed in the very near future?

Shri C. D. Deshmukh: I think 8o,
Sir. I know that the personnel has
been selected. in consultation with the
Finance Ministry.

Mr. Deputy-Speaker: In view of the
statement of the hon. Minister......

Shrl Shankaraiya (Mysore): May 1
know whether the Tribunal that is to
be appointed will go into the question
of Part B States employees also?
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Shri C. D. Deshmukh: ,Yes. That

matter a'so will be referred to the
Tribunal.

Prof. S. L. Saksena (Uttar Pradesh):
I had given an adjournment motion
before time to the Notice office today.

Mr. Deputy-Speaker: In view of the
statement of the hon. Finance Minis-
ter, I do not think that it is necessry
to pursue this matter.

U recelved notice of an adjournment
motion from Prof. S. L. Saksena, I
only had it at 9-5 A.M. I have there-
fore disallowed it. :

Prof. 8. L. Saksena: I have given to
the Notice Office at 9 AM. I have
marked the time therein.

Mr. Deputy-Speaker: A copy is to
be given to me under the rules inde-

pendently and I received that copy at
9-5 A.M.

P-of. S. L. Saksena: I had given it

in the Notice Office at the proper
time.

Mr. Deputy-Speaker: Three copies
have to be given, one to the Speaker,
one to the Member concerned and the
third to the Secretary. It was given
to me at 9-5 aAM. I am sorry. All
the three have to be given in advance.

The Minister of State for Home Af--
fairs (Shri Sidhva): Apart from that
the motion is not in the presczibed
form. It is argued that a copy of it
has been given in time. The prescribed
g)rm is necessary for a general mo-

on.

Mr. Deputy-Speaker; It is unneces-
sary to pursue the mAtter.

PAPERS LAID ON THE TABLE

APPROPRIATION ACCOUNTS (CIviL) FOR
1949-50 aNp AuplTt REPORT. 1951 AND
COMMERCIAL APPENDIX THERETO.

The Minister of Finance (Shri C. D.
Deshmukh): I beg to lay on the Table
a copy of each of the following papers,
in accordance with the provisions of
article 151 of the Constitution:

(i) Appropriation Accounts (Civil)
for 1949-50 and the Audit Report,1951.
I“?f‘)cﬁd in the Library. See No. IV.O.

(ii) Commercial Appendix to the
Appropriation Accounts (Civil) for
1949-50 and the Audit Reg)ort thereon.
I[(I;loa)csd in the Library. See No. IV.O.
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DESECRATION OF TEMPLES ETC. OF THE
Hinpus IN EAST BENGAL AND ACQUISI-
TION; BY THE GOVERNMENT OF EasT
BENGAL OF LANDS BELONGING TO
TEMPLES ETC. IN CHITTAGONG DISTRICT.

The Deputy Minister of External
Affairs (Dr. Keskar): I beg to lay on
the Table the following two. statements
promised in reply to supplement-
arles to Starred Question No. 4981 on
the 7th June, 10851:

(i) Statement showing cases of de-
secration of temples and other places
of public worship of the -Hindus in
East Bengal; and ‘

(il) Statement showing particulars
of cases of acquisition by the Govern-
ment of East Bengal of lands belong-
ing to temples and other places of
public worship in Chittagong District.
[See Appendix X, annexure No. 7.]

Shri A. C. Guha (West Bengal):
May I get a copy of the statement.
apart from the copy placed on the
Table of the House?

Mr. Deputy-Speaker: The hon. Mem-
ber wants a copy from the office? .

‘Shri A. C. Guha: From the Ministry
or from the office.

Mr. Deputy-Speaker: I have no ob-
jection to the hon. Minister giving it
to the hon. Member.

MOTION RE: FIVE YEAR PLAN—
Concld.

Mr. Deputy-Speaker: Now we gu On
with the further consideration of the
motion moved by the hon. Shri
Jawaharlal Nehru on the 15th Octo-
ber, 1951—

«“That the draft outline of the
Tirst Five Year Plan prepared by
the Planning Commission, be taken
into consideration.”

Shri Kamath (Madhya Pradesh): Sir,
before we actually commence that,
may I know what fate has overtaken
or is going to overtake the Bill which
stands in the name of, or rather which
stood till yesterday in the name ot
the hon. Shri Santhanam, 1 mean the
“Indian Railways Act (Amendment)
Bill”?

The Minister of States, 'l‘u:‘gor;

and Railways (Shri Gopalaswa
suppose, Sir, it has been squeezed out.

Shri Kamath: Does it mean that the
status-quo continues. with regard to
the Railway Act ?

Mr. Deputy-Speaker: What else
could be done? There is no good hon.
Members asking questions of which
they themselves know the answers.

Shri Harihar Nath Shastri (Uttar
Pradesh): Sir, I should like to thank
the hon. the Prime Minister for the
opportunity that he gave to the Hquse
to express its opinion on the Five
Year Plan. Moreover, the Prime Mi-
nister deserves our thanks for the
most illuminating commentary that he
offered on this plan. There were, no
doubt, many misapprchensions that
arogse after the publication of the re-
port, on various points, but they are
very much removed after the specch
that the Prime Minister has made.

Now, so far as the Plan itself is
concerned, one may or may not agree
with the various recommendations
that have been made, but it goes with-
out saying that the Planning Com-
mission after strenuous work and
careful study and investigation, has
produced material of great magnitude
and importance on which conclusions
can he based. Now, I am in substantial
argeement with many of the conclu-
sions arrived at by the Commission,
particularly those relating to the
planning of our rural economy, con-
trol of population and the continuance
of stricter and more effeclive econo-
mic control. All the same, Sir, I have
my own doubt in regard to some basic
recommendations of the Commission
1glnd I desire to state them briefly

ere.

The Planning Commission has laid
great emphasis on agriculture, and ad-
mittedly ours is essentially an agri-
cultural country and its rural economy
for years to come is bound to influence
our national policy, and I do not
grudge if a partiality in favour of
agriculture is shown by the Planning
Commission. But, let us not ignore
the fact that while there is immense
scope for increase in our agricultural
production, the scope us far as the
abgorption of surplus man-power is
concerned is limited. Yesterday the
Prime Minister in his speech made 8
reference to unemployment in our
country which is ene of the biggest
problems that confronts us now. But
I regret having to say that due re-
gard has not been paid in the report
‘of the Planning Commission to this
important  question. Now the stage :
has come in our country when the |
question of unemployment has to b2
judged not as a theoretical question, |
but from a practical and realistic |
point of view, It is quite all right.
as 1 have said just now that agri-
culture shou'd be given the priority
that has been given to it. But all the
game, it is qu'te clear that the scope
for absorption of the surplus man- |
power in agriculture fs limited. Ac-i
cording to the Planning Commission :
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itgelt, 'by the year 1936, our popula- -

tion 1s likely to rise by 26 millions.
Now, to provide employment
surplus rural populatian and to en-
sure the same.to the urban masses,
there is no other ‘¢ourse except to. re-
gard . the industridl progress .of qur
country ' as a matfer. of
partance.

o the

vital .im-
I find a lack of apprecis- -

tion of this basic 'fact on -tl'ﬁpax‘t of.

the ‘Planning ' Coromission.. ey . pro-
pose to devote to industry one sixth of
the money assigned for agriculture.
In other words {t is about seven per
cent of the total expenditure propgge:
for the plan ag a whole. /Now this
allocation in my view is nat pro-
portionate to the proper and effective
role that industry should play in the
life of our country. The abjective of
attaining full employment. for the
masses cannot be attained unless this
aftitude is revised and the develop-
ment of industry is given a proper
place in planning.’

The Commission has conceded fhe'

continuance of the private ‘sector of
economy. In my view the - reason
flows from the very report of the
Commission. I am convinced that the
Planning Commission does not think
a1 nrivate sector of our economy
is .necessary as a matter of principle
the bulk of the resources
‘country but the reason why they have
laid 8o much stress on private economy
is simply that .according to the plan
the -bulk of the resources of the
country are to be utilised in agri-
~ulture and it is not possible, for them
0 ‘make large investments in industry.

of the-

Thus it -is ‘clear .that by their dispro-.

oortionate .allocation they have had
20 other course than to foist private
:nterprise  on. this
‘uture. The planners seem to believe
hal private enterprise

country for the .

under State .

'ontrol and discipline can- be made .to

ierve the interests of the country and
ts people. I am not so optimistic in
hat respect. With my own ex-
ericnce of the way in which private
.nterprise has functioned in the past
ind continues to function now there
re grave doubts if in the long range
an it can fit in. Let me be clear
hat T did pr~t expect that the Com-
nission should have proposed outright
limination ‘of nrivate enterprise. It
vas not possible but at least the
ountry did hope that the Commisgsion

ould have put hefpre.the. country the .

‘val  of the elimination aof private. en-
apptise and :{t .could have indicated
he lines and
uld have

do; It so strikes me that the posi-
n that the Commission has taken up

stages by which this.
heen achievéd and this .
e Planning Commission has failed .

is mare out of helplessness rather
than gny .realisation of the usefulness
of . private enterprise. in the future
set-up of pur couniry.

ree with the .Commisgion’s vigw
thr:tatﬁle way for the battérment, of the
standard of -livirig of the wcrker liés.
only through a fall in prices.or an in-.
crease in %roducuVitY-j ‘But'.I _have'
serious doubt in the wisdom ‘of its view:
that an upward movement in wages’
should be avoided. .

I regret to say that even the Prime
Minister yesterday consciously made a:
reference to the question of wage
freeze. I would like to say that when
the question of wage freeze was raised
on one occasion some years ago in:
U. K. it was proposed by the Trade-
Union. But the question may erise in
a country like the U.XK. but not in a
country like India where in most of
the industries the wages are below. the
living. standard and in some sweated
industries it iy not even on par with
subsistence level also. The question of
wage freeze could not therafore atise,
for the conditions in our countiry are
such that they constitute a constant
threat to.the health and efficiency of
the workers. The situatlon has fur-
ther deteriorated during the post-war
pericd when workers have been sub-
Jected to increasing physical strain due
to unabating rise in prices. As long
as these prices do not go dewn and as
leng. as the upward tendoncy persists,
a demand for wage increase is bound
‘0 be irresistible and the question of
wage freeze cannot be accepted . or
countenanced by the working classes
of this country. May I submit that
the .%uest_ion of wage freeze is nefthet .
justified ‘on social nor moral grounds.
Although in defining its objective of
price ' policy the Cammission . has
stressed on the.desirability of prevent-
ing further rise and also bringing prices
down it has produced nu - cancrete
plan by which this could be done. 'On
the contrary.-the Commission ' has
stated that for sometime to cume in-
flationary tendency will continue to
operate in this country. I fail to under-
stand how under these circumstance
any policy of wage freeze could be
justified.

There are other aspects of the report
too that call for comments. For in-
stémce, "due attention 'is not .paid .tv
welfare amenities for labour for: which
only 18 crores out of 1493 croves.are
proposed to be spent. nat consti-
tutes hardly abou! one per cent. of the
total expenditure. Dealing with in~
equality in incomes while the Com--
mission regards ecopomic enuality and

~social justice as conditions indlspen-

sable for the survival of democracy.
it has betrayed\‘its_ nervousness in im-
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plementation of this ideal on the as-
sumption that a hasty step in this direc-
tion may affect saving and the level of
production adversely. In the same
way, the Commission has warned
against material increase in direct
taxation under the apprehension that
such increase may affect the capital
market adversely. I fail to agree with
these conclusions, which in iny opin-
ion are the outcome of nervousness and
hesitancy on the part of the planners
rather than any correct apprisal of the
real situation and I do hope the plan-
ners will revise these conclusions be-
fore they pronounce their final verdict.

Shri Krishnanand Rai (Uttar Pra-
desh): Sir, I have a feeling that this
outline report of the Planning Commis-
sion has not received that reception
in the couniry which it deserved. The
two most vocal sections of our com-
munity have rejected and condemned
the report outright. The first group
representing the capitalists has called
it whimsical and fantastic. ~ But we
should not pay much consideration io
their views, because any sort of plan-
ning, good or bad, is against their in-
terest, because in planning there is an
element of control and discipline en-
forced by the State. The second voice
is the voice of the representatives of
the have-nots and I have some res-
pect for them. In their opinion this
whole Plan is a reactionary one. But
I feel that they measure every eco-
nomic development in the country by
one touchstone, namely whethcr there
is complete nationalisation of every
resource of the country or not. I want
to ask them a simple question. Even
the home of nationalisation, the
U.S.S.R. could not nationalise all its
plants and factories in 30 years atfter
the revolution and such being the case
how a democratic country like India
can do this in the five years as pro-
posed? In China too, the second great
country that is following that path, a
new principle or a unewer democracy
is being evolved. In this principle of
new democracy it has been proposed
that private sectors and public sectors
can work harmoniously, and about 70
per cent. of the Communist nationals
of Eastern Europe are today following
that middle path.

So, in my opinion there is ncthing
wrong in the pattern of economic deve-
lopment that has beet#®proposed by the
Planning Commission, the pattern- of
mixed economy. However, I have got
my own fear with regard to this Plan.
If this Plan fails, it will fail not be-
cause it has got no inherent system of
planning or has got no philosophy or
pattern of economic development, but
because the planners and the Govern-

ment are weak, that they will not
follow their conclusions and principleg
to their logical conclusions, and will
submit to outside pressure here and
there. And, Sir, I aave got reasons
for that fear. We had felt that due
to the unavoidable circumstances and
also due to the present complicated

_ system of economy there should be

control, but that control has failed, not
because there was something inherent-
ly wrong in control as such but because

the administrative machinery that was

responsible for implementing that con-
trol was corrupt and inefficient. We
have passed many laws in this House
controlling industry, we have passed
one very recently, but our experience
so far has been that Government has
totally failed in regulating private
industries and these big industrialists.
We have seen the misbehaviour of the
cotton textile, sugar and some other
industries who have openly fiouted
Government rules. and regulations, but
somehow the Government has failed
to control them. Therefore, if this
Plan fails it will be due to the in-
herent weakness of the Government.

Take the case of the price policy.
All the Ministers dealing with the eco-
nomic life of our country, whether he
be a Finance Minister or a Commerce
Minister, have been .talking of the
Korean war, other external circum-
stances, the inflation, and a lot of other
things and making them srapegoais on
the price front. But I think they
should clearly admit that though the
Korean war and external circumstances
are responsible for the high prices,
yet their own inefficiency and corrupt
administrative machinery, their own
lack of control over the huge vrofitear-
ing and blackmarketing in the country,
are responsible very much for the high
prices. All the rules and regulations
of Government so far as the price
policy or the confrols were concerned
have failed more than oace, and so it
is no use talking simply of the Korearm
war or of any other war. Sir, the Plan-
ning Commission ought to have said
in an unequivocal voice that they were
not going to allow any rise in prices,
because if prices are allowed to rise
we will remain in the middle of our
Plan without reaching the goal.

I have a very serious objection to
the talk of foreign help in the report
of the Planning Commission. I am
conscious that the Brime Minister said
vesterday that Government -are not
going to rely upon foreign help very
much, that they have got an indepén-
dent Plan, but the very words that
there cannot be much economic deve-
lopment in our counfry without for-
eign help, as has been said in the
report, will have a demoralising effect
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in the country and will place those
foreign countries which are likely to
help us in a superior position so that
even if they help us they will do so
with a lot of conditions. The Com-
mission have said that about two to
three hundred crores of rupees will be
required in the first stage of the ¥lan
as help from foreign countries, or
otherwise they will have to resort o
deflcit financing. They have said that
if they do not get foreign help then a
lot of the productive machinery crea'-
ed under the first phase of the Plan
will remain useless. Sir, I am not
opposed to foreign help, but my point
is that we should not place very rmuch
‘reliance on it and it should not have
a demoralising effect on our natjon
fﬁ‘f; we cannot do without foreign

The third point I would like to im-
press upon Government is that the
Commission has not been able to sug-
fest a scientific policy for the financ-
ng of the Plan. They have said that
they will get some foreign help, that
they will get something from the
State revenues and something from
here and there. If you go through
the whole report you flnd there
are a dozen of ifs and buts. I think
any Plan based on ifs and buts will
remain ifs and buts. Our plans
should be more
should be no presumptions or assump-

tions of this sort. If the hon. Finance'

Minister analyses the problem of
capital formation in our country he
will admit that there are a lot of
weaknesses in the whole taxation sys-
tem which is impeding capital forma-
tion, For example during the last three
or four years every Finance Minister
who has come to us has just gone on
‘removing all sorts of taxation from
"the higher income groups in our
country. If they withdraw all sorts of
taxation from the higher groups, from
where will capital formation come?
A new theory has been propounded—
and I am sorry that the Government
is propounding it—that during the
‘last few vears the income in our
country has been shifting from the
‘higher groups to the lower groups. I
do not know whether the proponents
of this idea have any basis for that
theory or whether it is just to save
their face from the inefficient and
corrupt taxation department they
have got. They have failed even to
analyse the presept rate of taxation
in the country have evolved such
fantastic theories as voluntary dis-
closures and a lot of other things
which i{s a clear proof that they are
pot meeting the whole situation. |

.gressive policies
duce the
:then they can have some capital for-
mation in the country.

coherent and there,

Then there are a lot of indealistic
pulicies followed by the Government
which are draining away our reve-
nues. When the question of the very
life of the nation was at stake, I
think the Planning Commission ought
to have clearly stated that we are not
going to have any idealistic policies
which will drain away our revenues.
During the Budget speeches over the
last two or three years, there has been
talk of economy but instead of econo-
my we have been seeing that the ad-
ministration has been growing top-
heavy with more and more of expendi-

;ture. If only they concentrate upon
‘our own resources,

have an efficient
department and have pro-
of taxation, and re-
extravagant expenditure,

taxation

The hon. Prime Minister yesterday
talked of a huge surplus man-power
in the country which due to psycho-
logical and other reasons is not able
to be employed. I am very sorry that
the Planning Commission has not real-
ly studied the goal of full employment
in the country. They think that by
the goal of full employment they will
have to abolish large-scale industry
and will have to return to the eco-
nomy of the eighteenth century or the
seventeenth cengyry. I am not going
to believe that. In our country there
is a lot of work which has yet to be
done: digging of canals, building of
roads and reclamation of land. For
that we require a huge man-power,
and we should not talk lightly of this
capital which is inherent in human
power. In our country, capital is
taken to be only currency that is re-
leased from time to time by the Fi-
nance Minister. But capital_ also in-
cludes the human element. In China,
huge dams and irrigation projects are
being constructed by human hands and
they are simply being given food.
clothing and other things. Yesterday,
it was pointed out that sometimes un-
employed labourers when asked to g0
to distant places do not go there and
they prefer semi-starvation, I know
that people from many regions in my
part of the country go not merely to
Assam and Calcutta, but even to dis-
tant islands in the Pacific and the At-
lantic in order to solve their bread
problem. Therefore, to advance the
psychological and _traditional reason$
is not much good. The Planning
Commission should concentrate on the
inner resources of the country. They
have been very thonest an?csbold ein
their pattern o economics.
have chosen the middle path, whic
we can utilise in an idealistic way.
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With these words, I wish -
to this Plan. wish God-speed

Shri B. R. Bhagat (Bihar): The Five
Year Plan is a great and bold experi-
ment in democratic planning. It is
8oing to usher in a new era not only
in India but in the whole of Asia. We
have seen plans in the U.S.A., in the
Fascist Germany and Italy and other
places, but the world is going to see
a8 new experiment on a big canvas.
Although it is beset with very great
difficulties, it has also an inspiration
and an enthusiasm backed by enlight-
ened public co-operation. The basic
factor in the success of this Plan is
the public co-operation and mass en-
thusiasm that it can create. India be-
ing a democracy, we cannot have
compulsion that you find in Fascist or
Communist countries. We have several
limitations. First, the Constitution;
then the hetefogenous elements in the
economic and political fields; then the
limited resources and our industrial
and agricultural backwardness. All
these must be borne in mind by critics
who call this a status quo plan or a
plan that does not mean to bring
about social and economic changes.

On examining this Plan, I find that
it constitutes a most realistic ap-
proach from the social and economic
points of view, India had gther plans:
the Departmental Plan, the Bombay
Plan, etc. But those were merely paper
plans. They were unrealistic in regard
to financial resources, although they
also had greater emphasis on social
and economic needs. But this Five
Year Plan is definitely more moderate.
It is designed primarily to bring about
an increase in national wealth. It is
divided into four parts. The introduc-
tion leads to the approach to plann-
ing and here we are given an excel-
lent picture of the economic structure
of the country. Both the immediate
and the long term problems are ana-
lysed. The immediate problem is ris-
ing prices, shortage of raw materials
and consumer goods, housing short-
age and the question of relietf and re-
habilitation. The long term problem
is also explained, and it is very in-
tricate and variegated. The basic pro-
blem is one of a low level of produc-
tion and a low level of consumption.
This has created a vicious circle. The
iow level of production has led to a
low level of consumption and a low
level of consumption has led to a low
margin of saving and.this in turn has
led to lack of capital formation. This
Plan has for the first time set out the
real economic picture—both long term
and short term. I shall conflne mlv)-
self, however, to two points: the prob-
lem of increasing panulation and the
problem of high and increasing prices.

Thg Plan has laid down that a po-
pulation policy is essential for plan-
ning, and it has given a positive popu-
lation policy. Although it is very
difficult to check the rise in popula-
tion in existing circumstances, we are
merely experiencing the difficulties
which_ the countries of Europe and
America experienced fifty years ago,
when they found that their industrial
and agricultural production was not
keeping pace with the increase in
population. Due to technological
backwardness, * we are in the same
position today. The question is not
only of a rapid increase in production
but also a rapid increase backed by
a rapid increase in both the agri-
cultural and industrial sectors at the
same time. The question is essential-
ly one of the rate of economic pro-
gress. The question of population is
only a negative one in the sense that
our consumption should not be as
large as it is, because it is said that
if a country is socially in a level of
beckwardness the increase in the rate
of progeny is higher when from the
point of view of psychology and
physiology the standard of life is low.
The point therefore is one of keeping
pace with the increase of the popula-
tion in the industrial and agricultural
production. The Plan has given a
very clear picture in regard to a real
population policy.

Coming to the most naughty problem
of increasing prices, our experience
since 1947 has been that Government
through its financial and budgetary
policy has not been oblivious to this
problem. This has two aspects. One
is the international aspect. In one
sense, the higher prices are gn im-
ported thing and in another they aru
just an-internal question. In this res-
pect also, the Plan gives an excellent
picture of the price policy. It ‘clearly
lays down that no plan at this time can
awaken the enthusiasm of the Indian
people, particularly of India’s middle
classes, unless it containg a clear
doctrine on prices. The reduction of
rices of those articles which enter
to the cost of living must be the
first element in the Plan.

10 AM.

This is not merely a political neces- !

sity; it is an economic imperative. In
a country where the bulk of the saving
takes place in the middle classes the
rate of capital formation dePonda a
great deal on the cost of living of
what are sometimes, though not
quite accurately, described as the fix-
ed income groups.

There are other factors than im-
ported inflation which have operated
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{0 keep prices high. It may be stated
that increased money supply is one of
these, but there are indications, since
at least tightness continued right
through the slack season, that existing
money supply was more an effeet than
a cause of high prices. Austere mone-
tary doctors would like a restriction
in money supply with a higher rate
of interest. It is probable that they
exaggerate greatly the effect in the
Indian economy of higher interest
rates on prices. The rate of interest
is not specifically discussed in this
Plan; it would be well for the plann-
ing authorities to have on monetary
policy an open mind.

But there must not be, on any ac-
count, new monetary inflation. The
Central Budgets have for each of the
five years of the Plan, therefore, been
constructed so that there is no deficit
financing over the five years; it may
be inevitable that there should be de-
ficit financing on revenue account
over the first two. As the Plan is
now constructed, it is believed that a
deficit, possibly Rs. 30 crores on re-
venue account in the first twaq ygars,
may be inevitable. A surplus of Rs.
40 crores on revenue account is pro-
vided in the next three. The effect of
the deficit on revenye account is off-
set in the first’ year by a surplus of
Rs. 102 crores on capithl account
which ebsorbs most, though not all, of
the . capifal deflcit of about Rs. 90
crores in the second year of the Plan.
There is a small deficit on .combined
accounts in the third year of the Plan
but the fourth and fifth years provide
for . surpluses on gombined accounts
makjng the operations over the .five
years strictly non-inflationary on .pub-
lic account. .

On private account-the plan has
been so constructed that the march of
income with investment ensures that
no new inflation . is ‘generated in the
process. The structure of investment
- and output year-wise .is explained in
the tables in the appendix. A serious
defett in the Draft Outline Plan pro-
duced by the Planning Commission has
thus been removed.

.total monetary investment
showrt ' ‘over five vears at Rs. 1486
crorés but investment from nbn-raone-
fary souirees vilued at Rs.. 260 crares
'{s mlso assumed.’ Some meagure of ex-
ternal ald-outside thége figures is cer-
tain because' of: the ‘release df Rs. 333
" crores ‘of : our sterling balances: -over
the next five years. The condition
that every stage of the plan should be
_non-inflationary is that investment and
{ output should. march’ together. The
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table shows that if the sterling releas-
es are counted in and further ex-
ternal aid of only Rs. 100 is assumed,
the plan can be phased so that it is
at all stages non-inflationary.

The condition for success is that
there should be no fsilure in the rais-

<ing of a sum of Rs. 1,108 crores. If

these sums are not raised, the differ-
ehce will be inflationary .unless ex-
ternal air more than covers the gap
In all circumstances which now seem
likely to arise this condition may be
assumed. ,

The revaluation of ‘the rupee and
the phasing of the Plan so .as to avoid

net new inflation at ‘all stages repre-

sent the first steps in a price policy.

- The major step thereafter i an im-

provement in production. ' Details of

‘the structure of new production al-

ready given will indicate that prices
particularly of food, cotton, jute and
cloth and bullding materials will come

" 'under increasing pressure as the Plan

‘proceeds.

The emphasis’ on consumer

“imports will add to this salutary pres-

R

" but it may imply a wider deg

sure, and, if this Plan is implemented
as is assumed in the tables attached, a
drop of another ten per cent in the
cost of living could &also ‘be ensured.
‘The overall effect of the measures sug-
‘geéted may, therefore, involve a re-
uctidn 6f between sevehteen to twenty
per cent in the cost of living. The
drop m the General Index of Whole-
sale Prices may, under favourable
circumstanees, at the end of flve years
be thirty per cent,

‘The essence of this policy is to be
found in a firm will not to allow ex-
penditure to march ahead of output.
This ‘is primarily a responsibility of
the Central and State ‘' Governments,
of co-
operation in the private sector than at
present obtains. ‘The. voluntary cur-

- taflment of dividends and the plough-

‘ing back of company profits are obvi-

'oys methods

of assisting in a price
policy; there is' no regson

why, where

*'thie can .profitably be done, a’ policy

“ly _er;co‘uraged.

“of this kind should not be immedidte-

"' So, Tt we see the price policy which

“fthe 'plan e¢learly . lays, deyn for the
, ﬂi'st‘eclime.‘iit will' be "folind to be ‘dls-

‘inflationary &t all ‘stageé—on the in-
on. o th

R LR e g
apd on the agricultural sector. 1IN
.a{-le so ‘based as'to give plenty 'of

"baldnce to each dther #nd ad far as
_possible they offset edch otner.

Whether it is the population pelicy,

“or whether 1t is the price policy, the
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Plan for the first time in the history

of India has cleared much of the mud-
dled thinking. Given public co-opera-
tion and mass enthusiasm and- backed
by the leadership in the country, the
Plan is bound to succeed. With these
few words I wish the Plan God-speed.
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. (English translation of the above .
: . 8peech) :

Babu Ramnarayan Singh (Bihar):
Sir, I am grateful to you for the op-
portunity you have given me to speak
on this subject.

The topic under discussion is the
Five Year Plan for our country. The
subject is no doubt of great importance
and value but all the same the plan
lacks in one most important respect.
The main purpose of discussing the
Pian is that all the natural and other
resources of the country are best ex-
ploited so that the people' may pros-
per: ' But what is to be seen and con-
sidered is the fact as to who would
be in charge of' executing the Plan.
As it is, the Government.‘'have prepar-
ed the Plan and they themselves will
be responsible for its implementation.
I think and believe the House too
agrees with me that the Plan should
hgve ample provision to see that a
proper watch is kept over those who
would be responsible for spending all
the revenue that would be earned
through various sources. It will be
seen that the Government collect the
entire income and they themselves
spend it. Let wus consider what {8
meant by governmental or political
organisation in the country. If the
Government stands for Government
alone, then it is all right, but if .the
thin%s_are otherwise and the Govern-
ment i for the good of the country
as-a whole, it is necessary to see how
and in what manner the :Government
spend. the entire national income—how
much 'is really spent on national wel-
fare and how much otherwise. As: I
have said it is clear that it is the
Government and the Government al-
one that receives the revenues and
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also spends it. In all countries of the
world it has been the practice since
times immemorial that whatever be
the Government revenue it is returned
to the public in the shape of various
national welfare schemes. But the
things are quite different here. What
we find here is that the Government
spends the entire income on its own
items. So all these aspecis shoyld be
taken into consideration. We ould
also examine the question as to what
should be the proper strength of the
Government staff. On such an ex-
amination it will be seen that many
posts are superflyous. Some people
have rightly described the Government
as a pinjrapole. Daily new depart-
ments are being opened, new posts are
being created and new recruitment is
being made without examining the
pros and cons of the things. So what
1 feel is that this question should
have Dbeen given top priority while
taking up this Plan. If the duties are
discharged properly the present
strength of the staff will not justify
itself. The staff can be safely reduc-
ed by 50 per cent. at least. So many
departments are not required either.
If the expenditure is made sincerely
and honestly taking into consideration
the country as a whole, this super-
fluous staff can easily be dispensed
with. How does the position stand
today? Nearly four thousand million
rupees, which is the approximate in-
come of the country, are spent by the
Government. What I want is—and it
is justifiable also—that at least 50 per
cent. of the total revenue must be uti-
lised for the benefit of the people. But
things are otherwise.

It was we, including many who are
sitting in the House, who had passed a
resolution in the Karachi Congress to
the effect that the highest salary to
be paid to any employee would be Rs.
500. But it is with a great sense of
regret and shame that one has to com-
plain that those very persons, who
were party to that resolution, have
been drawing fat salaries—some of
them draw flve thousand while others
ten thousand. and some even used to
draw as much as twenty-two thousand
rupees.

Shri T. Husain (Bihar): Nobody 1s
drawing twenty-two thousand rupees.

Babu Ramnarayan Singh: I said
‘used to.! 8o this extraordinary ex-
penditure must be checked. I for one
would like some organisation to be set
up in which service may be rendered
by way of public duty.

Shrl Himatsingka (West Bengal):
But such persons are not available.

.
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Babu Ramnarayan Singh: They will
be available if searched for. Let only
those persons work in the Government
who have an inherent desire for pub-
lic servicee. What we see today is
that of the millions of persons employ-
ed in the Government hardly one is
rendering any service to the mother-
land in the real sense of the term.
The fact is that nearly all of them are
working only to earn a livelihood;
maybe that some of them may be serv-
ing for the sake of gaining reputation.
But none is doing any real service to
the country. No plan can possibly
succeed unless the present state of af-
fairs is well improved. Only true
patriots can successfully work out any
National Plan.

The National Plan should first deal
with the administrative machinery of
he country. Unless -this question is
properly dealt with there cannot be
any hope for any success being achiev-
ed in that fleld. To explain the things
further we can compare such plans
and laws with a sword. A sword when
it i8 handled by a good person defends
the lives of many but the same sword
in the hand of some bad person
threatens the lives of still more inno-
cent souls. The sword is the same
but its benefit or otherwise solely de-
pends on him who handles it. That
is why it is essential that thorough
consideration must govern the choice
of the persons who would be respon-
sible for the implementation of this
Plan. It should have been done flirst.

There cannot be any denying the
fact that the country should maintain
thuse wha serve it. But the question
is as to how they shall be maintained.
They would be maintained in the same
manner in which the rest of the people
are maintained. Their standard of
living should be at par with that of
the masses. But at present those
who are in the Government—and are
servants of the country—are maintain-
ing such a high standard of living that
there seems to be no parity hetween
their standard of living and that of
the people at large. It cannot be that
these so called servants of the people
—ag a matter of fact they ought not to
be called as such—enjoy at time
when the masses gre suffering hunger
and starvation. I am told that even
the Ministers have fallen prey to
luxury and comfort. There is a vast
difference between the standard of liv-
ing of the people at large and that of
those who form what is called the Gov-
ernment. There is no parity whatso-
ever between the two.

Dr. Ram Subhag Singh (Bihar):
What the former Ministers used to do?
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Babu Ramnarayan Singh: The for-
mer Ministers used to eat what the
people ate. In the past they consider-
ed their village as their world. When-
evér a Yagna was performed in ihe
village the Zamindar did not take food
until all the villagers had taken their
meals. Nowadays there is qulte a dif-
ferent story and none is anxious to
know whether. people are getting food
or not and.what their miseries are.
You laugh at these things but these
are the facts. I have to submit very
Jpainfully that such a state of affairs
is very undesirable and it should not
be allowed to last any longer. It real-
ly looks very odd that in a_country
where the average income is hardly a
hundred rupees per year, the so-call-
ed servants of the people—I mean
Government servants—are- earning
lacs of rupees every year. This thing
should not be allowed to happen.

Although I should have liked to deal
with this point at greater length, I
would now leave it and iake up- an-
other point as the bell has already
rung. Yesterday the -hon. Prime Mi-
nister had stressed the need of making
suitable arrangements for imparting
‘military {raining on a universal scale.
I see eye to eye with him on this parti-
cular issue and would even go so far
as to suggest that military training
should be made compulsory for all
youths with sound health. Under such
a scheme the huge expenditure on de-
fence which amounts to nearly one
thousand and five hundred million
rupees at present is likely to be reduc-
ed to a great extent, for at the time
of war those trained youths could be
sent for. The present circumstances
call for some early solution being
found for reducing the country’s over-
all expenditure. You are aware that
in 1920-21, when Gandhiji started the
Congress movement most of the people
wore khad:. Khadi at that time was
so pooular .among the masses that
charkha spinning = became a daily
routine in every household. Gandhiji
had made it quite clear that those per-

sons whose income was large might”

confine themselves to earning money
but those who were unemployed—it
will be recalled that mnearly 85

cent. of the country’s total population

consists of peasants who are not em-
ployed throughout the year—had no
way out of soinning charkha and
thereby exploiting the national re-
sources which would otherwise go

waste. . If they did so, Gandhiji said,

the big .mills would not be required
either. It was not an ordinary thing
that the Mahatma tfold us. Had the
present Government, who have been
here .for a. con51derablv long period.
paid their attention to khadi, it would

have certainly become most popular
and within easy reach of all and sun-
dry by now. Thus the difficult prob-
lem of cloth would also have been solv-
ed. I for one believe that it would
also have reflected favourably on other

{rades as also on the prices of various

commodities. But it is a pity that the
Congress Government, which consists.
of those who are called successors to
Gandhiji, pay no heed to this im-
portant aspect of the question. These
people speak for hours and hours to-
gether—either here in the House or
outside—but alas the word khadi does
not even once leave their lips. What
was needed was that some National
Plan worth the name would have been
prepared and steps taken aceordingly
with a view to do some good to the
country as a whole.

Sir, I am going to finish soon. Al-
though there are many points with re-
gard to the Planning Commission
which call for our early attention, the
question of khadi is the most im-
portant. Next to khadi comes agri-
culture. I myself being a cultivator
am well aware of the various diffi~
culties that a cullivator has to face..
In Chhota Nagpur, which is my place,
heavy rains destroy the crops. For
the last four years the yield has been
very little. The miserable condition
of the agriculturists of that place can
hardly be described. Now it is our
duty as also of the Government to
make suifable arrangements for the
storage of that rain water. In this
way, rain water, which is otherwise-
wasted, can be utilised for cultivation
purposes where it is needed and the
vast damage caused to agriculture by
excessive rains and floods etc. can al--
so be averted. I would, . therefore,
suggest that the makers ‘of the Plan
amend it and give top priority to the-
question of ‘water among other factors
of production.

Sir, I would like the House to take
one more thing into consideration. As
it is the number of those who earn
something is far less than those who-
themselves do not earn anything and
live on the incomes of others. By a
close scrutiny it will be seen that not
more than fifteen to twenty per cent.
of the country’s total population are
wage earners: the rest are parasites
doing nothing and living on others.
Our Government also comes under the
latter category.. All those who claim
that they do much work are doing-
nothing. Since they are do‘ng noth-
ing towards the increase of produc-
tion, I would say that they do nothing-
and earn nothing. Only they earn
sormething who produce food or cloth-
with their own labour. So the Plan
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.ought to have provided that those who
‘do not do manual Ilabour have no
Tight to feed themselves or have ration
cards issued to them.

_ One thing more and I have finished.
1 want that all the public servants—
Tight from the President and the hon.
Ministers down to the lowest rank—
-should snatch an hour or so from their
-daily programme and devofe it to some
sort of manual labour, as for example
ploughing etc. If they do not do so,
-they should be denied food. I for one
would like some law to be enacted
‘'making it compulsory for every citizen
to do some work or the other. Only
then he should be served with food.
Although I had much to say I close
here for lack of time. I would, how-
ever, express the hope that those who
havé prepared the Plan and also those
-who would implement it, would give
due consideration to all that I have
submitted and do the needful to en-
:able the country to prosper. Let them
first provide amenities to the masses
and feed them. It is the people on
-whose money the Government is run-
ning and, therefore, the people have a
right to be served first. It should not
e that the Government enjoy and
‘people suffer from hunger and starva-
tion.

Pandit Kunzru (Uttar Pradesh):
‘Everyone who reads the report of the
Planning Commission must pay a tri-
bute to the thought and labour devot-
ed by it to the preparation of this
Plan. Every chapter and every page
of the report show how considerable
and conscientious has been the effort
that has gone into the production of
the Plan. Whatever may be said about
the different vparts of the Plan, the
1abours of the Commission will enable
us to think of the most important prqb-
lems affecting our economic and social
progress as parts of a well-co-ordinat-
ed programme, Hitherto we have con-
sidered each problem by itself apd
have as a rule adopted solutions which
have not always been conducive to
‘the attainmenf of our objectives. The
Plan will be an education to us. It
will make us think of our varlous
problems as parts of a whole.

Tt is not possible for me within the
limited time at my disposal fto deal
With more than two or three features
of the Plan. The points that I shall
-confine myse'f to are increased agri-
.cultural production, programme of in-
.dustrial = expansion, the price policy
and the cost of the programme. The
-agricultural plan shows that the Com-
.mission aims at increasing food pro-
duction by 7-2 million tons. I spoke
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earlier on agricultural
which includes -in addition to food,
commercial crops like jute, cotton,
sugarcane and oilseeds. I cannot af
length deal with them now. In the
few minutes that I have, I should like
to discuss the question of food produc-
tion because of the emphasis laid on
it by the Government of India and by
the Prime Minister. This is due to
many factors. I believe that one of
these is our own policy in respect of
external affairs. In any case, it is
obviously necessary that we should de-
velop increased production of food
with all possible speed in.the circum-
stances in which we find ourselves.
The Plan is a comprehensive one and
is simple and it can be easily grasped.
But, the very comprehensiveness and
simplicity of the Plan will make its
realisation difficult. The Commission,
apart from advising that the greatest
effort should be made in areas where
water is already available, has made
three Important suggestictis for the re-
organisation of agriculture and bring-

production

_ing about a change in the attitude and

spir_ff of the people towards not merely
agricultural problems, but all problems
affecting the country and some affect-
ing their own future welfare. The
Commission had to do this because it
looked at planning not merely as an
economic device, but also as a means
of social education of the people, with-
out which the purpose of any plan
cannot be fully realised.

The suggestions made by the Com-
mission for. the social education of
the people in the agricultural field and
increasing food production are three:
the establishment of village production
councils, registration of big farms and
co-operative farming. I take it that
it will not be left to the village pro-

+ duction councils to decide how much

they can produce in a village. If plan-
ning from below recommended by the
Commission means that the village
production council is itself to set the
target of production, there may be
found to be a wide discrepancy bet-
ween what is practicable on this basis
and the target put forward by the
Commission. I take it that for this
veason there will be a certain amount
of direction given to the village pro-
duction councils in respect of the total
increased production that they should
aim at. Given this, we have to see
whether the purpose for which the
three devices have been recommgnded
by the Planning Commission will be
fulfilled.

The village production councils have
to be established all over the coyntry
and social education of the village
people has to proceed pari passu with

.
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the establishment of the councils. It
seems to me that the Commission is
attempting  to do for the whole
country, where both general and social
education are limited what the Ten-
nesse Valley Authority did in a small
area and in a country where both
general and social education are highly
advanced. It can therefore be seen
how difficult of realisation the simple
Plan put forward by the Commission
will be. I am not against the Plan

for this reason. I do not in the least’

deprecate any of the suggestions that
have been made by the Commission.
What I want to say is that if the full
success of our Plan is to depend on the

proper working and the proper carry-:

ing out of the three suggestions made
by the Commission. then we must be

~ preptared for unlimited disappoint-
ment.

There is another difficulty also to be
considered in this connection. The
Village production councils will have
to be educated in the programme that
they will be called upon to uncertake.
The education that they will receive
will be valuable; but the villagers will
take som= time to assimilate. As re-
gards registered farms, the suggestions
seem to be very interesting. 1 eager-
ly read the paragrarh relating to it in
the report of the Commission. But,
all that I found was that a certain
responsibility would be laid on the
owners of the registered farms. There
is no indication of any help that they
may receive from the Govemn;ent or
any facilities that may be given to
them in order to enahle them to fulfil
the responsibility that Govegnment
want to impose on them. It is true
that in the last resort, we can, in the
general good. introduce compulsion.
But. it is obvious that if we can link
individual good with general good, our

.. purpose will be achieved more easily.

»

’

)

There is another aspect of this ques-
tion that requires careful considera-
tion. Ths Commission is obviously in
favour of large-scale farming and it
seems to me, reading its report, that
it will be happy if the number of small
farms becomes appreciably Tess.
seems {0 me to be in favour of farms
of so large a size as to make cultiva-
tion by mechanical means a possibility.
Whether agriculture should be rqade
an industry st the present time is &
large question. But I feel that there
is some want of coordination here bet-
ween the plan of the Commission and
the announced purposes of the Gov-
ernment with 1:;hsoect to the abolition
of zamindari. e
the zamindars is To be used for the
purpose of mainly making the uneco-
nomic holdings economic ones and
giving land, if possible, to the agri-

390 P. S. D.

. the Plan recommended by the’

land taken from.
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cultural labourers who are unable to
make both ends meet in the present
sta.te‘of our agricultural economy.
thig is the end that Government have
set before themselves, how are they:
going to carry out the Plan, and wit
what consistency can they carryc out

om-
mission which aims at the creation of
large farms?

Now. a word about co-o0 i

erati

fgrms. No one can say a wordpagainvs?

em. They are most desirable. But
success in this fleld will be very difi-
cult and problematic. The problem is
to be tackled. but time will be requir-
ed to produce results. In the short
space of flve years we may not be able
to advance’ co-operative farms to suc”
an extent as to derive much help in

the execution of our Plan from this
source.

Have I any time left, Sir?

Mr. Deputy-Speaker: Two
minutes.

Pandit Kunzru: Well. I will then be
very brief. I shall pass on to th: in-
dustrial plan and say that its realisa-
tion depends entirely on private effort.
I have no doubt that the Government
has consulted private industrialists.
But even so, changes may take place
in the course of the next few years
that make industrialists unwilling to
invest their money in the industries
recommended by the Commission. But
the most striking deficiency in this
Plan seems to me to be the failure of
the Commission to recommend the
establishment of a large steel factory.
The Commission has given reasons for
it. ar;d cogent reasons too. But con-
sidering the dependence of our in-
dus‘rial qdvnncement on steel. I attach
so much importance to it as to be pre-
pared even to cut down our agri-
cultural plan, notwithstanding its
necessity, in order to increase steel
production substantially.

more

Now, with regard to the third point,
namely, finance and price policy, I
will deal with them both together. It
is obvious that for the full execution
of the Commission’s Plan about Rs.
600 crores will have to be borrowed.
It is true that the Commission says
that the deficiency to the extent of Rs.
290 crores might be made up by the
method of deficit financing. Now,
this is a somewhat difficult matter.
But let us first congider whether the
deficiency will be.of the order of Rs.
290 crores only. The Commission has
proceeded on the assumption that the
resources of the Central and the
vincial Governments as tabulated by
it in one of the appendices—to Chapter
2, will be available during the next
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five years. Among these resqurces
which it has counted on, are Rs. 130
crores in flve years of the Central Gov-
ernment and Rs. 81 crores of the Pro-
vincial Government. It is true that
the Finance Minister said during the
Budget discussion that additional taxa-
tion was being imposed to provide a
surplus of Rs. 26 crores for the exe-
cution of the Colombo Plan, But I
am very doubtful whether that surplus
will be realised. And this suggests
caution in assuming the realisation of
the surplus in subsequent years. Then
the realisation of the State surplus
seems to me to be even more_proble-
matic. I shall not be surprised if the
total surplus of Rs. 211 crores which
the Commission has veferred to falls
short of this sum by about Rs. 100
crores. and in that case the deficit
financing will have to be resorted to
the tune of about Rs. 400 crores. Now,
some of this money will be available
from the sterling balance. The Britich
Government, I believe, have agreed to
release- about Rs. 35 millions every
year for the next flve to six years from
our sterling balance. So £175 mil-
lions ‘or about Rs. 230 crores will be
available from this source, and we
shall have to find something between
Rs. 150 to Rs. 170 crores to carry out
cur Plan.

Now, we know what the price sttu-
ation is, and therefore we know how
great inflationary pressure will be if
we manufacture currency notes worth
Rs. 170 crores. To the extent that
production increases every year this
can be done safely and it appears from
one of the appendices given at the end
of the Commission's Report, that the
irrigation plan has been so phased as
to increase the irrigated area every
year by a substantial amount. This
feature - of the Commission's report
undoubtedly deserves commendation
»nd 1 personally found that section
relating to power and irrigation is
much moYre satisfying than the other
parts of the Plan, and I hope success
in it will be achieved according to
plan. Nevertheless, even in spite of
the great care taken by the Commis-
sion, the danger of artificially increas-
ing our currency is obvious and this
has an obvious bearing on the ques-
tion of having integrated prices.

11 A.M. :

I am glad that the Commissiop has
recommended the establishment of an
expert Advisory Council to make sug-
gestions for the enforcement of a co-
ordinated price policy. It has virtual-
ly sumgested the re-establishment of
the Commodities Board on a larger
scale and with. more comprehensive
terms of reference. I hope that this

Council will contain pot merely of-
cial experts but also some economists
and administrators who will be able
to be of great use to the Government

experts.
Here, if a co-ordinated price policy

is to be followed it must have the co-
operation of the Government as well

. ag of the people. But in this fleld of

a co-ordinated price, policy the Govern-
ment themselves have been the
greatest sinners. Even after the re-
solution on the policy of control they
fgught shy of retaining the Commo-
dities Board and the result of it we
see in respect of cotton and sugarcane.
Because of the creatian .of a free sec-
tor in the sugar industry the area un-
der sugarcane, I understand, has in-
creased by 21 per cent. I take it that
if this plan is to be carried out Gov-
ernment will shoulder their responsi-
bility to the fullest extent and not deal
with different proposals piecemeal.

The most important question in this
connection that they will have to con-
sider will be that of oilseeds. The
Commodities Prices Board, I believe,
recommended that their price should
be controlled but the Government ex-
vert said that this was impossible.
The Commission too says that a co-
ordinated price policy means that the
relative prices of sugarcane, oilseeds,
etc. should be fixed. This is another
matter to which the Government will
have to devote their attention afresh.

But how is this expert Price Ad-
visory Council to achieve its task in
the face of the inflationary pressure
that will be exerted by the artificial
expansion of the currency? The con-
trols will have to be much more rigid
than they are now and they will have
to be worked much more efficiently
than they are now worked. My fear
is that if there is the slightest relaxa-
tion of effort in this fleld and even in
spite of a sustained and vigorous ef-
fort a push may be given to the up-
ward tendency of prices, which it
might be difficult to counteract after-
wards. I am not saying this in order
to criticise the policy laid down by the
Commission in respect of price. I am
wholeheartedly in favour of it but I
am pointing out the circumstances
that will militate against its full suc-

_cess.

For this and other reasons which I
have given while I welcome the Com-
mission’s Plan mv expectations from
it are not as optimistic as those of the
Commission or the Government may
be. Perhaps I am doing an injustice
to the Commission in calling it opti-
mistic. for the Commission ,has been
very cautious in framing its estimates,
because at every. step it has saild what



8123 Motion re Five Year Plan 16 OCTOBER 1951 Motion re Five Year Plan 5124

factors should be taken into account in
order to achieve success in every re
gion or fleld covered by it. Neverthe-
less what we have to think of is the
ultimate execution or its final success.
we all wish it well: nevertheless we
approach the Plan with a certain
amount of trepidation and the feeling
that in view of the obstacles in our
way, it might not be possible for us
to realise it to the fullest extent. To
the extent, however, it stcceeds it will
be a valuable education both in econo-
mic and social planning and I think
therefore it is the duty of everyone
of us to put his shoulder to the wheel
or if I may change the metaphor, to
stand behind the Commission in its
determination to see that the Plan that
it has placed before the country does
not fail for want of human effort.

Shri T. N. Singh (Uttar Pradesh):
Sir, I am very thankful to you for
having given me an opportunity to
garticipate in this very important de-

ate.

I listened with great attention to the
remarkable speech made by our Prime
Minister for nearly 80 minutes and I
was just thinkng of the days when
our Prime Minister toured round the
country spreading his message to the
people of living dangerously. Laok-
ing at the report on which the Com-
mission has taken great care and out in
great labour I find that large details
have been worked out and many more
details are yet to be worked out. But
I felt that probably what is most lack-
ing in the report and in its approach—
1 am saying it in all humbleness—is
the spirit which induced our Prime
Minister to call our people to live
dangerously. I very well remember
the graphic phrase which he used in
those days between 1930 and 1934
when there was an atmosphere of pes-
simism, after we had failed in the
Satyagraha movement. He then came
out with his stirring call and appealed
to us to live dangerously. There is
no doubt that this report has been
very meticulously prepared. They have
worked out a whole series of steps to
be taken with great care. But I want
to know whether they have provided
that basis, that urge which will induce
us to go ahead with it. For that
reason 1 feel that there is a certain
amount of cautiousness, a certain
amount of hesitation, a certain amount
of over-calculation in
that has been planned here. I woul
therefore pointedly ask, if we have
faith in our country, it we have faith
in our destiny, if we have faith in the
idealism which made the Congress and
the country what it is today, where is
the harm if we draw upon the idea-

lism which has made this country
what it is today—the idealism that
imbued us, the idealism that pr

us to the histaric actions of the great
movement that this country has seen.
After all, our national movement was
also a sort of planning, planning in a
certain direction. Mahatma Gandhj in
his characteristic way used to pick out
one thing or other and say, “Thig will
be the basis of our movement”; {{ may
be salt, khadi or charkha; something
which looked very insignificant osten-
sibly was taken up by him and he
went among the peo&le and asked
them to take it up. e was not de-
terred by all sorts of scientific aspects
and criticism that modern times have
changed, that we need not take up
these things now; he persisted, and
the result was that round the charkha,
or round the salt satyagraha things
crystallised, whole masses of people
moved and they worked wonders.

Therefore, my frst suggestion in re-
gard to the Planning Commission’s re-
ort is that apart from the general
dea that you have produced, let us
concentrate on one definite pro-
gramme, one definite item ¢f our pro-
gramme; I am sure if we do that then
all the other things will ipso facto
crystallise themselves around it. That
is my humble suggestion. And for
that purpose, the item of the pro-
gramme that you will have to select
will have to be so broadbased as
Gandhiji himself thought it should:
“Everyone utilises salt, everyone uses
cloth, so these are the items which
touch every man’s pockets, ideas,
minds.” Similarly we will have to
pick out of these several programmes
some one programme, some one item
which will be broadbased, and on that
we may build up anything we want.
That is my suggestion.

When this country became free,
when we were able to shake off the
British yoke, we had many desires and
ambitions. We thought that over-
night there will be prosperity, that
milk and honey will flow in this land.
Sir, this is not the first time hard
facts and hard realities have faced us
and we have felt pessimistic. In the
long history of this nation we had re-
peated national vicissitudes, all the
same faith has sustained us. I want
that despite these hard realities
facing us today we should make up
our minds on what to concentrate:
that we shall concentrate on this, and
we shall do it, not merely think of it
or philosophise on it. Therefore, let
our desires and ambitions aroused on -
our having attained freedom not die
or wither away. Let us do something
which will make us really great.
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Therefore, let us concentrate on one
thing specifically. With such concentra-
tion alone shall we proceed further.

With this preface I shall now pass
on to the general plan contained in the
report. The report says that our
planning has been divided into two
sectors, public and private, and we
have _tried to set apart certain acti-
vities" to be undertaken by the public
sector, including hydro-electric and ir-
rigation projects and such other
things, and we have tried to leave a
number of things to the private sec-
tor though we will help them and co-
ordinate their efforts. That I believe
is the basic structure of the whole re-
port—if I am wrong I hope the Minis-
ter of Planning will correct me. Tak-
ing that as the basis, I want to know
whether it will not be desirable for
us to once for all decide to what ex-
tent we are going to plan. Demo-
ratic planning is to my mind a rather
7ague and general term. In democra-
tic planning you will have to depend
on the urges that may of themselves
arise in the people from time to time
as a result of the co-ordinated efforts
£ the Government, and there you
stay. What is really essential is to
create the necessary urge from below,
from the people themselves: co-ordina-
tion is the least part of it. because
once it is done ‘then everything will
follow, everything will fall into line
automatically. I want to go deeper
into what has been said in the re-
port. It says:

“Planning in a democratic set-
up implies the minimum use of
compulsion or coercion for bring-
ing about a realignment of pro-
ductive forces.”

Then it goes on to say that there

will be a private sector and a public
gsector of this planning:

“The private sector has, how-
ever, to continue to play ar im-
portant part in production as well
as in distribution. Planning un-
der present conditions does mean,
in practice, an economy guided
and directed by the State and
operated partly through directed
State action and partly through
private initiative only.”

But in the earlier paragraphs it has
been stated:

“The objective of economic and
social planning today is to canalise
the idealism and the constructive
urges of the community into new
lines of activity.”

Sir, we are not here just to try to
canalise the urges. We are here to
create the urges. That is where I

think the whole approach has to be
considered afresh. would urge on
the persons who are put in charge of
the planning to consider whether it
will be worthwhile for us only to try
to canalise and co-ordinate whatever
we already find existing, or whether it
is necegsary that we must create some-
thing fresh. Planning, after all, should
not be only a co-ordinating effort—it
should be creative, and if it is to be
creative we have got to create the
urges and impetus necessary so that
the people may imbibe them and
create a momentum which will help
planning go on and on in a democra-
tic set-up. Otherwise, you have to
nationalise completely. The creation of
those urges alone will meet your needs
and demands; merely leaving things
to the people, merely allowing a pri-
vate and a public sector dependent on
the bureaucracy to be imp'emented,
will not help you. Since it is not
considered possible to work on the
basis of national compulsion we have
to allow private enterprise and lais-
sez-faire and all those concomitanis to
continue, it is therefore very neces-
sary that we must create what is call-
ed “compulsion by the people”; and
to create this is to tell them that this
is what is to be done. That is where,
I think, the difference in approach lies.

I sfated at the very outset that our
x;‘lanmng has to be broadbased. I have

ad certain discussions on this sub-
ject but I thought it will not be pro-
per ‘then to make any concrete sug-
gesgtions. I would like to do so now. I
would like to suggest to Government
that the only thing that can be plan-
ned on a broad-base, the only work or
plan or programme or action that can
be taken initially is something which
relates to agriculture. Even though
Gandhiji's philosophy may not look
very modern today, yet will it not be
proper to take up some village in-
dustry? I can name many village in-
dustries around which agriculture as
well as industry crystallise, or with
which they are so connected that we
can take them as the basis. Or even.
provincially or zonally, a particular
village industry which is correlated or
interrelated and mixed up with agri-
culture as well as industry may have
to be taken for each zone according
to the prevalence of that type of in-
dustry or economic activity in that
area. For instance, take U.P. There,
in the eastern and western parts there
are some activities. In .the western
part, there is great activity so far as
the sugar industry is cqncemed. With-
out our saying anything. there are
small wvillage sugar manufacturing
units. Here is a natioaal process
which has been going on, and they are
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manufacturing their own sugar. In
the eastern parts, there is growing up
the jute or sun hemp industry. We
can take that as a basis and make it
broad-based and concentrate op that
gnd create the necessary enthusiasm
in .the people for carrying on both
agriculture and industry locally on
cottage industry lines, and I am sure
that whatever help you can give in
course of f{ime by way of electricity
can come later on, and you need not
wait for t.he completion of your water
or irrigation or hydel projects. With
this economic activity which is so
much intertwined and mixed up with
industry and agriculture as the basis,
you can enthuse people and get* the
work done through them. That is the
method through which I think the
Plan can best succeed.

In conclusion, I would say that our
Prime Minister commands great pub-
lic suppor and enthusiasm and it is
worth his considering ‘whether we
should not for a time throw away
our caution and try to have what may
be called a little adventure. Where is

the harm in having a little adventure? -

‘We have been so stale. After all,
have we not got our own idealism?
Has not Indian culture contributed
something to world culture and civi-
lisation? With that urge, with that
jdealism which we have inherited
from Mahatmaji, can we not beat the
unbeaten track? If we take up a new
path and undergo the risk involved,
perhaps we might contribute some-
thing not only to the welfare of our
people, but .we may even show the
way to the world as to how we can
attain  both peace and  prosperity.
After all, we need not have all the
luxury manufactures of the west. We
can probably do with less and that
energy may be utilised in a better
manner. If we do that, we might con-
tribute not only to world culture but
also to our own economic and cultural
regeneration. This is what I would
suggest, and I believe it is in keeping
with our traditions and the teachings
we have imbibed from our great
leaders and sages.

Shri Venkataraman (Madras): I am
unable to share the enthusiasm which
has been expressed in this House for
the Plan which has been placed be-
fore the House. I propose to look at
it from the point of veiw of the toiler,
the worker in the field and in the fac-
tories, and to find out how far this
Plan would enthuse him and how far
it would bring out the best in the
worker in the field and in the factor-
jes. We all pay lip sympathy to the
great part that labour has to play
in production of national wealth.
Whenever an occasion arises, we al-

ways ennoble the great sacrifices made
by the man in the street, the poor
man, the common man, the worker
and so on, but when it comes to giv-
ing something in terms of money,
something in terms of amenities,
something 'in a concrete shape, all our
enthusiasm vanishes and we try to find
some excuse for not giving him even
the barest requirements of his life.

First, I shall take the case of the
agricultural worker. In page 107 deal-
ing with the agricultural worker, the
Planning Commission -has said that
the Minimum Wages- Act peed not be
implemented in respect of agricultural
workers and that it need be imple-
mented only in selected areas and for
selected occupations. The Planning
Com;mssmn has actually reversed the
previous policy of this Government
which enacted the Minimuyp Wages
Act of 1948. When that Act was dis-
cussed in this House, Government as
well as the Members in this House
were very enthusiastic about giving
the worker in the field his due share
of the product. They were all an-
xious {0 see that he got a square deal
and so on. But actually when the
Planning Commission started planning
for better and higher production of
agricultural products, they_have come
to the conclusion that it is not possible
—fortunately they do not say it is not
desirable—to fix minimum wages for
agricultural labour in all places and
in all occupations. I ask you, Sir, if
you want to increase production in
any particular field whether it would
be possible to do so without enthus-
ing the person who actually does the
work. The Planning Commission it-
self has accepted that in the q1t1mate
analysis it is the man behind the
plough on whom the hopes of increas-
ing production have to be based, and
yet how do they base them? They
say that it is not necessary to give
him or fix for him a minimum wage.
I am very sorry that-if this plan of
increasing agricultural production is
explained to the workers, to the land-
less agricultural labourers and so_on,
with™ this explanation that it wowmd
not be possible to fix minimum wages,
it will produce indeed very little en-
thusiasm for higher production. In
fact, they would ask “We are willing
to produce more, but for whom?” The
agricultural worker wants to pg_oduce
more, so that he may share in the
product. He does mnot want to pro-
duce more when he is denied even
the minimum standards of life which
we all want to everybody in the coun-
try. Therefore, unless the Planning
Commission revises its view with re-
gard to fixation of minimum wages for
agricultural labour, this Plan is bound



5129

[Shri Venkataraman]

ta  fail. Unless the Planning Com-
mission says in ever so small a mea-
sure that minimum wages will be
paid to every agricultural labourer, 1
am quite positive that this Plan can-
not release the enthusiasm so neces-
sary in the worker for increasing pro-
duction.

I shall now take the case of the in-
dustrial worker. He has also got a
very bad treatment at the hands of
the Planning Commission. The Com-
mission say in page 186 that any up-
ward movement in the wages of the
industrial worker at this stage would
necessarily result in increasing prices.
1 am unable to understand this logic.
It is a simple rule of three: if you
hold prices and increase wages, profits
will go down; if you hold profits and
increase wages, prices will go up; if
you hold profits and prices, wages will
go down. What the Commission sug-
gest in a disguised manner is that you
must hold the profit at its level and
you must also hold the price at its
level and inevitably, lead to the lower-
ing of the wages. [The Commission
itself has accepted that the wages of
ipdustrial labour have gone down in
terms of real wages as compared with
1936 and 1939. It is the object of
the plan itselt to increase wages to
the 1939 level. When that is the ob-
Ject 1 wonder how the Planning Com-
.mission could say that any increase
‘in wages at this stage to industrial
labour would result in increasing
.prices and therefore it should not be
‘thought o!.] Sir, I am willing to.make
this offer.” Labour in this country is
perfectly willing for a wage freeze.
provided the industrialists will assure
us that they will charge to the people
of this country only cost plus ten per
cent. and nothing moge. Why should
the Planning Commission not tell the
industrialists of this country that they
must charge only cost plus ten per
cent. and nothing more and that sacri-
fice is called for from the industrialists,
of the country.

Shri Kamath: A sporting offer.

Shri Goenka (Madras): That will
come next.

Shri Venkataraman: I can tell you,
Sir, that when this offer is made they
will find so many subterfuges to &ft
over it by inflating cost. I know the
way in which some of the companies
balance sheets are prepared. We know
how the costs are really exaggerated
and at top levels phemomenally high
salaries are paid with the result that
in calculating the cost, the real cost
is not brought forth, but an inflated
cost is brought forth. If they woul'g
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charge cost plus ten per cent. lahour
in this country will be quite prepared
to have a wage freeze. As long as
you cannot pin down the industrialist
to this, it is wrong, it is immoral, it
is unjust for the Planning Commission
to say that there should be a wage
freeze in this country.

Another suggestion which is very
often made is:" you produce more and
you will get more. Production must
come before distribution. This is a
fallacious argument, except in text-
books on Economics where the chap-
ter on production comes before the
chapter on distribution. Production
and distribution are simultaneous pro-
cesses. Ultimate distribution does
not take place alter the product is

- manufactured, sold and the money is

-

distributed. In the very process of
production distribution takes place.
In the very process of producing com-
modities, wages have to be paid, in-
terests are paid and several factors of
production are given their due re-
muneration. In order to increase that
very production, Sir, wages should be
paid at the very stage at which pro-
duction takes place, so that there
may be increased production and in-
creased activity. o say that you
produce more and then ask for more
is just to hood-wink the people,

Now I want to confine the rest of
my remarks to agriculture. Unless
there is a radical change in the hold-
ings and tenure, you are not likely to

"Increase production in agriculiure. The

first step has been taken and it has
been welcomed all over the country—
that is the abolition of the zamindari.
But after having abolished zamindari
we have created another class of
zamindars of the same kind as we have
had in the past. I know of several
tenants who hold 2,000 and 3,000
acres and who on the abolition of
zamindaris have become much bigger
zamindars whom you have abolished.
My point is this. Y In order to increase
production you must first of all define
what an economic land-holding is.
That economic holding should not be
partible. ; People say that under the
gystem of Hindu Law it will not be
possible to fix an economic holding,
because the sons can go to a court
and ask for partition. Sir, it is an
incorrect appreciation of the law.
There is an understariding that a
house cannot be broken into several
parts; according to the law of parti-
tion the house will have to be sold
and the money distributed among the
people. Likewise an economic hold-
ing may be determined by the Gov-
ernment and the Planning Commission
and it may be made impartible. If
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there is a dispute among the several
shareholders, they may go to a court
and have the economic holding sold
and the money distributed among
them. Un!eas You determine an econo-
mic holding and see that no holding
in the country goes below that
standard, you are not likely to in-
crease production.

The second thing is that you must
have a ceiling on land-holding. The
Madrds Tommittee which went into
the land revenue and other allied
problems recently reported that the
maximum area of land that can be
held by a person should be something
in the nature of 50 acres. They say
that the land revenue payable on that
should not exceed Rs. 250 which
works out roughly to 50 acres. My
suggestion is this. FUn}ess you fix a
ceiling on land-holding, and unless
the excess holding of those persons is
transferred to permanent tenants, you
are not likely to create an enthusiasm
among the cultivators to improve the
land. What now happens is that ten-
ants are holding land at will and they
have no inclination to improve the
holdings, or increase production. That
can only be done if you give security
of tepure to the tenant.})

The third and the most important
suggestion I want to make is this.
Unless we tackle the problem of under-
employment in agriculture the
standard of life cannot be improved.
The agricultural labour as well as the
agriculturist has work throughout the
year, but by fits and starts. It is not
ag if that he works for four months
continuously in a year and then for
the eight months he is unemployed.
If it were so, it would be possible for
him to go to some other place and try
to eke out a living. On the contrary
what happens is that he has to stay
in his village; he has to work off and
on by fits and_starts and it is spread
all over the year. There may be one
or two months after the harvest when
he has no work. But even during
that time he has to attend to reclama-
tion work in his fleld, do the fencing
and other things necessary for the
next agricultural season. It is, there-
fore, not possible to transplant that
labourer to some other place. The
best way to improve his standard of
life is to find him some subsidiary
occupation. The Planning Commis-
sion report says that rural cottage in-
dustries and subsidiary occupations
like khndi, palm rur making, olanket
making etc., should be introduced and
that *he second report would give
more details about it.

Sir. I want to lay greater emphasis
on this and suggest that non-compet-

ing industries like poultry farming,
avil making, bufton manufacture end

industries like that which can be start-

ed wthout the aid of power and
machinery should form the most im-

portant items of the Plan. 1 would

have much desired that the First Five
Year Plan had laid greater emphasis
on this; but I am sorry to find that
they have been relegated. to the next
report.

I think, Sir, on the whole, the Plan-
ning Commission have approached
this problem with a very wrong bias
towards labour. They have not ade-
quately understood the enormous en-
ergy that could be released by a pro-
per handling of the masses. I feel
therefore that in the final report
which they bring out they will try to
give labour a square deal and see that
it is assured of the elementary rights
for which we are all fighting.

Shrimati Durgabai (Madras): Sir. I
rise to welcome the Draft Plan as it
has been before the House. I welcome
it because I know that this Draft Plan
is the result of a genuine effort on the
part of the members of the Planning
Commission in the direction of recon-
struction of the State. I also con-
gratulate the members of the Cgmmis-
sion who have spared no pains in pro-
ducing this report which would form
the basis for the future development
plans of this country. While doing so
I would like to stress upon one or two
aspects whicth I feel should be given
emphasis. One thing is yesterday
when I was listening to the hon. the
Prime Minister I was very much dis-
appointed when he expressed regret
that full recognition or full’ effect could
not be given to the matter of planning
education in this country. I am sure
that this report is sought to be made
in the light of giving effect to certain
directive principles of State policy
which have been laid down in the Con-
stitution., It is rightly done so. I
remember the days when the Consti-
tution was in the making when the
directive principles of State policy were
incorporated in -the Constitution. More
than one Member asked whether it
would only be a pious declaration, be-
cause everybody knew that the direc-
tive principles of State policy have no
justiciability about them. It was, how-
ever, stressed that even though they
have not got any sanction behind them
in that they could not be enforced
through the force of law recognition
should be given to them and there:
should be a genuine effort on the part|

of the Government of the day to give!

full recognition to these principles. It|
was also ested that once in two or
three years, if not at the end of every
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year, there should be a full report as
to how the principles could be worked
and with what results. But this amend-
ment could not be accepted then be-
cause it was thought that certainly in
practice it would be done.

The Planning Commission has been
set about to work out those directive
principles of State policy. And one of
the directive principles of State policy
is education—free and compulsory
education at least for children up to
some age. I want to know what has
been done in that direction, apart from
iving full recognition to this principle.

ut as the Prime Minister himself has
admitted, for any kind of development,
intellectual or otherwise, the education
in this country has to be fully brought
into recognition and efforts should be
made in that direction. The Prime
Minister yesterday asked in his speech,
“How could it be done? What is it
that you want us to do? Are we to
give up some of the river valley
schemes which are meant to give us
immedxately food and other things?” 1
do not think that to be able to find
the necessary funds for education it
will pe necessary to give up some of
the river valley projects or any other
development schemes. But I feel that
much of the money is going to be
wasted. And waste could be eliminat-
ed. (Funds should be properly and
even distributed. Without
the necessily of giving up any of those
other things certainly money could be
found in the cause of the elementary
right of the children and the women of
this rountry both in the watter of
education and health}

.

Having said that I would like to draw
the attention of the members of the
Planning Commission particularly to
this aspect. I find an omission in the
report. The present sketch of the
Planning Commission does not make it
clear whether the Plan is based on a
¢amily unit or an individual unit. The'
hon. Member who has just spoken be-
fore me has voiced forth the feelings
of labour. But I stand here to voice
forth the feelings of women also parti-
cularly—because I do not claim to be
only a worker in the feminine cause in
this country. But I will certainly have
to draw attention to this aspéct,
to what has been done and what has
not been done. My feeling is that the
point is not made clear whether the plan
is based on a family unit or an indivi-
dual unit. The hon. the Prime
Minister’'s address yesterday gave the
feeling that it takes note of every work-
ing hand in the country, irrespective of
sex. But there appears to be some

having:

difference oé- ox:ir;tion am%%g‘ e&x:
Members—I do not know, am

the members of the Planning Timmis-
sion—about this particular matter.
Perhaps there is a feeling among the
Members that in the agricultural
economy it is not possible to plan on
the basis of an individual unit.

In this background I would like to
urge before the House that the status
of women in the present economic set-
up of India is chaotic due to the period
of transition from agricultural economy
to industrialisation. The Indian system
of life is based on the family unit,
resulting in no recognition of the work
done by the woman. She is not con-
sidered as a productive unit at all. So
her contribution to the society is not
taken account of or recognized by the
State. Women of this country would
appreciate the removal of this kind of
ambiguous position with regard to thzir
status. They would appreciate a definite
declaration here and now on th2 basic
policies of this Plan about this question
as it vitally affects fheir status in the
country. The National Planning Com-
mittee of the Indian National Congress
in 1937 recommended that the future
plan should be based on individual unit
and if that is done her work in the
home will also be considered as produc-
tive unit of the economic order and
she will get the necessary protection,
amenities etc. Our Constitution pro-
vides equal status for all and no dis-
crimination. If in the economic plan
the family unit is taken note of it goes
against the spirit and the letter of the
Constitution, because it limits the res-
ponsibility of the Government to pro-
vide work for men only. Naturally the
others are considered as dependents.
The woman'’s status will continue to be
like chattel as long as she is not
recognized as an economic unit of
society. We realize that the present
economic conditions of this country
will not permit us to give full imple-
mentation of the Plan on the basis of
individual unit. But the principle that
every able-bodied person shoult work,
irrespective of sex should be given full
recognition now. For the recognition
of the principle here and now and its
acceptance would meen giving her the
status of a productive worker and she
will no longer be considered as unpro-
ductive labour. This change in the
basic economic pqlicy will effectively
influence the social structure of the
present day society. One of the chief
causes for polygamy among the masses
today in this country is its econontic
value, because the wives provide cheap
and free labour. Similarly, the tendency
today of fixing the wages of a wonan
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Iess than those of a man for similar
type of work, for a similar pariod will
also have to be checked, and that
should also be considered as important.
Let it not be mistaken that this is the
demand of the educated women only
or the women of the higher classes.
The report of the National Planning
Committee stated that about 75 per
cent. of the woman population is active
participant in the economy of this
country and she is an important con-
tributor in rural economy, in cottage
industries etc. But her share is a8 sup-
plementary labour, not x-ecogmzet‘i by
the society, much less by the Siote.
We therefore ask that in the final report
this question may be and

accepted as one of the basic principles :

on which the Plan will develop. If
that is done we will not mind the delay
in realizing this goal. With these tew
ohservations I welcome the report.

Shri Kamath: The House, Sir, 1s
debating what may be briefly described
&s ‘Man and Plan in India’' today. The
Prime Minster speaking a tew days
ago at Lucknow or Kanpur or some-
-where in Uttar Pradesh related the
story of a wise man of China who after
providing jobs and occupation to all his
sons, made his good-for-nothing son a
Minister. I do not know whether this
observation of his applies to all
Ministers including the Prime Minister
himself. I am sure he was speaking
more in jest than in earnest, but the
translation of the Deputy Chairman of
the Planning Commission, who was
doing very good work as Deputy Chair-
man of the Planning Commission and
who was dischariing his duties splen-
didly, his translation to Minister-
ship has brought the story again to my
mind: why when he found that he was
doing very good work, he has been
made a Minister in this House. Dr.
Ambedkar's statement the other day
referred to this point also. I do not
know how far he was stating the exact
truth, but he said that when he was
appointed a Minister flve years ago,
the Prime Minister promised to put him
in charge of planning. But later on
when the Planning Commission actually
came into being, he was loft out. Now
today, we have a new Minister of Plan-
ning and Dr. Ambedkar who might
have been a Minister is out of the
picture. I am not quarrelling with the
gersonnel of the Planning Commission

ut this story related by the Prime
Minister in U.P. that only good-for-
nothing people should .be Ministers
makes me wonder as to why so many
members of the Planning Commission
are our Ministers. The Finance
Minister was a member first of the
Planning Commission and then became

the Finance Minister, but Dr. John
Matthai was Minister here first and
then he was made a_member of the
Planning Commission. Dr. John Matthai
in a statement—not made here in the
House, but made somewhere outside—
did point out the differences that he had
with the Prime Minister on the ques-
tion of planning. He said......

Mr. Deputy-Speaker: Would it not
be more profitable to go into the details?

Shri Kamath: Into the Plan itself?
I am giving the background of the
Planning Commission and if time pef-
mits, [ will certainly speak about it.

Mr. Deputy-Speaker: It might become
the Spanish building.

Sardar Sochet Singh (P.EP.S.U.): We
glre discussing planners and not plan-
ng.

Shri Kumath: If you so desire, Sir,
I shall come straight to the Planning
Commission and the plan itself. The
Prime Minister yesterday told us that
he has been associated with this plan-
ning business in several ways and for
a long time. I too, in my humble
capacity was associated with the Plan-
ning Committee of which he was the
Chairman and I, for & brief period of
six months was the Secretary of the
Planning Committee. Later on due to
unfortunate differences between myself
and the Prime Minister on political
1ssues, especially the desirability of my
taking part in active politics while
being a Secretary of the Planning Com-
mittee,—on that issue I differen: from
him, I was made to resign. That was
in June. 1939 and afterwards Prof.
K. T. Shah did splendid work and
rendered yeoman service as honorary
Secretary of the Planning Committee.
It pained me therefore to see that an
economist and a man of no mean parts
in other respects also, who had worked
at planning for over ten years was
completely left out of the picture when
the Planning Commission came into
being. (Interruption.) I am very Pposi-
tive on that point and at no stage of
the labours of the Planning Commis-
sion was he even consulted the
Planning Commission, but only lately
when I raised the question at a meet-
ing of the Planning Forum as to why
Prof. K. T. Shah had not been - con-
sulted, an approach wag made to him
and I do not know what the result has
been ultimately. Perhaps the hon. Shri
Nanda will throw some light on this
later on. I wmaho pained to find
gl:&:r man 01’h stature of Mr, J. C.

appa who was associ i

the Planning Committee a::g wtlltx!e)
Gandhian view of planni ., who holds
very strong views on this matter of
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[Shri Kamath] a
lanning—they might be radically
giﬁerenf from those of the planners
themselves, of the Planning Commis-
sion itself—why he too was not invited
to play an active part in the formula-
tion of the Plan...... (Interruption.) ‘I
know that he was consulted later on
and his views were obtained. but when
1 spoke to him some time ago, he
thought that he might have contributed
more if he had been consulted at the
outset and had taken an active part in
the formulation of the Plan.

In any case, I am happy that this
move which was initiated by Netaji
Subhas Bose in 1938—he set up the
Planning Committee in September, 1938
with a conference of Industrial
Ministers of the various State Govern-
ments at that time and offered the
Chairmanship to our present Ptime
Minister, who very graciously accepted
it—I am glad that this move, this idea
has borne fruit and though the Plan
may not be wholly satisfactory and
may not be quite acceptable to all, yet
it has produced something which is
capable of improvement and I hope fthe
planners themselves are keeping their
minds open for the improvement of
the Plan if Parliament and the nation
deem it necessary.

To my mind, Sir, the vital problems
of India today are the solution of
hunger of the masses and the provision
of work for the teeming millions. That
to my mind comprises in a nut‘-shell
the variegated kaleidoscopic picture
which confronts us today in India.
How will you feed the hungry and how
will you provide work for the unem-
ployed and the unemployable? Though
the Prime Minister said that there. is
a tendency in us—almost all of us—
towards physical and mental inertia, I
think personally that the people cannot
be held wholly responsible for display-
ing such a mentality. The Draft Plan
placed before Parliament doeg not deal
adequately with the problem of creat-
ing the necessary psychological
atmosphere for working out the Plan.
That is to my mind the basis on which
any plan can fructify. Without creat-
ing the psychological atmosphere and
without providing the psychological
motives or incentives to the plan, no
Plan or planners can enlist the co-
operation of the people in India. What
is it that makes the people—I would
not say ‘withhold’ but not offer their
whole-hearted co-opef@tion to the Gov-
ernment of the present day? I know
that Government is battling, has
battled and still battling against heavy
odds in our country, odds that have

resulted or have flown from war gnd
from partition. We are not yet out
ot the wood;, we are still struggling
with a number of problems. But, I
am constrained to say that the con-
fidence of people in the Government
hgs been shaken, I will not say very
badly shaken, but it has been shaken
owing to a series of events and deve-
lopments in the last two or three years.
I will only refer to a few.

12 Noon

The Government made a number of
promises on very vital issues. One
such issue is the self-sufficiency in food.
I remember the Prime Minister telling
this House 18 months ago or two years
#go that whatever happens, famine,
drought, excessive rain or any other
factor, whatever it may be, we shall be
self-sufficient in food by March, 1952.
Now, the Planning Commission HRas
come forward and laid the ghost of
self-sufficiency. They say that it is not
practicable and we shall have to im-
port at least for five years if not longer.
That certainly made the people wonder
what Government means by their
selemn promises. Then, Sir, coming to
a very different matter, the Hindu Code
I%111, Wéut didt thg Prime Minister say?

e sxid, we stand or fall i
Cogoran ¥ by' the Hindu

Shri R. K. Chaudhuri (Assam):
What has” Hindu Code to (do swit%x
planning?

Shri Kamath: Whatever may be the
views of us Members about it, “we
stand or fall by it” said the Prime
Minister. Nothing has happened. The
Government still stands all right.........

Mr. Deputy-Speaker: Is that pa f
this Rlan? part o

Shri Kamath: I am dealing with the
psychological approach to plgnning and
why the confidence of the people in the
Government has been shaken. It is
difficult to change the psychology of
th: 9eople without outstanding achieve-
ments.

_ Then, Sir, take the matter of elec-
lt;o::s. Elections were promised in 1950,
ut............

Mr. Deputy-Speaker: I am afraid,
this may be very good. Otherwise, are
we going into gll that so far as this
planning is concernéd? I am not able
to follow the relevancy of electione
with respect to this planning.

Sardar Sochet Bingh: The Hindu
Code Bill is concerned with social
planning and elections with political
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planning of the country. It is plan-
ning all the same. :

Shri Kamath: I am sorry I have not
been able to make myself understood
by you. I am not going into the
details of the economies, the facts and
figures of the Plan about which my
colleggues have spoken. I am confin-
ing myself to two or three, salient
features. The first essential to my
mind is there must be the necessary
psychological atmosphere in the coun-
try. Without that, people will not co-
operate. Why do the people not co-
operate? ' These are the reasons, I feel.
The people’s confidence in the (Govern-
ment has been ‘shaken. The Prime
Minister said yesterday, ‘We want
public co-operation’. Why is public
co-operation not forthcoming? These
are the reasons why public co-opera-
tion is not forthcoming. What hap-

ned to the promises held out by the

on. Minister Shri Hare Xrushna
Mahtab? The ever-receding dhoti
" and sari were dangled before the eyes
of the people but no dhotis or saris
are sufficiently available. It was said
that dhotis and saris would flood the
market; but every day the position is
receding. These are @ few instances.

I do not want to multiply them. The

House was promised houses by the

Health Minister; I do not want to

refer to that. )

The Prime Minister referred to the
money part of this Planning business.

Mr. Depuiy-Speaker: The hon.
Member has two minutes more.

Shri Kamath: I started at 11-52,

Mr. Deputy-Speaker: The hon.
Member started at 11-50.

Shri Kamath: 11.52, I am sure.

Mr. Deputy-Speaker: I have noted
it as 11-50. Anyway, he may have
two more minutes.

Shri Kamath: The Prime Minister
said that money is an essential factor.
I agree entirely. But, the other aspect
of the picture with regard to the
agrarign problem in the country has
not been very well or completely
visualised by the Planning Commis-
sion. The report on agrarian policy
is, to my mind, contusing and contra-
dictory. Laying emphasis on the un-
economic holdings as the root of the
agrarign problems here, the Commis-
sion recommends that a substantial
increase in the size of a unit of pro-
duction can be brought about by (i)
nationalising the land and making it
available for coHective cultivation, (ii)
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placing a ceiling on existing holdings-
and distributing all the surplus land
for individual or co-operative cultiva-
tion, and (iii) inducing small -farmers.
to form co-operative farming societies
and (iv) taking the village as a whole
as the unit of co-operative manage-
ment. Assuming all this, the (_Zommls-
sion however the nationalisa-—
tion of land as an impracticable pro-
position. It is true that the Consti-
tution stands in the way. As the
Prime Minister said, we have to work
within the four corners of the Consti-
tution. But, the Planning Commis-
sion, consisting as it does, of wise and
experienced men could have pointed
out how the Constitution stands in the
way, what are the constitutional
hurdles and they could have made sug-
gestions in their report as to what
amendments of the Constitution would
be necessary to get over the hurdles.
Certainly, the Prime Minister, who, I
am sure, is anxious to solve the
agrarian problem in this country,
would have taken steps to implement
the suggestions of the Planning Com-
mission in this regard.

Shri B. Das (Orissa): Will you give:
us your solution to it?

Shri Kamath: If the Planning Com-
mission accepts their own premises,
they must follow it up by nationalisa-
tion of land. Otherwise they cannot
solve the agrarian problem as they
\‘wualize it.

Shri B. Das: What is your plan?

Shri Kamath: The Planning Com.
missgion has to produce the plan. Then,
my hon. friend Mrs. Durgabai referred
to the wunproductive character of
women. I think she has stated any-
thing but the truth. Every one well
knows that woman has produced as
much as man, if not more, in our coun-

‘try. She need not be under any appre-'

hension that the co-operation of
women will not be enlisted for the
fulfilment of the Plagn in our country,

Then the Prime Minister made a
distinction between money and wealth,
That was very necessary because
wealth, as he said, is the fruit o
labour, and money fs after gl som
thing ephemeral, flimsy which can b
created and dastroyedy by man. Th
Isopanishad refers to this and says:

fexormdr quiw werenfelipt qam
[Hiranmayena pathrena sat 2
pthitam mg:ham] e Mawa;

Even truth is hidden, suppressed b
gold. That is one interpretation p\$
upon that. .



8141  Motion re Five Year Plan 18 OCTOBER 1951 Motion re Five Year Plan 5142

Shri A, C. Guha (West Bengal): That
is not correct.

' 8hri Kamath: Hiranya is gold. Any-
way, that is my interpretation.

Shri A. C. Guha: Even if we accept
Dr. Rabindranath Tagore's interpreta-
tion, that is far from correct.

Shri Kamath: Rabindra Nath
‘Tagore’s is not the last word in the
interpretation of the Upanishads.

A modern poet has said:
T wEAAER

[Sarve gunah Kanchanam
asrayanthe)

Even our plan will have to take the
asraya of kanchana. But it is very
necessary before you proceed further
with the implementation of the Plan,
that you should discard the idea that
money is the first thing. Though the
Prime Minister made it clear yesterday
that he has respect for money and
philosophy, 1 think he has more res-
pect for philosophy than for money.
That is quite clear from his speech
Yyesterday. We must lay emphasis on
the works, the labour of men and
women, and we must enlist their co-
operation by creating the necessary
psychological atmosphere which is
lacking today.

It is unfortunate that the Planniug
Commission has made no reference to
one of our great productive sources of
revenue, that is, foreign trade. The
State Trading Committee of which my
hon. friend Dr. Deshmukh was the
Chairman and of which I had the
honour to be a Member, went deep
into this matter and made concrete
suggestions about foreign trade. That
has been lost sight of by the Planning
Commission. '

Shri Goenka: They have
sight of it.

Shri Kamath: They may have
glanced at it, cest a side glance. They,
have not dealt with as adequately as'
they should have done.

not lost

One last word, Sir, and I have done.
But before I pass on to that, the State
Trading Committee had also made a
concrete suggestion about the huilding
up of a cadre of industrial and econo-
mic service. The Planning Commis-
sion should have examined this mutter
and sald how far it is necessary and
desirable or essential to build up, just
like the All India Administrative Ser-
vice and the All India Police Service,

| an All India Industrial Service and All

India Economic Service. That would
have been a very interesting point to
go into. But the Planning Commis-
sion, in spite of the fact that it con-
tained one or two industrial and econo-
mic experts did not deal with that
matter at all.

Before I sit down, I want to refer to
one moge point. The Prime Minister
observed that it is difficult to intro-
duce an element of compulsion in
democratic planning. That is true as
far as it goes. But who dare say that
today, at any rate in the transitional
period. we here in this country are
observing cent. per cent. the tenets #nd
the principles of democracy? [ fur one
will not say that, and if to implement
this Plan or any other plan of national
welfare, to increase the standard of
living of the people and to advance
the country as a whole. and to make
it happy and prosperous. the Prime
Minister wants more power, I am sure
the nation will not grudge to confer
more power on Government, provided
the nation is convinced that this power
is going to be utilised to the best
advantage of the people. 1 for one
am not opposed to what is commonly
or sometimes lightly called democratic
dictatorship, but.........

The Minister of State
(Shri Tyagi): 1 am glad.

Shri Kamath: There is a big “But”
though Mr. Tyagi may be glad; and
there is this snag about it, that the
dictator must know where he is going.
He must know his own mind and not
be misled or led by others. He must
be able to make up his mind and not
vacillate. That is essential for all
good dictators. He should be able to
think and plan and make up his mind,
and then stick to his plan and not
make pronouncements from time to
time which are not later on fulfilled
or implemented. for thereby the
people’s confidence is shaken. I would
only say that it is wrong and......

Shri J. R. Kapoor (Uttar Pradesh):
A democ_:ratic mind is receptive also.

Shri Kamath: It may be receptive
all right; but once you have made up
your mind, you must stick to that and
not go on changing it every other day.

One last point and it is this. Sir,

hunger is the biggest problem and as
the old Sanskrit saying puts it:

gafrr: wafe fe a ooy
[Bubhukshitah karoti kim na
papam.]

It is wrong to divert the people’s atten-
tion from this main problem—the
hunger problem. That is the crux of
all problems in India today. It is no

for Finance
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use diverting the mind of the people
from that by saying that we have got
some other and bigger problems or
dangers, that communalism is there
which is a greater problem. That, to
my mind seems to be wrong. Com-
munalism @lso may at times result
from hunger of the people. When
hungry the people may do anything.
M is wrong to say that today Irdia’s
problem is communal. This communal
problem has been solved long ago in
our country. There is no communal
problem now. Nobody dare :aise the
communal cry in Indig now, it is only
the manufacture of some people's
minds. But unless and until this pro-
blem of hunger is solved, no other pro-
blem will be solved. It is no .ase tel-
ling the people that your enemy is the
communal devil or bogey. That is
totally wrong and misleading, and it is
a dangerous thing. Government must
apply itself first to solving the agrarian
and food problem. India is an agri-
cultural country and the agrarian pro-
blem must be solved, and if more
power is wanted to solve this problem
if the people are convinced abaut it'
they will not refuse it. If the peoplé
are convinced that Government have
a mind and a will to solve this pro-
blem, they will not refuse te give Gov-
ernment more power, if more power
be necessary for the task. But if there

ic not this will. and if the power is °

given it is of no avail, because

holder of the power is imputent. Thetrhe‘;
fore, I say it is no use saying that the
Constitution stands in our way. You
can amend the Constitution if it stands
;)n the way of your solving this pro-
lem. You can amend the article con-
cerned. Here is the Parliument which
would give you ample power to solve
th}s wvital agrarian problem. But the
:g;txstlacging in you, and you do not

0 do certai
et de &in things and tcke

Therefore I would say that while the

plan has bqen drawn up by come wise
men of India, though there ¢culd have
been a few more wise men added to
them,~—I feel that. while the Plan has
been the honest product of their un-
gx;lsng eﬂ'oz:s. the oltanners in the Com-
sion. ave not given adequ
gl;ogzl;t to :he negds{ and (-onditl:ttlg
ur country. and to that exten
is unsuited to India of today. Lt

The Parliamentary Secretary to the
Prime Minister (Prof. 8. N. Mishra):
Sir, I am afraid there are ccrtain un-
settling factors whi came in the
way of expression “of my planned
jdeas now, particularly the speech
of my hon. friend Shri Kamath.
It seems that Mr. Kamath in his
usual way, has a queer conception of
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a planned economy covering eve:"y-
thing under the sun, from the Hindu
Code Bill to any remark made by the
Prime Minister in any one of the meet-
ings in Uttar Pradesh........ .

Shri Kamath: No, you have mis—
understood me.

Prof. §. M. Mishra: Apart from the
reflections of Shri Kamath, there 18
another unsettling tactor and that is
the time factor that is always there
because of your ringing the beil to
conform to the time-limit.

When I was thinking of speaking on
the report of the Planning Commission
yesterday I was told by one of my
friends that my position was & peculiar
one, that it was like the library at
Alexandrig about which it was said,
«1f it agrees with the Holy Koran, it.
is superfluous; if it does not, it deserves
to be burnt”. Anyway, 1 do not accept
that position and I do not think any-
thing binds me from making any
reflections that I think necessary for

contributing to the discussion this.
afternoon.
I am glad that the present Porlia-

ment is now breaking after the Plan-
ning Commission’s - report has been
presented to it. Now this report is
being presented to the nation. I am
sure this will represent the cro'v\:ning-
and the consummation of the achieve-
ments of this Government which are-
not a few. I would like to recall im
this connection—and probably you, Sir,
will remember it more vividly than
many persons here—how in the teeth
of the opposition, not only of vested
interests, but also of one of the mem-
bers of the Government particularly
of the ex-Finance Minister, the Plan-
ning Commission continued to function
and it has, after a short period of one:
and a half years been able to give not
only this.Plan, but also the Colombo
Plan of cooperative development of
South-East Asia. In this view of the
matter, 1 think, we are parting today
for some time, leaving a great legacy
to the nation. And I think, from now,
a clear lead has been given to the
country that economic decisions would
not be made in the separate autono--
mous cells of different individuals, but
they will be made on the gcale of the-
nation and for the service of the com-
munity. So it s _in that respect that
I look upon this Plan as a great herald
for the future. It is not sn end in
itself but it will certainly et up
trends which will augur well for the
country. In my opinion, when hon.
Members were speaking on this Plan,
they were generally oblivious of the
background in which this Plan has:
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been conceived. Probably they were
over-enthusiastic and so they lust sight
of the socio-political background in
which the Plan has taken shape.
Most of us, who are here as a result
of a political struggle, are qurselvqs
ignorant of the socio-economic pOsSi-
bilities of the political stauggle which
we had in this country. Although, I
.am one of the members of that party,
which was mainly responsible for
bringing independence to this country,
1 am not one of those who will forget
for a moment that our great organisa-
tion was economically speaking, of a
very heterogenous character and,
therefore, I do suggest that we bad no
clear-cut economic or social ideology.
But it goes to the credit of our hon.
‘Prime Minister, that he had been the
progenitor of the idea of a planned
<conomy in this country and in a way
he has been the man who has furthered
the cause of socialism in this country
‘more than anybody else has ilcne. In
.spite of it we will have to reckon with
this fact that the limited socio-
-economic possibilities of our political
.struggle were there and when this
Plan comes, it comes not on the crest
.of a great socio-economic idea but to
some extent, in the trough of the
:socio-economic ideas. It is in that
background that we have to look upon
the report of the Commission. There-
fore, if any hon. Members ever thirk,
ithat this Commission’s report is the
final thlpg. the best that could have
been given to the country by the
‘Government of Pandit Jawaharlal
Nehru, then that is an incorrect im-
‘pression. It is for us to go ahead and
forge the conditions in which a better
plan could be presented to the couniry.
And if we do forge those conditions, I
‘think we can take it for granted, that
‘a better plan would be forthcoming.

In this connection, I would also like
‘to refer to what some hon. Members
have said about the constitutional
limitations under which the Planning
Commission had to work. ! think
‘probably those Members did not
remember that it is they who azre the
masters of the Commission. The Com-
mission is nol the master over our
Parliament. If there are constitutional
limitations our Parliament can legis-
late the amendments to the Constitu-

tion and it will be for the Commission °

as an instrument of this Parliament
to carry them out. (Interruption.)
Are we going to take it that the recom-
mendations even in regard to legisla-
tive enactments should come from the

ng Commission? I have the .

‘Rreatest respect for the members of
the Commission. but I do not kno%v

. their boot-straps.

BER 1951 Motion re Pive Year Plan 5146

whether for their legislative skill or
acumen we need give them any credit.
It is for us to do it. So the consti-
tutional limitations are there and as
our Planning Minister has always been
saying, it is not the Constitution but
the conditions that shape the Consti-
tution that matter. Those conditions
which went into the making of that
Constitution still persist and so there
can be no wishful get-away from those
conditions. Sir, if 1 can conc_retlse the
points placed before the Parliament in
regard to the Commission, they are
firstly, whether we approve of ghe
democratic approach of the Planning
Commission, secondly, whether we
approve of the co-existence of the pri-
vate and public enterprise fitting into
the total picture of the equalitarian
society which we have in view and,
thirdly, whether we approve of the
co-operative village management in
regard. to land policy. These are the
three points on which in the limited
time. the House should concentrate and
give jts verdict.

In regard to the democrauc
approach, I think it is a very fascinat-
ing subject, whether in an under-
developed country like India, a totali-
tarian approach or a democratic
approach is necessary. It is a very
pertinent discussion that could have
been raised. But that discussion apart,
in view of the democratic character of
the Constitution we have framed for
the country we could not have adopted
any approach but a democratic one.
It is one of the limitations which have
been imposed upon the Commission by
the Constitution. But that fact not-
withstanding, there is another factor.
Our whole history and traditions are
such that we could not adopt any
approach other than a democratic one.

In this connection I would submit,
with all respect to the Commission,
that a democratic approach does not
mean waiting upon developments with-
out any initiative. It does not mean
acceptamce of the limitations with a
certain sense of helplessness. It also
does not mean that pecple themselves
will work out their salvation in an
under-developed country. They cannot
be expected to raise themselves by
After ali in the
given conditions it is only a section of
the people who will have to do it.
Even in Russia, Lenin always used to
say that it is the middle class intellf-
gentsia who will have to carry the
message of the revolution to the rank
and file of labour. It is in that manner
that I would like to submit to the Com-
mission to give due thought to this
aspect of the larger question of
approach.
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When I come to tRe co-existence of
the public and private enterprise in a
total picture of our national economy
I am reminded of the remarks of some
of my over-enthusiastic friends, who
time and again remind our Prime
Minister an our Planning Minister

about their ideas on nationalisation.

which they used to express in the past.
They think that we have gone backon
our own words in regard tfo .nationa-
lisation and that_ we are catering in
some way to the vested interests. I
do not think they are very practical or
realistic in their approach in this
regard. It is not a question of going
back upon our conception of nationa-

lisation but it is a matter of reckoning -

with the hard realities that face us.
You. Sir. are aware as the Chairman
of the Estimates Committee and of the
other important Committees how some
of the public enterprises have not been
working to our satisfaction and it is,
therefore, no wuse asking us to take
‘more on our shoulders. Iet wus
manage the affairs of our own home
well and then we shall interfere in
the hornes of others. But let me not
be misunderstood. I do not consider
them as homes of others: all are
homes of the community. So far as
present circumstancegs go, we will kave
to manage our own affairs’ well and

only then we shall set an example to

others.

That apart, this approach that the
Commission has placed before us, the
- approach of a mixed economy, is not
a new approach. It is quite a realistic
approach and I think it is going to add
to our wealth and to our production.
I do not imagine for a moment that
any hon, Member in the House would
seriously suggest that the private
sector in this country can be scrapped
altogether. Apart from its utility in
the present set-up, there is also the
same question of constitutional limita-
tion. For that we will have to look
not to the Planning Commission but
again to ourselves and there ic evidence
that when circumstances have com-
pelled us we have resorted to consti-
tutional amendments. But I think it
is no use doing that at the present
moment. Even in Communist China, I
do not know whether my hon. friends
here are aware that, they have not
bidden goodbye to this mixed economy.
They are also working out a sort of
mixed economy in that countiry. But
as I have been saying there are mixed
economies and mixed economies in the
world. There is one sort of mixed
economy operating in the U.K. which
is under a capitalistic atmosphere.
There is another sort of mixed economy
working in China which is. under a

socialistic atmosphere. We also in this
country have to determine whether
our mixed economy is going to work in
an atmosphere of socialism or in the
old traditional way.

Now, I come to another question
which is generally being raised, that
this Plan is based wupon status quo,
that it sanctions the status quo. 1 do
not subscribe to that idea. I am
definitely of opinion that this Plan
rejects the status quo, that it does not
sanction the status quo. It iries o set
up trends in the society so that econo-
mic disparity may be reduced. We
have sufficient proofs of that. The
Commission has made definite recom-
mendations for legislative enactments,
for fiscal policy, for public investment
policy, so that economic disparities
may be removed in this country. What
are the recommendations in regard to
the abolition of zamindari, in regard
to the fixation of fair rent, in regard
to the substitution of usurious money-
lending by organised credit to the
people? Then, the progressive taxa-
tion, the death duties,—all these point
to the direction that economic dis-
parties in the country are going fo be
reduced from now onwards. So I
think it is not true to say that this
Plan samctions the status quo—it
definitely rejects the status quo. It
does ngt only attempt to correct the
inequalities of income as they arise,
but also to correct inequalities of
wealth as they exist, and for that, I
think, we should-be very thankful to
the Planning Commission.

Sir, as the first bell has rung I am
hurrying to my conclusion. I would
like to say something in regard to the
land policy on which, as one who is
concerned with land, I feel I must
make a few observations. In regard
to the land policy it has been said that
nothing has been done towards putting
a ceiling over agriculfural holdings. I
quite agree with the view that not only
in India but in the whole of Asia, the
crux of the problem lies in the solution
of the land problem in a satisfactory
manner, and for thal semething
definite, and revolutionary should be
done. Otherwise, we run the risk of
going against the spirit of the times
and being swept away. But the point
is whether this question of redistri-
bution of land or of putting a ceiling
on land has been examined in its full-
est implications. On the question of
redistribution of land I am one of
those who feel that it should be taken
up in right earnest. But what do
people mean by redistribution? Do
they mean the equal distribution of
land which exists in the country? If
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that is their opinion, I do not know,
what will be the availability of land
per capita in this country. As you
know, Sir, the total acreage of land in
this country is about 810 m@ll':on
acres out of which only 240 million
acres are cultivable. We are 35 crores
in this country; if we divide 240
million acres amongst the population
we know what would come to per
capita. If I reject that idea and take
the suggestion that distribution should
be.per family, then what does it come
to? If we divide our entire population
Ynto units of families of five, there
would be seven crores of families in
this country and even then we do not
find that we shall be conforming to the
slogans that are being repeated by
some of our socialist friends, of twenty
acres and a cow per head; will it come
to that? I am simply staggered by the
fantastic ideas that some pecple are
accustomed to having in this country.
If we go and approach the people we
must give them the facts too, and not
ourr whims and caprices. As regards
the question of ceiling, there is a
demand that thirty acres must be:fixed
as the maximum. I am one of those
who will have no hesitation in express-
ing the completest unanimity of opin‘oa

in this regard. But how are we going

to do that? A clear case for puiting
a ceiling at this level must be
established by facts, figures and
statistics. But whenever we want to
bring™ about a solution we are handi-
capped by the lack of facts, figures and
statistics. We will have to calculate
how many holdings there are in this
couniry which are over thirty acres,
per family, so_ that the surplus land
available to the community for distri-
bution to landless labourers may be
calculated in advance. But we do not
have the figures in that regard. And
if you are going to fix any ceiling over
agricultural holdings, you will have to
fix a corresponding ceiling in the in-
dustrial sphere. It is not a cuestion
of viewing the whole thing in isclation—

there mgst be a’ corresponding ceiling

over all®incomes including industrial.
If you have not the courage to dGo that,
and if you do not voice that opinion,
it is no use saying that there should
be a ceiling over agricultural holdings.

In the end, I should only say that
when peoplée think of the Plan as not
enthus@ng the masses, I do really not
know in what sense they are talking.
Whether they think in terms of adjec-
tival or ideological superlatives. In
my opinion if there is going to te any
enthusiasm in the country it will come
from the sight of accomplishment that

this Plan would be placing before the
country.

The Minister of Finance (Shri C, D.
Deshmukh): I intervene in this debate
with the ‘purpose of making some
objective observations® on the few
points that have been raised. I shall
not deal with philosophies or ideologies
or any other ‘logies’. The first point
which I wish to make is a general one
and that is that this draft Plan has

_been evolved at very great pressure,

and it is an outline, and therefore
Members who expected to find every-

.thing spelt out there in full are bcound

to be disappointed.

Shri M. P. Mishra (Bihar): On a
point of information. In the Plan it-
self it has been mentioned that the
Chairman and the Finance Minister
had not enough time to take regular
part in the preparation of the report
or in its deliberations. I would like *
the Finance Minister to keep tis in
mind and give his opinion or reply to
the points.

Shri Tyagi: That he knows.

Mr. Deputy-Speaker: The hon.
Member need not interrupt like this.

Shri C. D. Deshmukh: I do not know
what the implications of those obsarva-
tions are. It simply meant that there
is a residual discretion to examine the
Plan .in conjunction with the rest of
our colleagues in the Cabinet. . That
does not mean that at least so far as
the Finance Minister is concerned he
is not responsible for these provisional
conclusions; .in the earlier stages when
the economic background was being
examined the Finance Minister was
very closely associdted with the deli-
berations.

Mr. Deputy-Speaker: Insinuations
may be avoided as far as possible.

Shri C. D, Deshmukh: And indeed
a Plan of this kind and character
could not have been drawn up without
active consultation with the Finance
Minister. That would be obvious to
anyone who has studied the Plan. As
I was saying, this is only a drafi Plan
evolved at very great pressure. Also,
we recognise that it is not a ~ompletely
integrated Plan in the sense in which
such plans are understood in countries
(Interruption). .

‘Mr. Deputy-Speaker: I am not going
to allow any interruption.

Shri C. D. Deshmukh:...... which are
blessed with_ a good statistical egquip-
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ment. For the purpose of an integrat-
ed plan you require statistics of
warious kinds—national income and its
Adistribution and all connected statistics
—and some of the deficiencies from
-which we suffer could be gethered
from paragraphs 38 and 39 of the
National Income Committee’s First
Report to which I shall merely refer
and which I shall not read out.

In regard to the genera economic
dbackground of the Plan, I am entirely
.at one with hon. Members who regard
Dlack-marketing as one of the cunkers
in our present society. (Interruption).
I think hon. Members would not be
dmpatient. At least they might hear
of our plans for dealing with it. The
first observation I would like to make
:is that these phenomena cannot be
dealt with in a very short span of
time. It is a long term measure to
eradicate habits which have grown
-over the space of, shall we say, the
last ten years. Gradually, we are
‘tightening the many avenues along
‘which money finds its way to the black
markets. We have amended the Com-
panv Law. We are awailing the
report of the Expert Committee on
Company Law Amendment. Then the
Act for the regulation and develop-
ment of industries ought to help uvs to
ensure that money does not flow into
black markets by way of unregulated
prices. Hon. Members have seen the
report of the Commitice that had been
appointed to advise on the aniendment
-of the stock exchange regulations. We
‘have had an Act for regulating forward
markets. So, in various ways we sare
?tii})tening the screw and in the mean-
while, my hon. colleague is doing all
he can to encourage tax conscience
and rectitude. I have every hope that
‘these measures followed by more
xigorous measures to be taken in con-
sultation with the Planning Commis-
.sion would enable us to bring this
Jproblem under some kind of control.

That leads me to the next (uestion
-and that is about the price level. On
‘this, Mr. Krishnanand Rai expressed
Thimself very bitterly and Pandit
“Kunzru with his usual urbanity. Apart
from general allegations, I do not
know that Mr. Krishnanand Rai has
‘made any great point in regard to
‘price control or quoted any facts. It
is true that we have not been able to
hold the price level as well as we
would have wished, but I think I can
easily quote figures to show that taking
‘everything into account we have cone
better than many countries in similar
circumstances and indeed till recently
there was definite evidence that the
price level was falling, as I- had

390 P. 8. D.

ventured to anticipate some time in
June.

Now, in regard to the purely finan-
cial aspect Mr. B. Das raised some.
issues @&bout the sterling balances.
The subject is so important and open
to so much misunderstanding that 1
hope I will be forgiven if [ dilate upon
it a bit and quote certain figures.
Our sterling balances stood at £1,160
million on the 15th August, 1947 and
declined to £615 million on 30th June,
1949. This large drop of £545 million
during a period of less than two years
was due to some special payments like
the payments we made to consolidate
our pensiongry liabilities; the pay-
ments we made in the {transfer of
sums due to Pakistan &s her share;
and certain sums paid to the UK.
Government for military stores. These
ad hoc payments amounted to as much
as £361 million out of £545 million
and the balance of £184 million was
used for meeting the current deficit in
our balance of payments during the
period from 15th August, 1947 to 30th
June, 1949. As a result of libert
imports and slow off-take of ou
exports, in the early part of 1949 our
balance of payments was heavily
adverse and as a result we begwn to
run down our sterling balances. State

urchases of foodgrains also contri-
guted to this result and the sterling
balances which stood at £615 million
on the 30th June, 1949 declined to
£582 million on the 2nd September,
1949. That is the least figure on
record. Since then, thanks to the
devaluation and the restraints placed
on imports, our external balances
began to rise and we reached the
figure of £622 million on the 80th June
1950. Of this amount, under existing
agreements we could have drawn a
total of as much as £118 million up to
30th June, 1951, leaving- a bslance of
£504 million, but since the beginning
of July, ‘1850, the balances began to
decline as a result of food purchase
increases and the liberalisation of
imports to meet essential needs.
it was on the basis of the position as
on the 30th June, 1950 that proposals
for the extension of the sterling
balances agreement after the 30th June,
1951 were formulated. It was con-
sidered that out of the estimated
amount of £504 million left on the 30th
June, 1951, something like £300 would
be needed as a currency and foreign
exchange reserve and for meeting cer-
tain other demands. The Colombo
Plan which was drawn up at ahoud
this time therefore stipulated a release
of £210 million over a period of six
yvears. The discussions which took
place in September, 1930 between the
UK. Chancellor of the Exchequer

[
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and myself provided therefore for an
annual release of £35 million over a

rind of six years beginning from lst
July, 1951. You can add up and find
that after allowing for the currency
reserve there would have been hardly
anything left of the sterling balances
or the sterling balances problem. In
the first three months of 1950-51, as I
said, the sterling balances were declin-
ing. At the end of September, 1950,
favourable external factors came into
operation as a result of the Korean
war and they began to influence our
balance of payments after that date.
There was a large demand for our
export commodities, especially cotton
and jute textiles. On the import side,
although the licensing restrictions were
relaxed, difficulties of obtaining goods,
more especially raw materials, reduced
our bill on imports and the sterling
balances therefore began to rise and
reached a peak figure of £661 million
on the 4th May, 1951. After that date,
the purchase of raw jute from Pakistan
which was then a part of the sterling
area for us under our agreement was
an important factor which resulted in
a reduction of the sterling balances.
Now the figure for the 30th June, 1951
was £643 million. This included a
free balanse of nearly £90 million.
According to the understanding reached
with the UK. Government we can
draw up to £300 million over a period
of the next six years and that is an
important point. Over a period of
next six years we can draw £300
million, that is to say, about 400 crores,
leaving a balance of about £343 million
which is more or less what we want
as currency reserve.

Now the House will be glad to know
that as a result of further discussions
it has now been agreed that & sum
of £310 million out of this amount
would be transferred to our No, I
Account and held as a currency resefve
to be drawn upon only in an emergency.
Now, therefore, the sum total is that
large portions of our blocked balances
have been unblocked and what
remains in the blocked account ig more
or less equivalent to the amount which
we are entitled to draw over a period
of six years, It would be clear that
perhaps at the end of six years there
would be practically no balance left
in our blocked account and as I said
there will be nothing left I hope, if
conditions, pémain as they are, of the
sterling balance problem.

Shri B. Dus: All the same United
Kingdom is enjoying the benefits of
that balance for the next six years.

Shri C. D. Deshmukh: There is no.
way of avoiding that. As long as
under our law we have to hold some:
of-our currency backing in foreign
securities, it will remain in one form.
or another, either U.K. will enjoy it or
some other country will enjoy it. We-
cannot hold all our currency reserve:
in gold. ¢

. Shri Biswanath Das (Orissa): I am-
thankful for the information given to:
my query on sterling balances. May
I know the date of this decision, be-
cause I was apprehensive of the capa-
city of Britain, particularly in the-
face of her present difficulties.

Shri C. D. Deshmukh: It has been:
recently agreed. The date of the deci-
sion is just last month.

Shri Kamath: I hope Government
will stand up to the British Tories, if’
they come to power.

Shri C. D. Deshmukh: We hope to do
our best. I am not losing heart.

I now come to another financial
question which was raised by
Mr. Biswanath Das and that was atout
State contributions. I do not quite:
know what his difficulty was. His idea
or his philosophy seemed to be that.
the Centre should draw up the plan
both for the Centre and the States and.
finance it both for itself and the States,
—or at least in the case of some of
the poor ones. Actually, so far asthe-
State plans are concerned, it is obvious
that the onus of financing plans must
primarily fall on the States. It is true
that the Planning Commission has
assumed certain figures of assistance,
in order to be able to draw up a plan
at all. Those assumptions are based
on the best information that they could
get and the best judgment that they
could form, but it does not and cannot
commit the Fingnce Ministry in the
nature of things, because the Centre's
capacity to advance that aid either in
the form of a grant or a loan would.
depend on a number of factors—their
own revenue surplus, the progress of
their own unavoidable expenditure,
the reactions of the money market and
so on and so forth. That position has:
been made clear to the States. So far
as Orissa is concerned, I think Mr.
Biswanath Das would be surprised at
the generosity which has been implied,
so to.speak in the proposals of the
Planning Commission. In the draft
outline of the Five Year Plan the
figure of development expenditure
assumed for Orissa is Rs. 15 crores and
out of "this the assistance from the
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Centre is assumed tc be Rs. ten crores.
So that if Orissa is to proceed on this
Plan .they would have to raise a
revenue surplus of Rs. five crores, as
against something under one crore
which they have agreed to do during
the discussions. These discussions sre
continuing and I have been informed
that preliminary talks show that this
target may not prove to be unattain-

able.

Now, the Orissa Plan of Rs. 15 crores,
so to speak without any commitment
on the part of the Finance Ministry,
but based on the best judgment, com-
pares.as follows with the plans of
other smaller States:

Assam Rs. 125 crores

Punjab Rs. 155 crores
Rajasthan Rs. 152 crores
Madhya Bharat Rs. 22:0 crores.

It should be remembered that Orissa
and Punjab get in addition the bene-
fits of Hirakud and Bhakra-Nangal pro-
Jects respectively and the sums in-
volved in those projects are very, very
considerable. We do not quite know
what the revised estimates are, but in
one_ case we know it is Rs. 130 crores
#nd in another case the latest esti-
mates communicated to us place it at
Rs. 65 crores.

Shri B. Das: You will find it wrong.

Shri C. D. Deshmukh: It may be.
My point here in quoting these flgures
is to show that the States have not
at all been treated ungenerously by the
framers of the Plan and all this has
been included in the Plan after
repeated consultations with the States
themselves. I am very grateful to my
hon. friend for drawing my attention
to the possibility of the States getting
something more.

Shri Biswanath Das: On a point ot
personal explanation may' I say that
what I was pointing out was this,
namely that you have planned to do
something for the States, irrespective
of the fact that they were in different
stages of development when Britain
left. That is No. 1. No. 2, I stated is
that you have called upon the States
to get benefits on the basis of their
contribution, which certain poor Pro-
vinces like Orissa, Assam, Rajasthan
and the like may not be able to make.
I am sorry that while the hon. the
Finance Minister gave me a full reply
regarding sterling balances, for which
I am thankful to him, he has not given
any reply to this point. Again you
are not giving a grant of Rs. 85 crores
to Qrissa. You are only giving a loan

for which you will get interest and

repayment.

Shri C. D. Deshmukh: We are talk-
ing on a financial plane and from the
ways and means angle. The question
we are considering is how these pro-
jects are going to be financed. It coes
not matter for that purpose whether
the money is advanced as a craat or
as a loan. As regards Mr. Biswanath
Das’s observation that I have given no

Shri Biswanath Das: I meant not
satisfactory reply.

1 p.M,

Shri C. D. Deshmukh: If I had the
time I can go into the details of the
discussions with every State, but I
repeat that nothing has been included
in the Plan except after repeated con-
sultations with the States. That ig all
that I have to say in regard to the
general question of financial basis,
except that I think I ought to answer
the point made by Pandit Kunzru.
He said that he was s ical of our
ability to raise the surplies. Well, so
far as this year is concerned, I do
not like tp prognosticate, but on the
figures available to me I think cn the
revenue side we shall not fall far short
of our expectations. As regurda the
States I am afraid I have not got the
information, but I do not think it ig
right to judge of the soundness of a
Five Year Plan by figures relating to
any particular year. These ups and
downs must be accepted. It may be—
at least one should go on hoping——that
next year may be better from the
revenue as well as the expenditure
point of view as the Plan gets into
full swing and more conscious efforts
are made and other extraneous circum-
stances come into play which inhibit
the raising of revenues or the contrac-
tion of expenditure. When unneces-
sary expenditure is eliminated, then
one may hope that these fairly modest
targets will be realized.

The same thing is true for instance
of our estimates of public loans. They
are only Rs. 114 crores for flve years,
which is much less than Rs. 23 croies
a year. I do not think that that is
at all too high a target. Then the
target in regard to small savings and
unfunded debt which is Rs. 250 crores,
that is Rs. 50 crores a year, I think
has more or less been attained this year.
And as the Plan gets under way and in-
comes are generated, I:have no doubt
that we shall be able to realize this -
particular estimate. rly in regard °
to railwavs we are anticipating Rs. 120 i
crores. So I have myself, after giving
the most anxious thought to this pro- '
blem, no doubt that we shall be able



5167 Motion re Five Year Plan 16 OCTOBER 19851 Motion re Five Year Plan 168

[Shri C. D. Deshmukh]

to raise the revenues necessary for
financing Part I of the Plan. And
even if we are driven to a certain
measure of deficit financing I am quite
satisfled that it will not carry with it
any portentous results for us.

As regards the Second Part we have
conceded that that depcnds entirely on
the receipt of foreign aid. I have
never been able to understand the
antipathy shown by certain Members
in respect of the receipt of foreign aid
when it is postulated that we are not
going to sacrifice any of our independ-
ence or any of our principles in receiv-
ing foreign aid. If we receive it we
shell receive it in the full consciousness
that we have spent a great d=al of our
substance in the supposed safeguarding
of democracy in this world and that
much more has been done for ex-
enemies than for allies. (Shri Kamath:
Enemies?) Yes, countries which were
ranged against the allies in the last

war, they have had much more money
spent on tiggm.

Shri Kamath: They were not our
enemies.

Shri O. D. Deshmukh: I am now
referring to it historically, I am not
entering into the analytical side of it.
It would be a good investment for any
one with surpluses to spare to devote
them to economic development in this
part of the world, and there is no reason
why we should fight shy of any such
friendly assistance. Apart from that,
there is the possibility of getting some
measure ot this assistance from the
International Bank, for reconstruction
and development, of which we our-
selves are a member.

Shri B. Das: But not at four and a
half per cent.

Shri C. D. Deshmukh: Four and a
half per cent. includes a charge for
reserves and when these reserves are
built up in the interest of the common
good I have no doubt that the rate will
come down provided other things
remain equal. Whereas some time ago
the Bank was able to raise a loan in
the market at three per cent, today it
is perhaps three and one-fourth per
cent. These movements in the market
one cannot obviate. There is no means
of obviating them.

Well, Sir, that is all that I need say
on the financial aspect of the problem,
except that im respect of the expendi-
ture on river valleys I entirely agree
with Shrimati Durgabai that unless we
are watchful we might be spending
the bulk of our substance on these

river valleys and that economies and
avoidance of waste on the big schemes
that are in hand might mean a great
deal for the implementation of the resd
of the Plan. Just consider the figures
130 plus 70, that is 200, plus 70, that
is 270 or 275 crores, and even a five
per cent. saving on that will give us
schools and hospitals and other things
which will gladden the heart of
Shrimati Durgabai. So I ' am well
aware of the existence of this problem.
I have been adopting what may be
regarded an unpleasant and tough
attitude in regard to some of these
matters and promoting the appolntment
of Committees to look into the €xpendi-
ture, and I have hopes of ensuring
that there is no wastefulness in carry-
ing out these very important river
valley schemes.

On the whole, Sir, trying to look at
the Plan as dispassionately as I can
—and I can to a certain extent, be-
cause the responsibility for finding
the finance finally rests on me; I am
in a dual capacity, I am a member of
the Planning Commission but I am
also the unfortunate person who hag
to foot the bill and therefore I am
capable of looking at the Plan some-
what critically—I feel convinced that
it succeeds in finding the middle way
in many difficult situations and that
it has, without being too loose, the
seeds of adaptability, it clears the deck
and sets the compass for future pro-
gress. And I am unable to under-
stand the cry that often goes up that
there is nothing in this Plan that
should enthuse people or is par
enthusiasm. I say that the Plan pre-
gsents a very fine field of endeavour,
in which as we go along success
itself will lead to greater success. I
can see signs of it in the countryside
today. I can see people gradually
drinking in this idea of giving some
free labour. Today it has percolated
among the Unliversity graduates,
both boys and girls, I have seen camps
working, taking up the spade, turning
up the first sod, so to speak, encourag-
ing the villagers and I have seen the
slow reaction of the villagers to it. I
believe if one were to be able to take
a census in the country today by sume
magical process one could get an idea
of what could be done and one would
find a great deal to encourage one.
I feel sure that all this process will
be accelerated because this urge is
evident in the hearts of our peasantry
in the countryside. I think I can
assure the House that this fine Plan
will not be allow anguish for
lack of finance.
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Mr. Deputy-Speaker: The House
will now stdnd adjourned till 3-40.

‘Shri Kamath: What is the afternoon
pregramme? How long shall we sit?

Mr. Deputy-Speaker: We will con-
clude at six. 1 intend calling upon
.the hon. Minister of Planning at five.

Shri Kamath: Not the Prime
Minister who moved the motion?

Mr. Deputy-Speaker: The Prime
Minister may not speak.

The. House then adjourned for
Lunch till Forty Minutes Past Three
of the Clock,

.

The House re-assembled after Lunch
at Forty Minutes Past Three of the
Clock. : :

[MR. DEPUTY-SPEAKER in the Chair]

Dr. Deshmukh (Madhya Pradehh): -

When the Planning Commission was
appointed, I was of the view that in a
country like ours especially in view of

the nature of our Constitution, I did-

not think they will be of much assist-
ance and I thought that the Ministrics,
if they were in a way augmented or
were porperly guided, would them-
selves be capable of bringing about
new ideas and -giving effect to them.
I also thought that-. all planning is
bound up with the modern mecdel of
the Russian Plan because Russia was
the first country which planned and
planned successfully and the back-
ground against which the Russiar Plan
worked and succeeded was entirely
different from the one in which we are
gituated. Four important factors of
the national economy of the Soviet
Union, were firstly, the dictatorship of
the Proleteriat with a very firmly
established Government. I can safely
say that our Government is firmly
established, although unfortunately.
its plans and ideas have not that
popularity amongst the people and
that enthusiasm, which we would have
very much liked. But there is no
dictatorship; ours is a democracy.
Secondly, the second imporiant back-
ground of the Russian Plan was the
nationalization of the factories, the
land transport and credit system.
Thirdly, the Russian background had
the socialist bond between town and
countryside and fourthly, the mono-
poly in foreign trade. In all these res-
pects, we are very different from
Russia and therefore, as I once said
before our planning was likely to be
whept:.iverth gossibie. ” dand wherever
possible, that we could. not go about
the business in the totalitarian way,

in which the Russians go. We  were
therefore, not in a position to harness
all our resources into & single purpose
go as to achieve in a very rapid manner
all that we intended to do and yet
nobody can say that the time of the
Planning Commission has been wusted
or their labours are entirely fruitless.
Even if we differ fundamentally and
do not like many of the recommenda-
tions they have made, there is no
doubt that half a dozen of our best
brains in the country have laboured
seriously and earnestly and have pro-
duced a tentative Plan. It wiil he”
possible to modify it in various res-
pects and where, if we are so xn}ndegi,
there are constitutional difficulties in
our way, it is not too much to expect
that even those may be removed. Yet,
we have to work with the instruments
at our hands and that instrument is
the present Government. So far as:
the administration of the Plan is con-:
cerned, it is intended that there shjuld.
be a nucleus of an organization which:
would be more or less distinct but,
supplementing the ordinary adminis-:
tration in the country. We are trying
to develop certain village councils and
district councils and other bodies. The
question to my mind is as to how this
will function, whether they will bhe
allowed to work side by side, whether
they will be in a position to supersede
the ordinary administration or to what
extent they will be able to influence
the ordinary Administration so as to
obviate the difficulty of counter ideas
or even lukewarmness on the part of
the ordinary administration to absorb
all that is intended by the Planning
Commission. I thought that would
probably work much more smoothly
than the way that has been suggested
by the Planning Commission. These
bodies may come into existence but
they should be integrated into the
administration and should not function
separately.

My'second suggestion s that the
Planning Commission if it wants to
succeed must not altogether depe:xd
upon the exigencies or of the ordinary
day to day finances in the country.
They must have .certaln special
resources at their command by which
it would be possible for them to realize
theif aims, speedily and more effec-
tively. I have at least four concrete

_Suggestions in this respect to make,

I am g'sd my hon. friend, Mr. Tyagi
has been able to unearth a good 5egr
of hidaen money. I wish him all
success but to supplement that, I would'
suggest that the Government of India
should floas debentures for. the sake
of. bringing out the black-market
money. It may be given at a very"
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[Dr., Deshmukh]

. great discount, say of Rs. 60 or even
Rs. 40 if it is prepared to give up......

Shri Himatsingka: You mean pre-
mium, not discount.

Dr. Deshmukh: Therefore, Rs. 100
will be worth Rs. 60 of actual money
so to speak and it should not put a
penalty on the more honest people who
had disclosed their hidden income......

Shri Himatsingka: It must be
premium then.

Dr. Deshmukh: If that means s
utilized and a certain interest is
guaranteed, I am told by people who
know what they are speaking about,
that we would be able to get about
Rs. 100 crores if not 200 crores of
rupees. The only condition is that the
source of their investment should not
be unearthed nor they should be gues-
tioned where they got the money from.

Then my next suggestion is that
only for the purpose of the Planning
Commission it has to levy a death
duty. My third suggestion is that the
Salt Duty should be reimposed at
double the rate and fourthly the prohi-
bition idea should be stopped for the
next period of ten years at least. If
these four sources are tackled, I am
sure plenty of money would be avail-
jable for the development of the coun-

Cotry and even if temporarily ten per
onlcent. of our people may not be sn saber
res@s they would otherwise, I do not
Stethink  that much damage would be
haidone to the country as a whole.

hc(-,l:l Sir, the time at my disposal is 80

jm‘phort that I could not enter the hig
sugisubject and the most important and
hasvital subject of agriculture. I have
Caqymany ideas so far as this is concerned,
-and I regard it as the most vital con-
Scern of any Government or of any
sigtPlanning Commission.

81 My hon. friend, Mr. Venkataraman
| glarsuggested the redistribution of the land
hawand incidentally that could be done
theyonly by nationalisation. I am not un-

:favourable to the idea of nationalisa-
.tion nor to the redistribution of the
lland, nor putting a ceiling on the own-
But'ing of the land but that way our short
Tracterm programme is bound to suffer.
conciEven the abolition of ‘he zamindari or

s

up dother land reforms are going fo act as .

mic. a terrible deterrent and a factor which
sion will dislocate production, so far agri-
and ‘~ultural production is concerned. If
desitye are prepared to tolerate that, I
like have no objection in going wholesale
vice Jor the idea of nationalisation of the
an Aland. Then, s0 far as u the

‘youth of the country.
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energies of our unemployed people or
part-time occupations are concerned, I
would very strongly recommend the
idea of my hon. friend, Babu Ram-
narayan Singh, namgly. greater.
emphasis on the production of Knad:
and I think by that way we will be
able to save a good deal of textiles
which earn us good foreign currency.

There are a few matters on which
I fnd the Planning Commission’s
report very, very unsa_txstactory: first,
in the field of education, I am glad
that the hon. Prime Minister also
admitted that he did not regard the
way in which the problem o educa-
tion has been dealt with as satisfac-
tory. He said, we cannot have toth
river valley projects as well as educa-
tion. As was explained by the hon.
Finance Minister, these are noct self-
contradictory things. There are many
places where we can stop wastage and
utilise the amount for better education
of the country. Even in what we
spend on education or other nation-
building purposes, there is a great deal
of wastage and lack of proper priori-
ties. As a member of the Standing
Committee of the Ministry of Educa-
tion, I say there are many schemes
which could be set down a little lower
in the priority than what is now being
dope. In that way, I think it would
be possible to go much faster in the
field of education than we have Dbeen
able to do.

I was very sorry that the Planning
Commission has not taken any heed of
two important problems. One is the
care of the destitute children and the
second is the employment of the
I am sorry to
see that the two important Bills of
which I had given notice, they have
not cared to look at. If at any time
they pay attention to this, I am cer-
tain a solution would lie in the way
I have suggested in those two Bills.
Better care could be taken of these
destitute children at less cost than is
imagined by the Ministry of Educa-
tion, or other Ministries. I think it is
the crying need of our country that
the children are less cared for than
even trees and animals and it is a
standing disgrace that hundreds and
thousands of boys should be goning
about and become victims of anti-social
elements in the eountry. 1 would
therefore very respectfully draw the
atfention of the members of the Plan-
ning Commission to the fact that they
make some definite provision and have
a certain plan to see that the destitute
children are looked after and that they
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«do not become enemies of society.
.Secondly, I would appeal to them that
the youth of the country shouvld be
trained and their employment should
be secured. It cannot be merely done
through the Labour Exchange organisa-
‘tion that we have. It will have to be
.a deliberate effort on the part of the
‘Government to tackle this problem.

In so far as industrial development
is concerned, a good many of my hon.
friends seem to think that it is time
now that the private sector did not at
.all exist. I emphatically differ from
them. I think there is plenty of room,
plenty of scope for private industry to
«<come into being and flourish. If we
try to put too much restraint upon it,
it will not be in the interests of the
country. If the first effective step that
has been taken by the Planning Com-
mission is regarded as the Bill that we
have passed, I do not think they are
going in the right direction.

The members of the Planning Com-
mission are high intellectuals, men of
:sincerity and patriotism, absolutely
unquestionable. Very often, in these
Plans, we have great leaders of men
than men proper. And the more a
man becomes a leader of men, he be-
«comes less of a man. My contention
is that the Planning Commission or
«even for the matter of that. the com-
position of the present Government
has not the common man's background.
That is one fundamental defect that
runs through the whole Planning
Commissien’s report. This sort of a
report could be drawn up by any
Under Secretary. I do not think there
is much there. After all, it is stated
that there should be more roads, racre
hospitals and some more education.
Every Secretary in any Ministry
understands that. But, how are we
going to achieve the progress? My
hon. friends have suggested that there
is not sufficient enthusiasm in the
country. How to create that enthusiasm?
That is the central problem that has
been urged both from this House and
from the Treasury Benches. The
solution is not very difficult to seek.
It always depends upon the leaders to
create that enthusiasm in the people.
So far as the people are concerned,
there is nothing lacking in them. It
is only leadership that is wanting. If
there is proper leadership, there is no

sacrifice that our people are not "

capable of and there is no ability that
is lacking. Therefore, it depends upon
how we go about the business, and
p:w weT heattguse the people with our
ideas. is going to be the test of
the leaders of Indlll:t ai l;mell as, if oI
may say s0, even of t Parliament.
Because what our Government pro-

poses is not only for their own sake;
it is for the whole country, and tbere-
fore we are also responsible both for
good or worse for the whole business.
It is not only the responsibility of the
Government to make the Plan suc-
ceed; it is the duty of each one of us,
however critical we may be and what-
ever defects we may find, to help the
Government and help each projcct and
every effort of theirs.

Prof. S. L. Saksena (Uttar Pradesh):
I am veyy sorry I cannot congratulate
the Plahning Commission on the report
that they have produced.

Shri B. Das: That was not expected
of you.

Prof. S. L. Saksena: I am very
sorry firstly that while we were draw-
ing up a Plan for our country, we did
not try to utilise the services of those
who had specialised in the subject,
who had spent twenty solid years on
this work of planning. I remember
the Congress formed & Planning Com-
mittee in 1931 with Pandit Jawaharlal
Nehru as President and Prot. K. T.
Shah as Secretary.

Some Hon. Members: 1938.

Prof. S. L. Saksena: I am sorry; it
was in 1938. That Committee made a
survey of the whole field and produced
about 30 volumes. I was surprised to
find that the author of that voluminous
report was not associated with this
report of the Planning Commission at
any stage of the drafting of the report,

Mr. Deputy-Speaker: Another hon.
Member referred to this very same
matter. The hon. Member was not
present then. There is so much to
refer to. The matter need not be
repegted. That is all I wanted to say.

Prof. 8. L. Saksena: I thought it was
relevant. I think that a Plan which
has 'been conceived in prejudice can-
not produce something which can be
really beneficial to the eountry.

Coming to the details of the Plan,
we are now in the month of October.
The Plan is for the period from !951
to 1956, that is five years; four years
in fact. Seven months have already
passed. I would like to know whether
1/10th of the work has already bheen
done. It is really surprising that so
far practically nothing has been done.
I have been trying to see the effect of
the report on the country. I am
certain that no change has taken
place. Instead of .ﬁﬁn‘ over the
whole country, I sh
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[Prof. S. L. .Saksena]

In the Gorakhpur Division, there
are one crore of people. There are
four districts. I know the conditions
there very intimately. I have tiried to
see how this Plan will work and how
the Plan will affect the people there.
I will take agriculture first. It s
stated in the summary of recom-
mendations:

“According to the Commission's
estimates, out of 72 million tons
of additional production, 2-3 million
may come from major irrigation
projects, 1‘9 million from minor
irrigation schemes, 1'5 million
from land {mprovement and re-
clamation schemes, 0-6 million from
manure and fertilizer schemes,
C-4 million from seed distribution
schemes and 0°5 million tons from
other schemes.”

There are no irrigation facilities in
the Gorakhpur Division, Eastern U.P.
It is in the same belt as Nurth Bihar.
Last year, the whole area was famine-
stricken. This year again, there has
been no rain. There 1is complete
drought and the whole area has again
been completely ruined. This time in
the month of June, people wanted
seed for sowing their fields. As *here
was famine last ycar, the people had
eaten even the seed grains. There-
fore, we from all parties and publie
men recommended to the Government
that at least a sufficient amount of
seed grains should be provided to wow
the lands. But, the seed was not sent
in time. One lakh acres of prepared,
ploughed fields remained upsown be-
cause no seed had been sent to the
area. When the hon. Minister went
therg in the moanth of July, he also
received complaints and after that seed
grains were sen{ in the month of
August, when the rice crop had been
sown. What happened to that seed-
grain? It was given to black-
marketeers and cven that did not
reach the real cultivators. What I
say is this. Whatever Plan you make,
80 long as the administration is
wonden, so long a@s there is black-
marketing, so long as there is corrup-
tion, nothing that we do will be able
to solve the problem of under-pro-
duction. When one lakh acres remain
unsown, what is the use of your re-
claiming land in Naini Tal and other
places? You should first of all see
that no land remains unsown like this
for want of seed in time. Unless and
until your schemes reach down the
villagerg they will remain only paper
plans. 'They must reach the-poople in
the  villagés. Unless the villager gets
Wwhat He requires in suficient qumti-

4 PM.

ties and in time, good seeds, water
and other facilities, your plans will
remain here itself. The monay will.
be spent. You will issue directions to-
the district officer to do this and that
and something will be done, but the
thing will not reach the people for
whom it is meant. Seven ‘mgnths and
more have gone out of this period of
five years apd nothing has.been done-
in my district at least. There 1 am
sure there will be famine this year too-
which could be avoided if some eflort
was made to lift water and supply it.
to the flelds. Here is an area in which
live one crore of people—one-thirticth-
of the whole population of the country
and there is no scheme for these people
of Eastern U.P. There is the Bhakra:
scheme but none for the eastern parts..
There was a Rihand scheme on which
several crores of rupees had been.
spent by the U.P. Government, but
according to this Plan, nothing is to-
be done on this scheme and it will be
allowed to be dropped.

There is the Rapti river which is
doing havoc every year to these areas,
due to floods and I have been press-
ing upon the authorities the need to
have a scheme for this river so as to-
prevent the destruction caused by its.

oods. But nothing has yet been done:
in this direction.  Recently I visited
the Damodar Valley where they had
a small scheme by which they could
catch thc rainwater in a catchment
and utilise it later for irrigation pur-
poses—all within about Rs. 50,000. E
wonder why a similar thing could not
be done in other parts of the country.
For instance, if they had done such
a thing in my part of the country, they
could have saved mamy acres from:
drought and they could have enabled
the people to raise good crops from
those fields. But there is nothing in
this direction mentioned in the Plan
of the Planning Commission. The
result is, the whole of Eastern U.P.
will remain where it is, unirrigated
even after this period of five years,
with neither irrigation, nor good seeds
nor any other facilities. The people
will not be able to improve their agri-
culture, .

Then as regards sugar. My area

*produces a lot of sugar and it has

some 33 factories and sugar cane is
one of the crops about which the
Commission has reported someth!ng
and it is anxious to increase the yiel

of sugar from the cane.- But I may
tell you, Sir, from my 30 years' experi-
ence and connection with this ques-
tion, that the U.P. Government have
been trying to increase the yield of.
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sugar from the cane right from 1237
and they have not succeeded. All
these fourteen years they have been
trying to increase the yield and the
result has been the yield has actually
gone down and today from 300 mds.
per acre it is somewhere about 290
mds. per acre. This is the result of
all their Dbetter seeds and better
manures and other efforts. There has
not been any real effort made to in-
crease the yield per acree. Who s
most interested in increasing the
yield? It is the mill-owner who is
most interested. but he does not make
any real effort in this direction because
he says,
when the Government has taken upon
itself the responsibility of increasing
the yield?” If only the sugar mill-
owners had been given some help by

“Why should I do anything-

way of subsidies or some such thing, ’

they would by now have succeeded in
increasing the yield. While the figure
for Java is about 3,000 mds. per acre,
in our lagnd it is not even 300 mds. per
acre. That is the sorry state in which
we are,

And then about the manures and
the seeds. Most of the seed stores
are empty and they are so when the
seeds are needed most.
work these stores do is to conduct
cases against the cultivators for this
and that. That is their only wurk.
Bo also about the manures. The
quantities supplied are not at all suffi-
cient for development purposes. :

Therefore I say that this agricul-
tural Plan will not be translated into
practice and work in the fleld and
factory. The researches that you
conduct will remain in your own
laboratories and they will not go down
to the villages and they will not be of
use to the peasantry. That is so be-
cause the whole plan has not been
integrated with the real people and
the people will not be able to take
advantage of your plans and schemes
and they will remain only on paper
and not reach the people at ali.

Then I come tg labour. Here you
say labour must do a lot and you
expect a lot from labour. But from
my experience of labour I can say that
labour'xs the most discontented ele-
ment in the country today and pro-
bably no amount of your planning will
encourage them and enthuse them to

uce more because you do not
attend to their most elementary wants.
And in this connection I am most sur-
prised at the policy that has been
adopted by the Planning Comrission.
They have contacted only those per-

The only"

5188 :

sons who they think represent labour.
Formerly Shri Jagjivan Ram used to
consult all the organisations, the
AITUC., the IN.-T.UC, the Hind
Mazdoor Sabha, the Socialists and
others. But now the Planning Com-
mission has consulted only the
INTU.C. and the AILT.U.C. They
seemn to. think that only those who are
‘safe’ represent labour. But let me
tell them, only those who have been
left out really represent labour and.
control labour.

Shri Venkataraman: Question.

Prof. S. L, Saksena: My friend Shri
Venkataraman may question here; hut
outside when he meets me, I know
he will say the whole thing is so in-
tolerable. My friend knows that the
IN.T.U.C. is nothing but a capitalist
Congress fifth column inside Jabour. I
say once again, you cannot get labour
to do what you want unless and until
you try to give them a little of what
they want.. What is the most patent
cause of labour trouble today? It is
all because you cannot give redress to
their grievances by simple methods.
You think only the IN.T.UC. repre-
sents labour. This orgamnisation
actually claimed that it represented 90
per cent. of the workers in sugar fac-
tories, but when the actual voting took
place, it was found that they did not
represent even 26 per cent. Still you
consult this organisation. And in my
own Province the Government have
declared your laws and regulations
null and void. If there is a dispute
the Regional Commissioner will have
to report and it is for the Government
to send the dispute to the Appellate
Tribunal. There are. many disputes
which are not sent to the Tribunal at
all because the Government dJdoes not

want them to be decided by the
Tribunal. They want to crush the
Unijons which they do not favour.

This is not the method by which you
can implement a scheme as big as this.
It can only be implemented if you
take the cooperation of every Indian
who is interested in the development
of the country. It is only by an im-
partial attitude on your part towards
every one and by helping every body
according to his needs that you can
achieve what you desire. As it s
this Plan is only on paper. It does
not even promise full employmenut to
the people nor even the standard of
lfe that obtained in '1939. ‘In the
circumstances I do not think the Plan
is worth the paper on which it is
written. It is wholly useless and wil

‘not serve the purpose you have in view

at all.
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dfen zree T wriw @ S
feft of®v @@ q@ A O
(Plan) w7} ama ¥ fear
§ qiw T oM, ¥ W ® ATT
# at a2T ¥ faw ggEM 7 @ @™
FIAATE, ITA *) 5EFW & (o4
WEATHATZ I FT@TE | 79 @ BN
7 frare & wegT ST rE T fawr
frft amqge ¥ o (qor fedy -
=gz Mfa=17 (pre-conceived
opinion) ¥ &8 fm@
& ¥ 3w afaz aw q@m At A
7g F¢ T A W@ gwar v @ A
cotfanr w#iw (Planning Com-
mission) a™i & @ feafeaz
wimqz  ( Sincere attempt )
NE M g famrd & @ig
faafales gilgqe(realistic atti-
tude) & T TF °FF F
AT & | 99 qg 4E9 6 9g =
s A AR E, NS ¥ A w ww
e qod § 5 |7 ag o s
% ? W & Wl 1 GETE g gl
g AR it 9w ag A0 AWl e
gft @t qEt fF § of #f amt §
wfan vl &1 foe § gfeems
W@arTg | 3w TR ET F wrE yleweTs
A § w M ke fegem & e
®) AR AR AT A qewrd
BT®  AR1 A AT § A AW UG
g ® ag f g & o w7 Agar g
f& 2w & foodt qhwew § Sw
el ®1 9@ aF N9 T T
FAET A A€ AT SH @WK I
qfrom N I W N T
o wfew g o sw &w F 0
qfamt g, I W AT I AR
aff o gwd | g qER § e gt

2 § {Sadt wisArgar § 99 A1 qqe
FEAT TGS §, ST IEAIE
fafefes «ftm @ =@ 7 &
g1 gart ANeT g T F% 98 HLE4T
f6 o ama anfaar § f g oo & I
farfess  (realism) § &R
wE A @ o A g w9 e
7 fRar s gear § §R & @ TwwaT g
ffer alqzr g 7§ aax 3@ &
@ @ aArm qRES 91 | T

. & fasfas & ag € wgr a7 ]
fFogaR e F qdr fersd & S

fe  wiedizgma (Constitution)
T § ST F FIL AL GFES
AfY fFar o gHAT 9T qA WIT
¥y ad s@r g fF M 37 F
Fidzqna ' wleasar qawrf af
g ag qdEr wEAEar A § A F
fod 3z *gr o1 g% & fF I7 &Y
qR FAT RFS a7 1 TH 3L AT AW

* gaswg fasg wf & gW ATAY g fw

TH 3¢ WAIT oF qRess q®T AGY
¢ fra & F7C gL 7 foar o @8 )
I F T WIE AT UIIH
( justiceable rights) & @
fom & FaT s g 7 faar am qean
| g T UN T G, «AfeH IW
FEEGNT TR AB A T G JqGq
fiar, I TR g@ ¥ 79 ag @
ag ot ¢t s e o € fow
9 g e T foray o &% | srwTar
W@ ¥ R F1 9 @ F 1T feend mow
gt g N e Y g 1 & aoweng
fis 7 AT ad foer g aga AU A=
SYCEIAT SR, I T HHwA F aga
T T sET W O qeET o
¥t ag Ao afreewt(agriculture)
@ § ol W R
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I W & at # R T ¥ &
FATE 5 3w Qo § wew &7 W
d9ed  ( Chapters ) & 37 ®
9% FT AR TE A@E AT A W@
A gam | ot O & faw guoom R
aTew faffeT aga 4 ad A AR A
e & dR ) A, afes A
% gqfedt  ( Firm policy )
FT 0o far a7 ff @7 gy & ow
Hgeg & ¥ow afefeddr  (Self-
sufficiency) ™ ¥ =t fim
st | T A R S A
] qifeurdee 7 309 QF FQ@ T
‘o 93w (Address) ® I8 HIHTAT
q1 fr &% afefrdd TF @y o=
fre wrmft st gok g fafreet
R AX T W W QWA W@
Tfre] 43 & wi¥d g R
qME ¥ FH gfefade  gromaa
T I AL ASHT JATA K7 &
T @ W ag wd aX e
T ¥ wh v fr fefr sEA
Y 7 qaer T ar & g’y ¥ ¥ow
wfefgdr @ & a1 s A e
xg & fewfe® & afer sdfew 3
fd g o o fgew domar ¢,
7 aiwg) WY v anweaT fafasdy
R ww 7@ fear | ag womd § e
gt 9T % W §Y FER qTgIE
(Adult population) & ag
Ny WP a § fealy
A T W TEW & F=T A wgw
aaTgET AR WST gAT §, SR H
wft e 6 @ W & =T AW
T ¥w wx o § e g amge ¥ et
smmye § | g oiwr § a5
FMA & worar wm dxr g
Frer e s wfwewe feae-
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= q ) wmar, ¥ ar @
¥ fram 91 s § @7 W IR
® 7 foqr 9@, & 0 e &
qaT AT daT EY graT & W T

TNy AT F W g g g o
9> = WY TF e #Y A A

-8 fear T fF ag  (Fady gwrdy

qUF T AT § | W ARE A
& adr srser qgemw § g gfRar
W I fmm sTadsr g, 9
gag fuw g gfmar we d ¢o gfa
qEez JTaTET BT AT & AT FH Y
W ARy der @ E N
T ey s & afuw damame
% f@gm & ooy @ awdt & Ay
AATIET a8 wEAT M ogw oWy
e & fer fw Aw @
T WE®  WAMT 9%, 3%
/e TE & FQawE ¥ OowIa
¢ f& weame faer A% % swEl
¥ fod gu @ TS 9 ogw I
ff ag 9 AT ¥Y w7 ¢, ag A%
T, TS WES AT AT e
¢ s Fgre oF Ava AT &, frw A
g ¥ gfARw AR AW E fF TR
yaror e fear oM Wk W R
FHTAT I F HTE W A TG anfr
TG ¥ AW % ag T @
qar ¥ W AR AR AR
af ¢ fr age & ;g U # AR
T TERE FIA I WG Y FC
i o g & fF agt X AR
£ &f § | JT TAARE & ag -
v vy A E AN AEAT W T
W wA e & =
¥ I vom A woER,
Wl gy 9 oS A wh
o  whmm W foag F
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[ dfexr ZgT Tw 9wy ]
WE W F e agh IR E
it sagmamsiF
agt T@ TR AeST A & foF qqio
7 g & o ¥ e W I} FY
o% fF g oX 7o A w4 A 2 )

7 agy ¥ 3 Fen v fow afX -

T FIWE g1 § 9% A 94
o ¥ wEafew § N aniwe
feadde fawmearar s REF
¥ grew fafqwex qew, S aeg,
R ¥ F wEr ag W € fR o
ag wgR ¥ Fifas 7 € fa ¥ & I
W %I 99 A & 1 g A
W AR 4 gfeems §, ™ AR wRe
FaH 919 8, § 39 & a7 gfawms
Tt w7 )

. X AT R BN F FEE I
. & ®TAT AEe § v Safwe geawsdr
. (Animal Husbandry) & art &
MAE WEATTE | ITw Ay
& AR wFE ar § fr frd
Immmqﬁ e & ot ¢,
i!{ﬁt‘ﬁ'wiﬁ'lﬂﬁwﬁwg
o} §H ¥ e geawedr #1 fyw

. gt &, 3T IW FT qgen fewa ag §,

. India has to support today
about 177.4 million heads of cattle.

é#fee ¥ a § 9 a6 @ ) foe
¥ fod W d, N e F W@ aw o
AU AEEE A @ mar g o
19e% & ar sfrpeax &Y gyl &
FEIC EAfgEIT & WX fooo T
(R ETeTT A W ¥ swmen et
11 @ F A wiweae § diEw
i@méfmﬁamm%
WIRT  qawg gAY wWifgd o
_Ag I T & afreeT s

T wR dfer ¥ 7 @ gwar )
¥ ad 58w f5 79 ¥ =T N, o7
ant Qe foeft € § St gy forew Y
ak gz ( Hakneyed )
Mg st E o AF A
fomg & ag atger @ o= Ty

w7 T Y WIH G & B TER
ars gfear s s X §3 (per
head) &= ) § tfwe geivd TT.
R #fes Fowmax T (Cattle wel--
fare) sraf% s qewi & ¢ T9ay 9T
gead frar omar d | w@T W A W
Efradida g e
famewrT TR AL qg qreh | gl
T Ag § F odwmw A & 1eky
ﬁ?o!ﬁ'ﬁﬁ'{{ool{ﬁ cﬂa{(
q, o & %o &, fa® ¢¥ et
9T Qo0 TFT T I, HAX AF G F
/et 7 4 A 79 ag W § fF W
qIE FTAr TG & | & FF AT ATEQAT
g e aR ae dF v W A
W AT 4 FAT qrEl # F&@
g, @A gl o S a9 §
iR #fedas s (Cultivable
land) 7@ g & & 1@ wAv
¢ | ¥ fgmra & Giweace s
TR TA@ET AT | I A AT
e & fomr a1 5 :

“Ten pairs of cattle are requir-
ed for 100 acres”.

# yew ¥ ot T fFoww Ry
e ¥ 7 59 F 9 @7 faw & et
Mpd AT FME TR@I &
fergqecg A agag & fr :

“Remov‘al of useless cattle.—It

is estimated that at least ten per
cent of the total population con-
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sists of unserviceable and unpro-
ductive cattle”.

g oF fod & fimr w— F@
war § foa fei? § o s w
TR T fed @ g ymafadae
‘R (Unserviceable Cattle)
Y qTETT AT Y JATET 3, ¥ B q
4, T W & =< 7w four
4 R el e &, g Ao &
W ffE = s (Quote)
HT fear e §, @i Gy R
W wego Y fear §, A
¥wq (Census ) foar & 1
HR wgw § fedl F 77 feard fedy
@}, 9T T AT A LT &, FF qE
A AR 4 | gEH AT AS AW
fomr ¢ :

“It is somewhat difficult to
gauge the effect of Article 48 in
Part IV of the Constitution on
this problem. In so far as it is
interpreted as preventing
slaughter of decrepit and useless

cows it may be said to have ag-
gravated it.”

1 am extremely sorry that such words
should have appeared here. 1Is it a
national report? Then they go further
and say words which would certainly

wound every person’s heart:

“Another result of such a pro-
vigsion is the adverse effect it
might have on the manufa
«of glandular products like ins y
.adrenalin and liver extract”.

TR qoH B M A @ g
F T WA F IR P @I
F 5 w9 ¥ drga Qeadwe AR ?

ot Ao flo =T : T A w77 A
s B g7 FX )

e SR oW WA A qET
afl 7@, W I fggerm § aga

WM IR TR ETEAF )
art 7w FT foar &

“On the other hand, by prevent-
ing the slaughter of calves and
milch and draught cattle which
formed a considerable portion of
the animals slaughtered for beef
and particular varieties of hides,
the Constitution has taken 'a
positive step in furtheri the
development of cattle in India”.

;A ouET ¥ A w7 oAwA g
f& Pakistan also has stolen a
march over us. TR & I
ft gagm fz=  (Useful Cattle)
T e AT TG EraT & | HfwT Ay
TN & A 9w sfear 3
R T fear f& goge dTw Wt
w9 & Ifg T
A | greifE IeET T AFNY faser
€Y, #gs fidms w7&r  (Cattle
Preservation Committee) 3@
a1 w5y a7 fF qART I FT TET
= %< fxar g et } a2 wA
¥ 7 fear fe 2 e Faf
W o fear I 1 AT qorgw
o & ford At ag afi fear wm e
W A T s faqr w1 Iw ¥ Ay
TR qEY YRR AT § W
39 7 qg awdfry & § fr o q0w &
dwen A=y ¥ B W | W AAW My
FTAH Tod agee &2 (8Se-

" oular State) ®wat ¥ gz arfy

¢ wga ¥ oW & fod M wr AW
Anathema & W&, ag AN %
afas gae § | T R ey
W N9 & =< faw Y fear aay
s agi O a9 fear wrer &0 @
&g TgaT g % o 4@ & fgae
AR qgas WOl & FIC aEf oy
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[ wfear s amr v ]
T gew § 1§ R-RF
® gEEg ag ff I A7 AT FAT
AT Fgg T FR ¥ fem fgm
&% 7 &= fear @ifs sefdl iR
Al FY TETET W AF | H fEET
i gt T Wt @S oo
TR A fawr st ff aw @ R
BT T A fawdr &1 ¢ O#
9@ &Y T OF H9 4o TR
A oo T9F F fawelt § fwr forelt
& M R TG T § | o aver
R ETA W, AR Goma a6
T & O fwme T e e,
g Y a1 F fAdeT ¢, uw ST
ek I T FOF e AT
T % IR AT §, SfeT Ay
fegeaa & 7ur g & | fas o
HTSE T2 §T 9XAT & AR T F
qE AT ¥R ) F F ag O A
W R o A fF oz ga IEQ
S

TE A% FTAR AoF & AR TN
(Industries) ® waw§, foreredy
@ WHEAE FTFAIRT & 59
o9 FTAT ATEAT § | A1 fuet ¥ Feqfény
( Spinning ) *wTEd | few
gt o% W AW F WA AW F e
TR & A §, AL AT X FRA
e ¥ af@d W wfgd ey
AR g A wTer W & ol e
ot feafam fase * ewTe Sifedt )
BfFx wgt 9% AL ;T HAS &, IR
g fed FES TR 1 WRwwR
Rawy § @y ag qmd wIEh
o A9 ¥ qrd A G g fad
g o figamé g Eawe

5178-

¥ fod a2 Faamd | gArg faet T
AT FW A AW TEEY WY
FRraramar gy FEEd  Smiw A
fae s

A aw qF & a@ {fF ALy
TARI 7 AE & & aAW JEn Hv
g ¥ @war | SfFFT oF qUI AT
F1 fazaa & q& o9 F&v | foadr
@ ¥ yreeewA (outline) &
¥ e gy fefees, ifess
dfaanfew duf  (effort) wwwaT
g1 A7 @ AR § oW wA AR
g fF 57 7 w0t & gl B Wg
It war g ST uwr & HF
w@a=ed  (implementation)
NI Fgag § & 99 a5 sw
Az 9 gfemr§ A (Cor-:
ruption) & FHFR, AT A%
I ¥ TN feqrede ¥ qgi &
YR &3 @ 7 5T ¥ IS FAT ATRAT
fe o T T @ w1 TAAH TG
*R a7 A% TV G § W | o
9 {1l W AfNE, 97 a% €@ 5 5
wow T g, /i Y ardy waAr
# gwwer g fF ag qavg G @
T Bre AT #R g WTET
fafteer g gt I IR TH
gvx § ez & ¥ A
v oY S ¥ qEET @ Y &
¥feT w7 aF A7 amw W § AW
aEe T dar w3 a9 IF qgt WY
FAAT § AT WT AL AG AW, IE
T §F qg WHST qT AL GO
arhe Y7 i wm,  few o
fesrarer @ 7 W19 ag efm aa
g, 3¢ A Ryerard 719 g7 oY AEgs
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FA §, FHA ATfAAT F AR FE
yor faerard weEE ARl FAT |
A A HT  NEHH I T
g @y, Sa s Ariaeas @ Of (Hea
fafreer ok g8 (iAer =8 &0
Femardl g = |

UF I A § F HTAT ATEAT
g1 fad o & FE anwaed g,
% WiHed g, A7 S W F AT
g frgie I FRJ §, X/ S T
qg=Ts g, ¥ & fed fegfim (Whip-
ping) 7 &A1 IEL A WA &
qe T asdry I a1 A ShEE 9
arg "arwe ) gfm (Hanging)
#T = 2, A wie gfees aiew
dR =% AT F ARG I qF
g fefaer AEf ®re [, T 7 I
g | {ERfiw &1 FA BRI & 5
ST "ﬂqsfﬁs é, T {]0¥ FT FA
wrE 8, 99 FT @ F T FF
AT HAET & | 9T qF AT 59 1 AG
AT FIA a9 qF T T¥ IR F
feat § =% w41 dar F g4, AT 99
& faar at =< & famr shfa = )
ST ZW W B H I qL T ASH
¥ fod  wF AR Ad Gar w4,
T o7 aF g9 IR A IR TQ
dar gFT a9 % ST &K1 GswE FT
QT BEEAEE T W & ed T
gife &Y TFAT | ST ST 3§ T &
HraRT IS ATEY § A1 9§ Ar AL
uF qrEE g | '

(English translation of the above
speech)

Pandit Thakuor Das Bhargava (Pun-
jab): At the cutset 1 wish to congratu-
late the framers of the irst Five Year
Plan. Anybody going through the en-
tire Plan as given in this book without
any prejudice or pre-conceived opinion
cannot help feeling that the Planning
Commission have really made a sincere

attempt and that they Lave adopted
quite a realistic attitude in its fram-
ing. The hon. friend sitting at my
back has posed a query whether the
plan can be considered as adequate.
Opinions differ on this issue and on
hearing me further he will find that
I too differ from the Report of the
Plgnning Commission on a number of
points. But I have no doubt that the
labours of Shri Gulzari I.al Nanda to
bring prosperity to this poor land of
ours are certainly quite commendable.
I also maintain that in the absence of
a proper assessment of the actual disfi~
culties facing this country at present,
any one is likely to fail in having a true
appreciation of the attempt mades in
this Report to overcome those difficul-
ties or its other gocd featuves. It is
true that all these difficulties can
hardly be overcome,; nevertheless, a
realistic attempt in that direction is
certainly there. Our leader stated
yesterday that the presence of realism
in the report ’s a patent fact ard that
there is nothing imaginary ~about it
which may be incapable of implemen-
tation. Personally speaking. 1 feel that
probably it was difficult to have a
better plan under the existing circum-
stances. In this connection, it has also
been suggested that some obstacles
have also come in the way s a result
of the Constitution that we have adopt-
ed, and these difficulties could not be-
surmounted. I feel that the corstitu-
tional hitches referred to are not of a
nature which cannot be removed.
reference has been made to Article 31.
We know that it is not such a formid-
able Article. There are no jus! iceable
rights in that Article which cannot be
waived. This opinion has not been
expressed once only. The Constitution .
makers themselves had heen unani-
mous in the expression of a similar
view while commenting on this Article
that there is no such difficulty in it
which cannot be overcome. Apart from
that, I am conscious of some difficul--
ties of a different type altogether. 1
also feel that the Commission  has
devoted much time to the major things
which require considerable time and
funds and eventually submitted this
Plan. That Plan is predorninantly
agricultural and concerns oOur food.
have to express here my fealings of
pain and surprise which I had on
coming across the chapters oo conlrols
in this Report. It was oniy 4 few
days before that our Prime Minister—
not with any propaganda rotives butb
to enunciate the frm DULCY of hLis
Government, declared that 1nis ecouniry
will attain self-sufclency in respect
of focd by March, 1952 Similarily cur
President. while inaugurating the Ses-
sion of Parliament had observed that
we should be able to attain self-suffi-
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ciency ‘very soon. Our WMinister of
"Food has been equally emphatic to
-declare every now and then that we
-shall become self-sufficient in food by
March, 1952 and that we shall not
have the need to import foodgrains
from other couniries any longer. All
“these declarations were so emphatic
“that not an iota of doubt was left about

the non-practicability of attaining self-_

sufficiency by 1952. The igures now
supplied by the Planning Cummission
‘and other calculations made have never
been acceptable to the Ministry of
Agriculture. They maintain that 86
“per cent. of India’s population consists
~of. adults. It is a point which has
given rise to a controversial discussion
~even in this House a number of times
-and, personally speaking, I do not agree
“that India is so much short of food-
-grains as to render imports aksclutely
necessary. The Ministry of Agricul-
“ture have never had estimates regard-
“ing the land where foodgrains other
"than the eight main type of cereals
are produced. Cereals other than
these eight types are never taken into
account. In one crore acres of land
“those types of ‘cereals are produced
wh_lch' are not taken info zccount for
“rationing purposes. Never before have
‘thqse figures been considered to ascer-
tain the extent to which they contri-
“bute towards our requirements of food.
Similarly, speaking about the 85 per
cent. of .adult population, the method
“Tollowed in arriving at that figure is
-different from the one that is foliow-
~ed_all the world over. Throughout the
‘world this figure is fixed at 80 per
_cent. and we too have been doing that
“in the pasts The hon. Shri Nunshi is
‘not prepared to allow more than 15
per cent. difference in the produoction
of foodgrains. On that basis it is not
~correct to say that we have to import
“two to three million tons of foodgrains.
My respectful submission is that the
+Government’s conclusions regarding
-shortage of foodgrains are not based
on accurate statistics. It is not correct
“to assume that. In fact we have no
proper arrangements. The controls
:are a bad thing to have. 1t is because
«of these that the States press for im-
‘ports, as they cannot think of any
-other remedy. But for the controls,
“proper arrangements cannot be made
and the Government become compelled
to import from abroad—and farther
“because of this compulsion they reach
“the inevitable conclusion that there is a
shortage of foodgrains in the country.
In the absence of accurate figures and
statistics, the Government have no right
‘to assert that because of a defective
eonirol system there is a shortage of
~foodgrains in the country. The main
argument advanced by the Commission

in support of this shortage is that food-
grains available in the country are not
in such a sufficient quantity within
which a shortage in this respect can be
ruled out. I maintain that.the con-
clusion which the Commission has
reached is different from the cne which
the figures of the Ministry of Agricul-
ture make us believe and because of
which our hon. Prime Minister, the
President and other foremost leaders
feel unable to mention the actual
shortage categorically. I hold a diff-
erent view in this respect and I, there-
fore, do not support the contrsl system
from which the whole thing proceeds.

Another issue which I want to refer
to is the Chapter in this Report on
animal husbandry. It is really an
astonishing chapter. On reading
through it, I apprehend that inadequate
attention has been given to this issue.
I will read it out to you. The subject
of animal -husbandry begins at page
No. 109 and the first sentenee is,
“India has to support today abeut
177-4 million heads of cattle”. Three
pages in all have been devoted to the
cattle wealth of the country in this
Report. I feel that the fact dues not
seem to have been fully realized that
the entire agriculture of this couniry
depends on the cattle and that an
annual income of 1,000 crores of
rupees is due to this source. In the
agricultural set up of this _couniry
cattle ought to have been paid atten-
tion more than any other thing. This
is a patent fact that agriculture cannot
prosper without the cattle. I want to
point out two or three observations
made in the Report are out-moded and
hakneyed in type and indicate that the
issue has not been examined in a right
perspective. We are aware that the
Government of India are spending at
present only balf an anna per cattle
head on the animal husbandry whereas
in other countries this expenditure is
one rupee per head. We know again
that because of non-availability of good
bulls, we are unable to increase our
overall agricultural production, The

- fact is, in the year 1885, 20 bullocks

were available for cultivating 100 acres
of land in the Punjab whereas in 1940,
only 14 could be had. At present a
lower acreage under cultivation in
that State is partially due to the inade-
quate number of bullocks available
there. In my opinion, many crores of
bullocks are required for cultivating
all the fallow or cultivable land lying
waste in India, The Agricultural Com-
mission had also told us likewise. In
their Report, the following sentence
occurred:

“Ten pairs of cattle are required for
100 acres.”



L

*

5183 Motion re Five Year Plan 16 OCTOBER 1951 Motion re Five Year Plan 5184

From that viewpoint, this Re-
port is absolutely silent on the issue
of fodder or any other such thing.

Nevertheless the Report refers to one
thing which is as follows:

“Remowval of useless cattle.—It is
estimated that at least ten * per
cent. of the total pepulation con-
sists of unserviceable and unpro-
ductive- cattle.” .

This has as its basis a report which
contain no facts and figures. The un-
serviceable cattle do not _form more
than three to four per cent. of the
total population, but without resort-
ing to any reasoning or calculations
or census, this statement has been
taken for granted. In every matter,
this Report has come to be guoted. I
know that the framers of this Plan
have themselves described it as a mere
conjecture. Proceeding cne comes
across the following:

“It is somewhat difficult to gauge
the effect of Article 48 in Part IV
of the Constitution on this problem.
In so far as it is interpreted as
preventing slaughter of dccrepit
and useless cows it may be said
to have aggravated it.”

I am extremely sorry +that such
words should have appeared here. Is
it a national report? Then they go
further and say words which would
certainly wound every person’s heart:

“Another result of such a pro-
vision is the adverse effect it
might have on the manufacture of
glandular products like insulin,
adrenalin and liver extract”.

Are the_cows and bulls bred in this
country with the purpose of obtaining
glandular extracts?

Shri D. D. Pant (Uttar Pradesh):
You worship the cow and the bull.

Pandit Thakur Das Bhargava: You
may not worship them, but there is a
large number of people in India who
do so. Proceeding the Report says:

. .“On the other hand, by prevent-
ing the slaughter of calves and
milch and draught cattle which
formed a considerable portion of
the animals slaughtered for beef
and particular varieties of hides,
the Constitution has faken a. posi-
tive step in furthering the develop-
ment of cattle in India.”

Mady I point out that in this connec-
tion that Pakistan also has stolen a
march over us. Even in Pakistan, the
slaughter of useful cattle has been
stopped. But in spite of every .effort
the Government of India have not
agreed to stop by law the siaughter

390 P. S. D.

of useful cattle in this country. They

have even ignored the recommenda-

tions of the Cattle Preservation Com-

mittee set up by them. None has still

brought forward a legislation banning

cattle slaughter—not even of useful

cattle. Has. this Government ever

since it came into power shown a sense

of urgency in deciding this issue? It

appears as if the mere mention of cow

puts the secular character of eur
government is some danger. To many

a person the mere mention of cow is

a sort of anathema. Sir, this is essen-

tially an economic issue. Fram that

very viewpoint a Bill was introduced

in this House and it is again with that

intent that a discussion takes place
here day in‘and day out. I want to

tell the House that the cows are in a

very bad way in Hissar snd Rohtak

districts in these days. The Govern-

ment that was in power there in 1938-

39 had spent three crore of rupees to

cope with the famine and save the

human beings and the cows in those

districts,. The cows in Hissar which
could be purchased for eight hundreds

of rupees previously can now be had

for Rs. 100 or Rs. 75 only. A buffalo

fetching Rs. 1,200 previously, is dis-
posed of now for Rs. 150 to Rs. 200

only. Yet nobody seems to be worried

the least. Sir. I should have nothing
to complain on this score abecut the
Punjab. Even today it has been given
out in the papers that the consumption

per capita of milk products there is

16-89 1bs. or in other words, is eight
seers daily. What are, however, the

conditions in the rest of India? It

comes to only five ounces per head

whereas in Pakistan it is seven cunces.

I have submitted these two facls be-

cause I attach much Importance to

them.

So far as the industries of this coun-
try are concerned, I want to cay a few
words regarding the rural industries.
Let the mills be entrusted with the
spinning, but so far as the weaving of
cloth required by the inhabitants of
this country is concerned, it should all
be undertaken by the cottage indus-
tries. Let the mills be used for the
production of-all such cloth as is meant
for export purposes. But so far as
weaving is concerned, it is the only
industry which is in dire need of pro-
tection by the Government. All weav-
ing mills preparing cloth for ouy own
requirements .should be closed down.
If the total weaving work being handl-
ed by the mills at present is transfer-
red to the cottage industries, it shall
go a long way to provide a livelihood
to our people.

The bell has gone. Because of the
very limited time at my disposal I can-
not take up all the issues. But I must -

1
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submit one thing. It is that I regard
the outlines of the Plan as embodied
in this book, to be very g
practical, and a great patriotic eifort.
For that reason I am of the view that
it has very much advanced the cause
of the poor. But my submission is
subject to one condition viz., the imple-
mentation of the Plan in right earnest.
That is not possible so long you do not
adopt effective measures to eliminate
all corruption from the Government of
India ®and so long the present Secre-
taries continue to be on their rosis in
the Ministry of Industry. Nothing will
possibly be accomplished till some
effective~steps are taken in that respect
and I think nothing can arouse the
cnthusiasm of the public of - this coun-
try. Shri Gulzari Lal Nanda and our
Prime Minister may bring pressure on
us and the Members of this Parlia-
ment may yield to it in deference to
their wishes, yet until a right type of
atmosphere is created in the country.
you will fail to move the raasses and
the whole thing will remain unsettled.
After all, who is ultimately responsible
for the implementation of this Plan?
You prepare a plan and genuinely fe€l
your responsibility in the matter. But
this is.not the case with the States.
None of them seems to feel responsibili-
ties. Your food problem will remain
ever as serious so long as the Agri-
culture and Food Ministers of the
States continue to show their apathy
towards it. |

One more thing and I would have
done. I regard the punishment of
whipping as quite necessary and right
for all corrupt officials, blackmarket-
ers or all other persons who set bad
examples ir social dealings or in other
ways harm the interests of the country.
I had made this suggestion on an
earlier occasion also, but if was not
accepted. Hanging is unnecessary, but
until whipping is laid down as the
punishment for corrupt public ser-
vants and the blackmarketers, these
evils will not be stopoed. The law
regarding whipping continues to be on
the Statute Book even now. There is
the 1904 legislation. You are aware
of the objects of that law. Unless you
agree to apply it effectively, you will
not be able to create the n=zcessary
respect and awe for the law in- the
people’s mind without-which they can-
not be made to desist from these mal-
practices.
thusiasm is lacking, you will fail in
the attempt of obtaining full co-opera-
tion of the public in the iraplementa-
tion of this Plan. If the desire is to
benefit from this Plan, then the way
suggested by me is the only one in that
rvespect.
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So long the reguired en- -
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Mr. Deputy-Speaker; If hon. Mem-

bers will confine themselves to tem

minutes each, I can call some more
Members. 5

Hon. Members: Yes. .

Mr.- Deputy-Speaker: I arn sorry hon.,
Members were not in- their  seats.
They expect to be called—they choose
their own time.

Shri R. K. Chaudhuri: There is a
saying that you can take g horse to
the fountain but you cannot make it
drink. You can present a thousand
and one combs either to myself or o
my friend here, Mr.
Saksena, but you cannot make us comb
our hair. For that, as in the Planning
Commission report, you require man-
power. You can have a thousand and
one plans, but unless you have n:an-
power you cannot work them success-
fully. That was what was stressed on
so much by our leader. the Prime
Minister yesterday. What is needed is
co-operation from the public, co-opera-
tion of all classes of people with the
Government, and it is only through co-
operation that we can expect to attain
success. Take the population policy
set out in this Plan. The Commission
has assumed that the birth rale must
be reduced in order to remove the
pressure on population. I submit—
this is a moot question—whether it is
necessary to have less population or
whether it is in the interests of ocur
country to have more population for
the sake of our economy. I have often
said here that if India had not been
populated to the extent that it was. it
might have had vacant space and
would have been subjected to colonisa-
tion by non-Indians. !f India had been
separately populated like Australia or
some parts of Africa, there would have
been colonisation by the Portuguese,
by the French and even by the English
in the earlier days. . So, we must not
beg the question. We niust settle once
and for all whether the pressure of
the population should be removed and
whether we should resort to scientific
methods of controlling the birth rate.
or we should do nothing of the kind,
According to the Planning Commis-

* sion. the death rate has gone down but

the birth rate has not and so they
recommend that the birth rate should
be reduced. Now, what are the prac-
tical steps that you can take to reduce
the birth rate? So far as edpcated
people, literate people, the youth are
concerned, you need not give them any
lessons in birth control. They are
themselves taking steps to reduce the
birth rate, but what about the masses?
How are you going to deal with them?
You are now going to approach the

~
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masses for the elections. When you
go round, are you prepared to tell the
masses that they should adopt sterility
and other methods that have been
recommended in this Plan? Are you
prepared to advise them to go to
clinics and get their womenfolk steri-
lised? Has any one got the fortitude
to tell the villagers that they should
reduce the number of their children?
You know that for the villagers their
able-bodied sons are their asset. They
are their capital. They are utilised for
more proguction and better agricul-
ture. Have you got the hardihood to
tell those people that they should re-
sort to artificial methods of  birth
control?

Shri J. R. Kapoor: The sons may be
their capital. but there shotld be no
inflation of capital.

Shri Munavalli (Bombay): Do not
pass the Hindu Code Bill.

Shri R.' K. Chaudhuri: Left to myself,
I would not have iiked to deal with
this question at all. In our times, we
used to pride in having children, and
whenever we did not have children. we
used to resort to incantztions. but now
the time has changed. The educsated
people seem to have a different idea
about this. I would warn the Govern-
ment of this: before yout go and preach
about sterility and other things in the
villages; before you set up expensive
clinics etc., you ought to come to a
definite conclusion as to whether it is
really in the interests of India to have
resort to artificial methods of reduc-
ing the birth rate. !
seriousness at my command that this
is a question in which religicus senti-
ments also come in.

The other point is about land settle-
ment and land reform. I pay my tri-
pbute to the Planning Commission for
the land policy they have enunciaied.
This is really the crux of the whole
situation. I would just like {o read
a sentence or two from the Plan. The
Commission says:

“In the last analysis, it is the
peasant, the man behind the
plough, on whom hopes of increas-
ing production have to be bhaused.
The changes in organisation which
have been proposed by us are
designed to assist and strengthen,
not to supplant, him.”

1 very much appreciate these re-
marks. All this talk of co}lectxve
farming and our having scientific ap-
pliances and things of that kind—all
this is rot. You have to improve, you
have to make the peasant work more

I say with all

and get more results. What is the
position of the peasant today? He
cannot work all the year round. Ie is
suffering from illness, from Malaria,
and it is precisely at the time when
he ought to be busy in the fields, he
falls sick. Let aside other health
measures. We do not have enough
quinine even, to distribute among the
peasants. What I want in my Province
at least is that if you are for more in-
tensive cultivation, if you want to have
more food, then you should make
available a larger supply of piough
bullocks. During the floods. a large
number of plough bullocks were
washed away. During the war, a large
number were slaughtered. We are
therefore in dire need of plough bul-
locks. The Assam Government
spends money and tells the vreople to
get bulls from elsewhere, but we do
not get them. We do not want tractors
or anything of the kind. We want only
plough bullocks and proper seeds. We
want the peasants to be kept in good
health. You have been talking loudly
about collective farming. I am sure it
will never find favour with the peas-
ants. Instead of that, the Planning
Commission should have recommended
the revival of the joint family system.
The joint family sysiem has been
broken up by the educated women of
this country. It is the educated
women, it is the luxury loving women,
of this country that wanted to separate
brother from brother. (Interruption).
That is how the joint family system
in India that existed during British
rule was broken up. It is on account
of the wife of an I.C.S. officer: it is on
account of the wife of an officer placed
in a high position that there was
guarrel betwesn brother and brother
and the whole joint family system came
into disfavour with the educated peo-
ple. There is no use frowning at me.
But is it not a fact? I am not in a
laughing moed. I submit with all the
emphasis at my command...

Shrimati Durgabai: We neither ob-
ject to nor frown at this hon. Member,
because in whatever he says, in time
and out of time he attacks Ivomen.
Therefore, we treat him with indiffer-
ence.

An Hon. Member: Not contempt?

Shri R. K. Chauduauri: Contempt?
And yet Mr. Chaudhuri gets presents
from people—perhaps with contempt!

Mr. Deputy-Speaker: The hon. Mem-
ber will refer to planning.

Shrimati Renuka Ray (West Bengal):
How is this reference relevani to the
subject?
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Shri R. K. Chaudhuri: Sir, my point
is that the joint family system should
be restored and collective farming
should not be considered serlpusly.
The joint Hindu family systern is the
biggest insurance against risk. If you
insure your life, say for Rs. 5,000 how
far can that money go for the educa-
tion of the children or the exgpenses of
your family. But the joint Hindu
family system, takes care of the mem-
bers of the family in times of adver-
sity. The best way to improve our
economic condition is by the revival
of this system.

Shri Himatsingka: 1 welcome the
Tive Year Plan that has been put
before the country. There is suffi4
cient material in it, which if properly
worked, will change the face of this
country. What is more needed is the
creation of necessary enthusiasm for
the implementation of the schemes. At
thel 'present moment the enthusiasin
reeded is not there. This is an Im-
portant aspect to which we should pay
immediate attention. The leaders
should create the atmosphere for the
active co-operation of private initia-
tive, so that the schemes put forward
in the Plan may be speedily implement-
ed.

The Five Year Plan incorporated in
this volume, is more or less a collection

of the large number of schemes that .

have been taken up by the different
States for development purposes. 1t
they are carried out economically and
quickly they should go a long way In
removing a large number of our diffi-
culties. They will go a long way In
removing our food deficit. At fhe pre-
sent moment the one thing that is eat-
ing up all the resources of the country
is the import of foodgrains and unless
the Government can take steps to in-
crease the production of food I am
afraid all the resources fthat the coun-
try had built up during the past many
years will be frittered away. There-
fore the greatest attention should be
given to schemes which will increase
production of food quickly.

There is one thing on which the
Prime Minister laid great stress. He
referred to the anti-social activities of
a number of persons who are engaged
in black-marketing. Controls, as you
know, Sir, are effective instruments in
creating black-markets and if they are
not properly administered ilhey create

, conditions in which these elements
thrive. Therefore, if you are going to
have controls you must be in daily
touch with the situation in the market
and must be prepared to regulate-your
controls in a manner that there will be
the least opportunity for anti-social
eiements to take advantage of. But I

am sorry to say that that is wantirg.
You will find that on many occasions
prices are fixed at a level much below
the prices to be paid to the primary
‘producer. My friends from Assam will
be able to say that the price of paddy
there is fixed at Rs. 7/8 a maund. No
producer is willing to sell at that price.
Persons who have to convert it into rice
have to pay a higher price. They pay
it privately and sell the rice at a
higher price. We should, therefore,
take note of the actualities of the situa-
tion and act up to the requirements of
the situation. It is no use calling
someéthing black when you creater a
situation whereby the whole country is
forced to take to those methods. Un-
less we are actively alive to the diffi-
culties we will always have this kind
of anti-social things. &)vernment
should be more active in following up
the situations that are created from

- time to time and meet the situation by

changing their policy as and when need-
ed. The remedy that should be adopt-
ed is what may be called progressive
decontrol. As the House knows, the
policy that was followed by Govern-
ment in the case of sugar has resulted
in increasing the production. This
year, I am told, the production will be
much more. If the same policy is
followed in other cases as well, that
will stop the black-markets and any-
one who wants to. have any supplies
beyond what is given as ration can go
and buy it in the open market. I am
told this is the system followed even
in Russia. Certain commodities are on
ration and if anyone wants beyond the
fixed quantity he can buy it from the
same shop at a higher price which
‘goes to augment the revenues of the
State. Here also if the extra guantity
required is sold at higher prices at
least the Government will get its share’
of the taxes which are at present being
avoided by selling at black market
prices. The prices at present shown
on paper is one, while the prices
actually charged are different. On
account of controls people have to re-
sort to these subterfuges.

There is another element which is
the blackmarket money. Apart from
the black market there is a certain
amount of money which is not in ihe
books and which is being utilised for
purchase and sale of commodities.
That money is now being utilised in
trade and commerce rather than in
industry. Of course a lot of money—I
think about Rs, 400 to 500 crores—has
been invested in -industry during the
last five years as fate of the so-called
shyness of capital. But there is a
certain amount of floating money which
is creating certain situations. If Gov-
ernmenf can find out some method
whereby that money_can be moppecd up,
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t will relieve the country of a lot
lcc)}fladiiﬁculties. My friend Dr. Deshmukh
suggested the issue of debentures—he
mentioned at a discount. I think Le
meant premium. This has been sug-
gested many times and even the Prime
Minister, as you know, before he’ left
for America had announced that Gov-
ernment will try to announce a policy
but somehow or other that policy has
not come in. Therefore Government
should consider that and introduce
something by which it could be done.

Shri Hanumanthaiya )
wish to say a few words on agricul-
tural prices. The Planning Commission
has dealt with what is called the price
policy in agriculture. I may state that
their observation is good. My point of
view is it can be bettered. There are
several defects in the present agricul-
tural price policy. The first is we are
paying to the indigenous grain less than
what we pay for the imported grain.
This is wrong. This affeets, according
to the Commission’s report. the pro-
duction of foodgrains in India. Adfter
zll, whatever the field of production,
price is the best incentive. It is here
we have to see what can be done. The
price we are fixing for agricultural
produce is neither sufficient nor rational.
To begin with it must be rationalised.
There is a proverb in Hindi whose
translation is: a kiwgdom where horse
gram is sold dearer than wheat must
be a kingdom that is being ruled by a
mad man. That is exactly what is
happening today. In my part of the
country horse gram is selling dearer
than rice or ragi. I do not know the
position in North India, whether if is
sold dearer or not. This is what is
happening every day and yet this Gov-
ernment has not paid attention to this
aspect of the matter. That is why I
used the word rationalisation of prices.
If a ryot can grow a particular kind
of grain. whether it is horse gram or
oilseed or groundnut and he couid get
better prices thereby he will certainly
not grow the required foodstuff, be it
wheat, rice or ragi. Knowing this state
of affairs it is rather sad that the Gov-
ernment should go on with this ano-
malous position. I have been urging
in this House for the last two or three
years that the fixation of price for agri-
culture produce must be based on
some scientific, economic data. Justas
in regard to every other production in
the industrial field the price is fixed
on the cost of production, so also in
the agricultural field the price must
be based on the cost of production.
The price is now fixed without regard
or without taking into consideration the
cost of production. The price is fixed
now more or less in this manner: be-
fore the war the price was-so much, now

(Mysore): 1

we give a little increase and we fix
the price with a sort of guess. That
should not be there. T is true that
agricuitural prices have gone up. It is
true that prices of foodstuffs have been
fixed by Government. But this fixa-
tion ought to be done on facts. They
must be ascertained. Just as the Gpv-
ernment of India enquires into whnat
is called the living cost and bases its
index figures on the data obtained and
made available, or fixes minimum
wages by making a series of enquiries,
they must also make sample surveys of
various crops in various parts of the
country and fix agricultural prices on
{he basis of the data available on date.
That is the basis on which the whole
price siructure ought to be constructed.
1 the ryot gets much more for the
commercial crop than for the food crop
he will certainly not grow food crops
to the extent or of the wuantity re-
quired. Therefore we must see that
the price got for foodgrains is more or
jess the same that the ryot gets for
the commercial crop.

1t may be done in one of two ways.
Fither we may fix the price of food-
grains higher or we may fix the price
of commercial crops lower. That is
one way. The other way is by the
imposition of a sort of tax on comimer-
cial crops. so that the incentive o the
ryot-may be more or less the same to
grow foodgrains or {o grow commercial
crops. Therefore I emphasize thece
two points in regard to our price policy
so far as agricultural production is
concerned. The first is that the price
must be fixed on the basis of the cost
of production plus a certain margin of
profit, Secondly, the price structure
must be rationalised.

The third suggestion I would like to
make is this. A few years ago ihe
Working Committee of the Indian
Naticnal Congress appointed a Com-
mittee to enquire into agricultural eco-
nomy and that Committee made a
recommendation that you must guaran- .
tee a minimum profitable agricultural
price to the agriculturist. That is what
is being done in other countries, whe-
ther it is U.S.A. or Great Britain. That
policy must be implemented here also.
We must guarantee to the agriculturists
minimum profitable agricultural prices.
When we have a Congress Govern-
ment and the Congress organisation has
laid down that policy I do not know
what the difficulty is in 1mnplementing
that suggestion.

I am very glad to see in the report
that about Rs. 137 crores have been
earmarked for agricultural production.
My suggestion is instead of spending
this money in a diffused manner all
over India and getting no result this
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money may be spent in a concentrated
manner in an grea where we can get
good foodgrains production. And that
area is the western coast. From Cape
Comorin to Bombay there are the
Western Ghats where there is plenty of
rain every year. In fact the water goes
.to waste and to the sea in many places.
There are places where these nafural
water resources can be bounded up
and tractors and bull-dozers- can be
used in order to get field for cultiva-
tion in many areas. This space is about
a thousand miles long and about fifty
to hundred miles wide. This area is
called malanad and a Committee had
been appointed by the Government of
India to look into its development. E
do not know what happened to that
Committee’s report. If this area is
developed with concentrated effort and
by spending the major portion or even
the whole sum of Rs. 137 crores on
this area I for one feel we can solve
ogr food problem to the satisfaction of
all.

Shri Mirza (Hyderabad): ‘As very
few points are made against the Plgn
I. think the Minister can give a few
minutes of his time to the other Mem-
bers.

Shri Sonavane (Bombay): 1 rise to
support, generally, the report of the
Planning Commission and appreciate
the efforts of the Commission. While
doing so I would be failing in my duty
# 1 do not draw attention to certain
things in which I am deeply interested:

5 p.M.

I would invite the attention of the
Planning Minister to page 231 of the
report to the matter dealt with under
heading ‘Backward Classes’. wherein
the backward classes, combining the
Scheduled Castes; Scheduled Tribes and
other backward classes form nearly,
according to the report, 40-17 per cent.
of the population of this vast continent,
and only 45 and a quarter lines have
been devoted in this Planning report.
Not only that but the question has been
‘lightly treated setting out the pribciples
of their improvement, giving out pious
wishes and principles, but no concrete
scheme has been envisaged in the re-
port. The Planning Commission in
the first part of the Five Year Plan
says that Rs. 18 crores have been pro-
vided for the amelioration of the Back-
ward Classes. 1 would like to know
whether this amount is really suffi-
cient for the amelioration of 40-17 per
cent. within the course of five years, of
a section of people who are weaker
and dewntrodden for centuries to come.
Has the Commission given much
thought to this problem? Taking out a
percentage, I would say that for every

Motion re Five Year Plan 16 OCTOBER 1951 Motion re Five Year Plan 5194

four persons one rupee has been set
out per annum for the ameliorating
programmes. The report says:

“The advancement of the bhack-
ward classes is a task which stands
in a category of its own because
of the special disabilifies from
. which they suffer...”

and further on they themselves admit
that this weaker section needs all the
support. They say:

“The difficulties of the backward
classes are in part an incidence of
the low development of the country
in which the greater portion of the
limited = opportunities available
have gone to_sections of the popu-
lation which enjoyed certzin ad-
vantages.”

Admitting all tHese things, what have
they dome? They have set apart only
Re. 1 for 4 persons. Is this, I say,
adequate or at least reasonable to the
sections of persons whom you say are
a privileged class? Let the Planning
Minister put his hand on his heart and
say that he has acted in a fair manner
to the Backward Classes. All the time
for ages, we have been kept by the
Government in power with promises
and we have been fed on promises and
promises. The repert says:

“Plans for the economic develop-
ment of the country hold promise
for the backward classes in as
much as in all directions _ State
policy is designed to redress the
balance in favour of the weaker
groups and the under-privileged
sections of the community”. -

These are all promises, that develop-
ment will take place in future, that all
the river projects will fructify and then
we will get all the benefits and our
level would be raised. I say, we have
been kept on promises and promises.
What I wanted to say is this: that a
scheme for housing, a scheme for edi-
cation, for technical and vocational
education should have been set out and.
the State Governments should have

been directed to implement these
schemes forthwith because we = Lave
waited for long. This disparity ‘and

this inequality between sections of the
population, do not permit to be kept
for long.

With these words, I hope the Gov-
ernment and the hon. Minister, who has
got great sympathies for the weaker
sections, will take special care to see
that housing schemes in all the States,
in all the villages are started. These
poor Harijans and Scheduled Castes
should be provided with good houses.

-
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Such schemes should be started ana

. more funds should be allotted 1o them.

Therefore, I would request that every
effort should be made and the State
Governments should be approached to

. do the needful in this matter.

Dr. M. M. Das (West Bengal):- The

' recommendations of the Planning Com-

mission regarding family planning has
given rise to a controversy in the ecoun-
try. - Although the overwhelming
majority of the people, almost the edu-
cated people of this counfry are in
favour of family planning, there are a
small minority who are opposed to the
practice of birth control.

Sir, at the very outset, T would like
to tell the House that I am an ardent
admirer and supporter of famjly plan-
ning. - I beliegve that under modern
conditions, we adopt a gradually higher
standard of living, not only to have a
balanced budget of our country as a
whole, but to balance our own family
budget.
but to resort to -family planning. I do
not understand what family planning
or conftraception has got to do with
religion. Pregnancy is a ohysiological
process like so many others in the
different fields of medical science. Pre-
gnancy also can bel and should be
controlled and regulated.

Shri R. K. Chaudhuri: You are an
expert in that.

- Dr. M. M. Das: But not so expert as

you are. You surpass evervbody. 1
do not see any harm in that, if it is
practised properly. There are cases
where it is criminal not to practise
birth- control which is advised by the
medical men. The scope of a medical
practitioner has revealed to me
hundreds of heart-rending cases and
sights which could be easily averted
by timely knowledge and practice of
contraception. I have seen famished.
and unadér-nourished and blood-less
mothers giving birth to still born babes
one after another every year and ulti-
mately dying of consumption in the
lower middle-class families. I have
seen children of perpetually ailing
mothers die by sheer neglect and want
of good food in the poor families. I
have seen the caesarean section, a
kind of operation, being performed
upon the same woman for the fourth
time. Let me explain what the caes-
areal section is. I mean...

Mr, Deputy-Speaker: The Doctor
need not explain all these processes.

Dr.-M. M. Das: It is important.

Mr. Deputy-Speaker: It is not neces-
sary.

There is no other alternative-

Motion re Five Year Plan 16 OCTOBER 1951 Motion re Rive Year qurr 5196

Dr. M. M. Das: During the last opera-
tion in which the caesarean section was
performed, the surgeon in sheer dis-
gust put a ligature, that is, tied down
the fallepian tubes and made her
sterile for the rest of her life. There
is nothing anti-moral or anti-religious
in it. On the contrary, birth control
under modern conditions is an um-
avoidable measure necessary on prin-
ciples of ‘health, and, happiness not
only of the middle class parents, but
also for their children. In a. poor
family, ‘the less the number of children
the better are the conditions of theii
living. What makes me sad is...

An Hon. *"-mber: The State wiHl
support them: why do you worry?

Dr. M. M. Das: ..... » to see that the
practice of birth control is being adopt-
ed very quickly only by the middle
class intelligentsia alone. the poor and
illiterate classes remaining as produc-
tive as ever. The middle class section
of our population is certainly the
backbone of our country and they are
the brains-trust of the nation. As a
result of the practice of birth control.
the birth rate in this most useful sec-
tion of our society will be controlled
and regulated whereas the floodgates
.of production will remain oven for the
poor and unintelligent. T. am afraid
that this will act as a double-edged

sword diminishing the Dbirth rate
among the intelligentsia on the” one
hand and -increasing the birth rate

among the voor and illiterate. They

may be a fallacy in my argument and
I shall be very glad if it is pointed out.
The only solution in my option lies in
propagating this family planning
among all classes of the Indian people.

May I continue, Sir?

_Mr. Depufy-Speaker: I think the
time is over, However, the hon. Mem-
ber may go on for a minute or two.

Dr. M. M. Das: So far as the indus-
trial field i5 concerned. the most strik-
ing feature of this First Five Year
plan is the conception of mixed eco-
mmy. The hon. Minister for Planning
has. on more than one occasion, ex-
plained this doctrine of mixed eco-
nomy. In the debate on the Industries
(Development and Control) Bill, he
has said that mixed economy is not a
half-way house belween the capitalist
and communist economies, that it is
not a mechanical mixture of the State
and private enterprises, but that it is
a_ harmonious and intimate blending
of the State enterprise and private
enterprjse. . Under this mixed eco-
nomy, it will be quite possible for the
private enterprise to retain the private
character so far as proprietorship is
concerned. At the same time, it will
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be national and public in spirit and
outlook and in activities. The attitude
of our Government and our Planning
Commission towards the industries of
our country is crystal clear. The Com-
mission wants the development of in-
dustries because they believe that with-
out this development it is not possible®
to raise the standard of. living and the
general condition of the public. Uptill
now, Government has rendered great
help to the industries only at the cost
of the community by giving them pro-
tection against foreign competition. It
is only now that emphasis has been
transferred from the negative idea of
safeguard against foreign competition
to°the positive conception of the fullest
utilisation of all the available resources
in the country of men, material and
machines. We see that within the
framework of the constitution, a mixed
kind of nationalisation is sought to be
achieved by this plan.

Shrimati Renuka Ray: I thank you
for giving me this opportunity to
speak. But in the short time at my
disposal, I will not be able to go into
any detailed suggestions regarding the
Planning Commission’s Report. I wish
to place a few points before the hon.
Minister for Planning.

Before doing so, I want to say that
this report of the Planning Commission
has come very late. But, still I am
glad it has come because it is better
late. than never. It was, I think, in
1948, when the Industrial Policy reso-
lution was passed, that we were pro-
mised that a Planning Commission
would be appointed. Perhaps much of
the ‘wastage that has taken place in
many of the long term projects might
have been avoided had this Commis-
sion come earlier and prescribed a
system of priorities.

Many people have said that there is
nothing very much in this report. It
is indeed a modest conception. It is
not an enumeration of the objectives
and dreams that we have; but it is
related to the realities of the situation
as we face them today. We have to
take things as they are. Although, as
the Planning Commission’s report has
pointed out, emphasis has to be laid
on the Directive Principles of State
Policy and we must go further towards
that end, we must, at the same time
realize the limitations of the moment.
But, in saying this, I should like to make
certain suggestions to the Planning
Commission and the Minister for Plan-
ning. I am glad that they have pointed
out that if rural development is to take
vlace, we must not only lay stress on

the abolition of Zamindari and the
intermediaries but change must be
brought abouf in the actual land system
so that fragmentation of holdings and
uneconomic holdings may be ended.
They have pointed out in their report
that the ultimate objective is to have
co-operative village management.
There is a.great deal of hesitation here,
It is one thing to say that we should
have co-operative village management.
To bring that about requires greater
effort than merely saying that we want
the villages to be managed in this way,
or that co-operative effort should be
encouraged. We know from our ex-
perience in the past on many occasions
that while there is lip sympathy in the
administration even today to- co->pera-
tives, in actual practice, how very diffi-
cult it is to help any co-operative en-
deavour. I would suggest to the Plan-
ning Commission that they should tell
Government that all governmental help
in regard to agriculfure.and cottage
and small industries shoyld be to co-
operatives. In this country, most of
the people are uneducated as yet. When
we try to lay down a new policy, there
must be some inducement. We cannct
bring this about in an authoritative
manner for we believe in democracy.
Therefore, we cannot lay down any
hard and fast rule that every one must
go in for co-operatives. But, surely,
it is up to the State, if it believes in
this new pattern of economic society
to. say that State aid will only go te
co-operatives. That is one point that
I wish to place before the hon. Minis-*
ter for Planning.

The next point is with regard to
social services. It is quite right that
agriculture has been given the first
priority in this Plan. But it is very un-
fortunate and most regrettable that
social services which ought te have
come next, have not been given that
place. If we want more production
so that we may have better distribu-
tion, how can we achieve that unless
the men and women, who are the
builders of society are first trained and
equipped to do so? I am not speaking
in the air. I realise the difficulty that
is confronting us. I realise the fact
that we have not even got a sufficient
number of trainers to train teachers,
nurses, doctors and all others who are
to expand the social services. But, the
question is, are we using that unused
capacity and skill in the community as
we should? The Planning Commis-
sion’s report has pointed out that it is
not being fully utilised. But, what is
the solution? We ‘cannot expect the
thing to be done to a full extent and
by voluntary organisations alone.
These organisations on a  veluntary

v
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basis cannot mobilise the fully unused
skill and capacity that is there in the
couniry and canalize them into useful
activities. It is essential that the yoith
of this country should be mobilised by
initiative taken by the State for this
work. For a year or two at least, after
taking their degrees. the educated youth
must be drafted to various forms of
social work so that these social ser-
vices could be extended. Our greatest
difficulty now is that we do not have
adequate number of trainers in thesz
services. Tnese young people are also
without work or employment after their
degree examinations. They should,
therefore be utilised for this work
which is the greatest national need to-
day. I would suggest to the Planning
Commission to bear this in mind when
drawing up their final report. This
matter has been brought before this
House time and again. We brought it
up during the Budget discussions but
I do not know for what reason it has
not bheen possible for Government to
start something even on a small scals
in utiljsing the services of educated
voungmen and women. In other coun-
tries. military service is compulsory.
Surely in India when our most emer-
gent need is the expansion of our
social services, ins*ead of leaving the
thing to voluntary effort, the State
should take the initiative and mobilise
the entire youth for it.

The third point on which 1 would
like, to touch before closing my speech
is this cusstion of mixed economy.
Even if for the time being we have
agreed to mixed economy. the State
has to come in gradually into
the field of economic administration.
It may not be possible to nationa-
lise all at once. But it is
indeed regrettable that we have not
been able to improve our administrative
machinery to that extent or to any
extent during these four years. It is
in that direction that we must con-
centrate now. The Gorwala Report is
a great revelation and I do hope the
Planning Commission will give due
attention to the improvement of ad-
ministrative machinery through which
we can extend the public sector gradu-
ally. In the meantime, while a mixed
economy remains, it is essential that
there should be controls. I am very
glad that the Planning Commission has
pointed out that it is not merely a
question of commodities in short sup-
ply for which we need controls. but
that for better distribution these con-
trols are equally necessary. 1 hope
that a great deal of attention will be
focussed to improve the administration
of the controls. This counsel of des-
pair that is preached newadays that
we should decontrol because we do not
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have an adequate administrative
machinery and would therefore retire
from the field of economic administra-
tion is not fit to govern. 'Rherefore, I
am glad that the Commission have laid
stress on this point and I do hope that
they will go into much greater details
on this, because, after all no Plan can
succeed unless the administrative
machinery through which you are
going to carry out the Plan is effective
and strong. Public co-operation is
more if nit equally imvortant and this
can only come if we can give life to the
Plan and enthuse the country. If we
can lay the foundation of our eco-
nomic struciure in the right direction,
then ultimately it will be possible to
achieve our obiective of equality of
sncial justice in the economic sphere.

Shri Satyanarayana (Madras): I am
very grateful to you. Sir, for giving
me this opportunity to speak on the
Planning Commission’s report. I have
not got much time before me to go into
details, and so { will only touch upon
one or two main points that I want to
mention here. This is a national Plan
prepared by the national Government.
But on going through its pages I find
that it is not a Plan. but the principles
of planning are discussed here and it
1s really a programme. It should have
been called a programme instead of a
Plan. It would also fit in very well
with our ideas for all these years for
about 30 years, we have been referring
to our work as constructive program-
mes or various other programmes.
Probably as this particular pmogramme
is to be fitted into a particular mould
which is western and not our own,
and as we have also borrowed the
words ‘‘Five Year Plan” from Russia,
naturally our Government or the Plan-
ning Commission thought that “Nation-
al Planning” would be a better term.
We might call it a National Programme
as this contains not only the program-
mes prepared by the Central Govern-
ment but also those prepared by tihe
various State Governments. They
have incorporated them all and niade
a catalogue and given them in this
Plan. 1t is really a catalogue of the
various items of the programmes which
the Central Government and the Pro-
vincial Governments have prepared.

In this programme they have to meet
a great challenge. This challenge that
faces the Central Government is the
supply of food to the millions. I find
they have tried their level best to meet
this challenge and they have also sug-
gested raising the ration to 14 and 16
oz. But one great fact has been com-
pletely forgotten and that is that we
have got a great deficit in this country
ac far as food is concerned and that
deficit is rice. I tried to find out from
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{Shri Satyanarayanal

this report what is the target of pro-
duction that is likely to be reached in
these five years and whether that
“would be sufficient to meet our demand.
But I was greatly surprised and disap-
pointed to find that sufficient attention
has not been paid to meet our rice
deficit in this country. Take for in-
stance the State of Madras. Every day
we hear in this House and outside that
Madras wants more and more of rice.
Probably nowadays it has become the
notion in the north that Madras is not
taking wheat and if they want food,
they must take wheat and rice cannot
be produéed there or supplied to it. But
the fact is Madras has the capacity to
produce rice because the Madras State
has got big rivers like the Godavari
and Krishna from which you can irri-
gate nearly one crore acres of land,
if only you spend one-third of what is
being spent on the river-valley pro-
jects of the north. I say this because
almost all the river-val®y projects that
are now in execution are not supposed
to produce rice, but they are meant to
produce wheat. So even after five
years Madras will be left in great de-
ficit for rice. If one or two river-valley
projects of the south had been includ-
ed in this Plan the South would be able
-to produce more rice and I would have
been immensely pleased. It has been
generally said that there is not enough
money. This point has been answered
by many hon. Members. Money can
come from the people. For instance -a
river valley scheme on a small scale
may cost about Rs. 20 crores and the
people who are living in that parti-
cular area of the country can give that
money themselves in five years. Now
the question is, how can we get the peo-
ple to give that money? As it is, it
seems that unless the Central Govern-
ment can find the finance from its Bud-
get the thing is not possible. It is not so
The money can be collected from the
moneyed people in the area. There are
several schemes that have been pre-
pared and these have been brought to
the notice of the Planning Commission.
This is one of the most important
things which the Planning Commis-
sion, I hope, when they finalise their
Plan, will incorporate.

There are several other subjects
‘which have already been dealt with but
there are one or two which I would
like to mention. This Plan would cost
about Rs. 40 per capite ultimately,
when it is executed, which means that
each person will pay Rs. eight per year
for—the purpose of the execution of
the Plan. But what will be the totgl
wealth produced by this Rs. eight per
capita which will be paid by the con-
sumer in this couniry? That calcula-

tion I find has not been made. When
actually I begin to calculate I find that
it is not a very -encouraging figure, It
should also be taken into considera-
tion that when we make a money Plan
it should satisfy the money conscience
too. From that point of view I am
very much disappointed. A real wealth
production Plan must not be based on
money economy alone but on the basis
of what it is capable of in the way of
enthusing the people, what it is cap-
able of in the way of increasing the
wealth of the people. Only then it
would produce greater enthusiasm
among the people and they will begin
to work it. Has the whole of India
been surveyed from the point of view
of production of wealth, from the point
of view of increasing the wealth
through industries located in cottages,
has the country been surveyed from
the point of view of deficits? If all
this had been organised on a decentra-
lised basis and all the deficits had been
made up by money as well as human
labour, the results would havé been
better. It would have been very much
better if the Commission had taken
into account the various resources in
the different regions collected by sub-
sidiary Committees or State Planning
Commissions and incorporated all those
data in the report of the Commission,
so that anybody who goes through :t
would understand the data on which
the entire report of the Commission is
based. Therefore I hope that when
the report is finalised «ll these daia.
resources, deficits and various other

. facts and statistics will be incorporated

so as to justify the report when it will
be placed before us.

With these few words I welcome the
report and I congratulate the Com-
mission for having produced this re-
port. Since it is not a final one but is
going to undergo change, next time the
House is given an opportunity I hope
they will incorporate many more things
which will enthuse this House and the
people outside.

Had WY fag  amAg I
TEEA, T 9 AT AEET
E|rR 3 §¢ 98 Fg WX T Q@
gear fF ag o N 9w QO @1
ST ferge & | w1 AEw
e T ad adl, I u4w Fg-
foar 9 tF TH ST AT GIF ag
TS HTET AW &T I HIA FET AT

FIE qroAE HT AT AZE §

] -
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I A g=r A 5 W QIS
F FB aHT 3T, AL FF A a7 AT
Fgar sfed  AfF gAa aga dier
fer  smoowgr &, zafed wm

CHITAT FHIIT & HFATA HI AT

1% W g A A1 AA 1§ 99 AT T
AF FTAT ATEAI § | FW A dexAC
% (Betterment fees) T
o A fa@igar  [emr S Er
g\ #awxar § fF 9 7 deHe
W\ % ST g, FHE v
gl@d ar FHA AT FURT W
g Al 39 & FB WA 4, HiE® 9
¥ FEIT Ay AvAT @edr o s Sy
qTEHr oMews §959  (unearned
income) I& ¥ FAMT SH.H
TaAAT F1 AT, T AT ft, 2% % R
I H F9 feem ¥ 1 UEHT UF aE
U HIT HT TgT & A1 FT FEATS
F33 & fog ST eigaET g, 98 T
AT gELN TTH A7 ASITHS Y AT A,
ag F1E SF AL GEH T T A
QAT HET F 1 9F ar qg fw e
F oz A1 (HEM A TSR & | T
A AL AT AEIIT § AT A THER
¢ uiiseawes @5 (agricultural
land}) = 1 =g = g F
A9 asF [AFTEr A & FT AL dax-
Fe B TG FT 279 740 foar smar |
sffa df /& srax g faFer
ST @ @ AT dEe B S § a8
qATT AF0 AEA AT | AL g8 Ag¥
qt zaten A fAer s o &
Sy 5 9ga ¥ 2w a1 @ ar e
WA T I F A HT FAT BT
s, afw S aeiar g 94 &
FILT ATTTATHT 7 &, 15 Fgvgeara
N S TR g7 § 97 98 2 %

w9 9% @9 F1 9gER W ¥ AL
g 9§ 99 aF W AT ATAF
AT g0 guT aFA | At gred #
T w1 AT frer ag 2 & oS0 ug
IR W g9 WP g I S %A
dT @H FEA FT TR FT GAG
§ 9z =@ A wgA & g mnEA A
X 59 ¥ SATAT AT @F aMT ANEH
971 9T ¥ TGT TEF &1 FIHN ¥ AT
T Ay WEd A TR & (e
3ﬁ?’r'€<%'<z:‘rar% ATE(HAT F ST
& {od 37 FT Y% 31 A1 99 qF 2319
AT AT &QL IAAL HA AG! T (F4AT
sar foear 6 age arst wr @
zq fFeq A1 qEXET ) AT F1S
ITAT T8 |

UF 77 GA AT AT FAT 2
ag ag § fF 991 (5% ang Srg @ oy
q &7 fwar a4t % Tgegeam s gfamar
sic (breed) wax # g 1 gy
e fggem 1 F@mdm AISf 4§
a3

gvar. g9g fag ©  emafug) &Y

g a1 SHaEdi &r

NI wER oy o wEast &7,
frgam #1 Fz@ AT § dgade
e g 1 Al # e ¥ 4 dgac
g1

<

0% WA A ;. g% A1 (0

g § |

o

el AT fag gl dre
fergeam &1 dgada A ¥ & 4
W T qear S AT e famvﬂ 1T

Fmagams g i a0 @ wie
s - |

a8 7@ % F=5 § 1 gar g

Far>
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[l weTT fag]

ToE A1 95T A= q=H WE IR
T agt S g R fw A w9 A
gq g& S g av 9 &1 A faar
sar g, foag #¢ faar smav §
&l ST F1 S coTAT BAT T A H
FA TG ATH AV T Y SAW AT §
i &t dew #r  afgar Ais g IA B
T ¥ o am FE FEE AR
A A |

dfeq sigT @@ W 0 ¢ AW
Feam e R E AT TF FT AN
HC TP |

R WA fag 0 F AT AR
qFar fF g & et GEr wbE
T8\ & ar gg & a0 qfww g
for qX &g T a9 wE | S
T & ATTNrY @ aSlg ¥ ag ST
oET Qg WMEL FA §, AT W
§ #1% gfde  aw ad g
g7 A A R 4@ H ATIE
¥ P owm @1 s ;oA

g

ZT Y fi F qoE § gF 6
I s ¥ fa9ed wAT ARAT g
fr forgeam & svax &wime (Tax-
ation) &1 1 TQF § @ FHI
g =mfed | S &/ F orEr
faaey off smuaHT gRY § 9w WX
AT TAFA 334G S FL 9 IO
FWE | T F uEL FEHN &R T,
FE IR TF FT AHSAT FT AT P2
W1 @ wEl WA T IW A AT
qrl qrat & o FA F fox @

FTET =S SIS FT AT N qFAT

& wrax o feun, &gl 3w AW
& fod 1 saw a8 fear 3T H
a7y d5 39 (Land revenue)
#7 qdfaT dar ST wrhed fF FRAFE
g A T FT FTEIR A S AAT
T FAMET § G T9 F HA T FA
AT AT QT8 B4R, a1 dF &I HF
At ax g dww Adl W
=i |

Y f&Aw Wil ST 'HT AT

JEEUAT, AT AT AT |W g ag

QY AR Fag ¢ oo@ W saAmEr
AT AEY AT AT AL AW & (AT

| FAT ATEAT § F oI A9 Ag

IR SEFE W S & grA
I A S F G JI IR I & AN
AT FT AN W, TF al 98 F g
F ST TSI F=I b A g, @I
e qx gfam F dis, 39 &0 T
201 HifF g9 Fowd AT g9 3T IR
§ SR TFaE aral & ot g9 fremn
e &, WY FEC 9% ATy ey
T AT TET FT ALATET AE A0
O I ag g &, Sar § F a9
¥ ud fpar, 9w wToSU qdw
g ag i PRt S owifEd oo

(English translation 6f the above
speech)

Ch. Ranbir Singh (Punjab): Sir,
while welcoming this Five Year Plan
I cannot but say that this scheme
when completed would usher in a new
era in the Indian villages. It would
not be wrong to suggest that it would
be a step towards the estabhshment
of Ram Rajya, so to say.

Although I should have liked to
take a little more time of the House
and make a few more observations,
I would now, in view of the short
space of time at my disposal, confine
niyself to congratulating the Members
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of the Planning Commission and ex-
pressing my grievances in this re-
gard. The Plan seeks 1o provide
for realising what is said to be better-
ment fee. If this betterment fee was
to be realised from the sale or pur-
chase of land one could understand
it, for, in that case, it could amount
to an increase in land price and also
Government could justifiably claim
a share in one’s wunearned income.
But where a tax is continued to be
imposed on the use of canal water
it is not proper that a separate better-
ment fee be also realised. There are
two or three reasons for this. Inthe
first place, there are two kinds of
landed property in the country, wviz.,
property in cities and agricultural
property. When some new roads are
constructed in cities no tax of the
kind of betterment fee is levied. It
is, therefore, not justifiable that a
betterment fee be charged in villages
for constructing new canals. These
canals are® being constructed not
because—as many of us thought the
village conditions are_required to be
improved but because of the fact that
India’s economic condition cannot be
improved unless the country’s food
production is considerably increased.
Under such circumstances, people are
of the opinion that the Government
should have taken up these schemes
much earlier and should have spent
more money than what is proposed
to be spent now. Already they have
spent a considerable amount of money
in urban development schemes and for
providing suitable. amenities to ' in-
habitants of cities and towns. But
unless villages are placed on equal
footing -with cities, no betterment fee
olfﬂthis kind can be said to be justifi-
able.

I have one more thing to state in
this connection. It was also referred
to by Pandit Thakur Das Bhargava.
What I mean to say is that the
Haryana breed is facing the danger
of extinction. It will be recalled that
the Haryana breed is one of the
finest breeds in the country.

Sardar Sochet Singh: Is it a breed
of human beings or of cattle?

Ch. Ranbir Singh: It is a breed of
cattle—one of the best cattle breeds
to be found in India. It is better
than the breed of human beings!

An Hon. Member: Of that you are
a good specimen,

. Ch. Ranbir Singh: Haryana breed
is one of the best cattle breeds in
India. May I request hon. Shri Nanda,
who has also been a Minister in Bom-
bay, to see what is happening in
Calcutta. Cows and Dbuffaloes of
good breeds are sent there from one

side and when they go dry, they are
slaughtered. While preparing any
plans they should also take this fact
into consideration so that the best
cattle breeds’ in the country are
preserved.

Pandit Thakur Das Bhargava: They
have been taking into consideration
for the last 28 years but with no
results.

Ch. Ranbir Singh: I am not prepar-
ed to admiff that the Government
have no means to do so or that it is
so difficult a task that they cannot
possibly do it. He too seems to be
of the same opinion but since he is a
little displeased he speaks in such
ambiguous terms. It is by no means
a difficult task. If these catfle are
sent back to Punjab, one of the best
cattle breeds would be preserved

Apart from these two things tnere-
is one more point which I would like
to touch on. It is that there should be
an uniform taxation policy throughout
the couniry. Whereas income to the
tune of several thousands of rupees
is not taken into consideration while
imposing income-tax on all non-agri-
cultural incomes, things are other-
wise in case of agricultural incomes.
Therefgre, since many othér thiags
have been taken into consideration
while preparing this Plan, this aspect
of the question should have also been
given due cqnsideration. The system
of land revenue should be so formu-
lated that an agriculturist who ekes
out his incomé from the sweat of his
brow may not have to pay income-

-tax on the income upto at least two

to three thousand rupees.

Shri Feroz Gandhi (Uttar Pradesh):
You may see to all these things next
time. It is too late now.

Ch. Ramnbir Singh: Now I would
not take more time of the House and
would only submit to the Govern-
ment that next time when they bring
forward the detailed scheme, they
should take particular note of at least
two or three things. One is that all
the good cattle breeds in the country,
especially- the Haryana breed, should
be preserved. Since it is our desire
to see that Bombay and Calcutta get
full supply of milk, let there be no
slaughter either of buffaloes or of
cows. Seccnd thing, as I said before,
is that there should be an uniform
taxation policy throughout the lengih
and breadth of the country.

Prof, S. L. Saksena: How long are
we going on, Sir?

Mr. Deputy-Speaker: I shall call
upon the hon. Minister at six o’clock.
we will carry on till seven o’clock to-
day because I find many hon. Mem-
bers are anxious to speak.
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Why not sit tomorrow also, Sir?

Mr. Deputy-Speaker: The House
will not sit tomorrow, it will conclude
today. The hon. Member has not
been here. Enough opportunity has
been given so far. People are getting
tired—I find there is not as much
enthusiasm over the debate now as
there was when it started originally.

Shri Jhunjhunwala (Bihar): Though
the time at my disposal is very short
I cannot begin without thanking the
Planning Commission for all the
troubles they have taken and the
strenuous efforts they have put in in
coming to this Plan which will suit
us best under the present circum-
stances. Those who have read the
report will find that the members of
the Planning Commission have studied
the problem from all points of view.
Some may say that the Plan .has not
been able to meet everything that we
wanted, but howsoever modest it may
be I want to congratulate the Planning
Commission because they have given
us something on which we can work,
something which will set our pious
Kopes and aspirations of Planning
something big and imaginary at rest.

One of the great omissions which
I found in this Plan is that while it
has given us data only regarding
financial allocations, nothing has
been said in it about the procurement
of raw materials, real capital goods
necessary for the purpose.

Shri Syamnandan Sahaya (Bihar):

We have been kept completely in
the dark about these things. The
only thing they have said is that they
will spend so much money on this
particular item or on that particular
item. And, further, as the DIrime
Minister has said these allocations
can be changed as we get experience
in working out the Plan. So, the
first thing which the Planning Com-
mission should do when they collect
more data is to see what are the raw
materials which will be required for
these purposes and what are the re-
sources from where they will get the
capital goods. We should have a
clear picture of these before us and
then we should have a picture of the
result of the production and as to how
that production will be distributed and
utilised. For instance, we have got a
plan for producing so much electri-
city in different centres. The Flan-
ning Commission has not given us any
idea as to how that electricity will be
utilised.

The other omission, which is a
drawback, which I find in the Plan is
that it has aimed only at-marginal ad-
justment of things according to inodern

ment to all.

economy theory. They have 1ooked. at
the whole thing from the point oﬁ view
of efficiency and have just adjusted
the thing according to the present
economic theory; they have not taken
into consideration the conditions of
our country as it stands today—if
they had done that they would have
tried first to solve the problem of
unemployment. They should not have
minded what price we have to pay
for our produce as a result of solving
the unemployment problem, whether
the price we may have to.pay 1smore
with respect to the production we
get out of such employment, the
quality is inferior, our first vroblem
which the Cormsmission should have
kept in mind should have been -of'
employment, which the Commissicn
have omitted to do. I would request
that when they consider this question
again they should look at it from
the point of view of giving employ-
«

One point more and I have finished.
The Prime Minister said yesterday,
and the Commission also has said, that
there were constitutional limitations
in the way of our employing compul-
sion in order to build up our economy.
The Prime Minister said that if this
difficulty had not been in the way
our economic condition within the
course of these five years would bve-
guite different; if we could employ
compulsion- we  would be able
to improve the couniry quite a lof.
If there is a constitutiopal limitation
in our way I would request the Plan-
ning Commission to find out whether
there is no other alternative. In my
humble opinion there is. If ‘here
could be no compulsion employed,
at least there should be volunfary
adoption of certain things, that is
we should voluntarily do what is re-
quired to be done by compulsion. You
may ask how it can be done: it can
be dons by building up traditions,
and traditions can be built up from
above, not from below. If our Govern-
ment and those who are at the helm
of affairs can build up traditions and
show to the people that tha foundation
of our ecanomy can be built up
only on a life of austerity and
economy, both in the public as
well as in the private. sector,
and they follow that vprinciple, I
think much can be done towards im-
proving the eaconomic condition of
our country and giving employment
to most of the people, though it isnot
possible to do it all at once. But what
I would have expected the Planning
Commission to do is, that just asthey
have done in respect of a limited
number of people by large scale pros
duction, similarly they should have
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£ .
given a lead to begin-with as to how
we can use the produce of our cottage
industries and then by giving employ-
ment.

Within the short space of time at
my command, I have nof been able
to make out my point clearly. I have
merely given the outline and the
hint, and would request the Plan-
ning Commission members to
develop the same and do what little
they can to help our noor people who
are starving and going without . food.

Mr. Deputy-Speaker: There are
ten more minutes left. I think I may
call two hon. Members and give
them - five minutes each.

Shri Naziruddin Ahmad (West
Bengal): Sir, I have been given five
minutes to deal with an enormous
subject.

Dr. Deshmukh: Five minutes for
a Fiv‘, Year Plan.

An Hon. Member: * Brevity is the
soul of wit. - -

Shri Naziruddin Ahmad: There-
fore, 1T shall cut my coat according
to the cloth. This Plan is a splendid
Plan counsidered from “the point of
view of an idealist or one whg in-
dulges in pious wishes and platitudes.
But the test of a Plan lies not in its
language or diction nor even its ar-
rangement or its ideas, but the proof
of it is like that of the pudding which
lies in the eating. The whole scheme
will depend on how the Plan is actual-
ly  worked. If it is successfully
worked, it would be a good Plan. If
it is net successfully. worked, it would
not be a good Plan. Some 175 years
ago. Warren Hastings said that a
second-rate scheme if consisténtly and
properly worked and effectively put
through will work well; but a first
class scheme if it is not properly and
successfully worked and consistently
put through will fail. I would there-
fore rather await the actual execu-
tion of the Plan, and not be carried
?&zvay by its language or its fine
ideas.

This Plan has been regarded by so
many hon. Members as sacrosanct,
as absolutely inviolable and, for
others untouchable. There was a sreat
saint who used tolay down a test for
the propriety of a speech or writing.
He always judged things by the fest of
the scriptures. He would say, “If
what you say is already in the
scriptures, then it is superfluous. But
if it is not in the scriptures or if it is
inconsistent with them, then it is
blagphemnus.”> Therefore, in dealing
with the Five Year Plan, we have
to stréke a middle path. 1 shall deal
enly with one or two matters. First

I take agriculture. It is no use ask-
ing people to carry. on agriculture and
grow more food so long as there
continues a discouragement in the
procurement policy. The agriculturists
spend their all and produce food and
then Government takes them away
almost by fprce at an uneconomic
price. It is said thaf they should
be guided by the service motive and
not the profit motive. This is amost
unpractical approach.

Nex! I come to industrialisation. I
think more scope should be given fo
private enterprise; otherwise, industry
will not grow. I have heard it fre-
quently stated that our industrialists
are not cooperating; that they are not
putting their money in industries. 1
think there should be a little clear
thinking about it. As far as I know,
capitalists and industrialists do not
employ their own money. As Dr.
John Matthai once explained in reply
to a question, 95 per cent. of the M
shares of public limited compames;c
are held by the middle class moderate
and small share-holders, and only ¥
five per cent. of the shares are held §
by the big capitalists and industria-€
lists. Therefore, it is not a question ¥
of capitalists’ non-cooperation. The @
fact is that the investment market has 8
gone down. There is no encourage-¢
ment. Instead of the profit motive, €
service motive is recommended as an !
encouragement to industrialists, andC
when they do not come forward it is o
assumed that they are not cooperat+%f
ing. .- As a matter of fact, it is the?
middle class investors” whose savingsY
go into these industrial undertakings$
that are not coming forward, and net®
the capitalists. 8

Sir, some time ago you spoke abouti:
the common fallacy that Rapital is,
shy. You explained_ that capital is#l
not shy: rather it is dry. Capital Frasj
vanished out of the market, and there-
fore Government should fry to givgy
some encouragement for the investorg
to draw it. The' investior supplies),
the money, and the so called big
capitalists are merely the managing
agents. They look lke wcapifalists
and wield enormous power, but theirf
invested capital is very small. Here,?*
I should emphasise that the profitf
motive rather than the service motive ¢
should be put forward as an induce-
ment. Government must be practical’
and not merely express pious wishes. '
The ordinary, middle class investors”
are the people who must be encourag-!
ed. Instead of that, there is constant
government interference from all sides
and business and industry are put ata
disadvantage. The result is that th
market has gone down and is goin
down steadily still further. Nobody
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knows what would happen to our
industrial institutions if pious wishes
and platitudes go on governing the
policy of Government.

Mr. Deputy-Speaker: I thought of
calling the hon. Minister at six o’clock.
Two more minutes are left. I see Mr.
Alagesan wants to speak. Can he
finish in two minutes?

Shri Alagesan (Madras): I shall
finish in a sentence. if you so desire.
However, I am glad and grateful for
your giving me these two minutes.
I am only concerned with that oart
of the Plan that is still in the making.
I want a very important vroiect that
has been prepared by -the Madras
Government to be included in the
second part of the Plan. As it is,
there is no large rice plan that finds
a place in this Five Year Plan. Three
major river-valley schemes have been
included and they find a place in the
first part of the Plan, but they are
mostly wheat plans and there is no
provision for a large rice plae. The
Krishna-Pennar project will supply
the need and wive out the rice deficit
of Madras. It has been designed in
such a way as to make it easy for
Government to find finance for it. It
has been split up into two stages and
presented to the Planning Commission.
The position in Madras is very
difficult. It also puts the Central
Government in a very awkward posi-
tion when they are not able to supply
the rice needs of the Madras State,

€ ».M.

I am only sorry that there should
be some confroversy about such a
useful] scheme. Extraneous factors
like linguistic considerations have
been imgprted into this which make
it difficult for the Plan to be accepted
by the Commission. I can say that
this project serves more the Andhra
area than the other areas in Madras.
When the first part of the Plan will
be taken up 95 per cent. of the benefit
would go to the Andhra Area. There
are very large parts of the Andhra
country which are sparsely populated
and whieh are proverbially famine-
stricken. That part is served by this
project. You know, Sir, that Nellore
rice is famous all over the south. It
is something like the Dehra Dunrice
of the north. That district stands
to benefit to the extent of 15 lakhs of
acres and though the Prime Minister
in his speech seemed to belittle
foreign assistance the second pait of
the Plan is based on foreign assistance.
Since this project has not been taken
up in the First Part of the Plan it
has to be taken up in the Second Part
which depends for its implementation
on foreign assistance. There is no

_in and runs

river in India which takes its source
entirely through one
State. Every river is an inter-State
river. An inter-State river has to be
defined not only with reference fo the
regions that it drains but also by
taking into consideration the areas
that will be benefited by it. Madras
is one State and there is no question
of any inter-State river. So I would
urge on the Planning Commission to
include the Krishna-Pennar project
in the Second Part of the Plan and
give effect to it.

(. The Minister of Planning (Shri
Nanda): Sir, my task in replying to
the debate has been rendered very
easy by the valuable contributions
made by several hon. Members of the
House, 8Still, there is such a large
number of points raised, suggestions
made, questions asked, that I am at
a loss to know as to how it would
be possible for me to deal atlength,
or even brieflys with all those poirts
in the very short spaee of time that
is available to me.

When the Planning Commission’s
report was placed before the House
for consideration, it was not with an
idea to defend every little proposition
made in the Plan. The idea was to
evoke reactions, obtain suggestions
and to make use of those valuable
comments for the purpose of revising
and developing the outline of the
Plan. I will, therefore, try to make
use of whatever time is at my dis--
posal in dealing with general consi-
derations and the general question
of approach which is far more im-
portant. But I cannot dispose of the
othelr points kightly. Therefore, be-
fore coming to the general question.
I will take up some of the guestions
#hat have been raised.

I must at the outset say this that
many of the queries raised ignore the
nature and the character of the Plan.
It had been very emphatically stated
over and over again that this is a
draft outline: it is not a final Plan;
it is not a complete Plan. Naturally
there are omissions in it; naturally
several questions are not answered.
Yet I am surprised at the amount of
finformation that has been squeezed
into it. There is something in it
about State-trading—my  hon. friend
Mr. Kamath enquired about it—there
is something, also about destitute
children; there is something about cat-
fle, though we have devoted only
three pages to it; there is also re-
ference to Backward Classes.

We are not able to ‘answer several
questions even now and I wogld like
to submit here that even affer the
completion of the Plan there may be
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titestions which we may not be able
to answer. We have been working
on certain problems which have not
been dealt with in the Plan, or if at
all have been dealt with only briefiy.
For example, we have given a lot of
thought to the question of adminis-
tration. We have arrived at some
concrete proposals’ regarding that
which in course of time will come up
for discussion here and elsewhere.
The foreign exchange budget, for ex-
ample, is not there in the draft out-
line. There are many other things
which the Planning Commission is
working on and on which it will be
able to throw more light later on.

There is another aspect of the mat-
ter which I would like the House to
keep in mind. The Plan does not
represent what I, the Chairman and
other members would have liked it fo
be. It simply reflects our judgment
and opinion about what is feasible,

workable and practicable. Therefore,

when wC are asked: “Are you your-
self satisfied with the Plan?” the only
answer we could give is: “We are not
satisfied with it; but we cannot do
better.”

I would also like to submit that the
criticism that the Plan is just a cata-
logue of schemes and not a Plan at
all is a very unfair one. I believe
I have on my side the handsome
appreciation of Pandit Kunzru—this
iz an aspect on which he laid great
emiphasis—when he said that this is
the first time when a complete Plan
has been drawn with reference to all
the factors, considerations and ques=
tions of resources and priorities. So
it is not just a catalogue of schemes.
It is as much a4 Plan as can be made
in a country like ours in its present
conditions. Not that it is bouand to
remain like that for all time. Things
will iinprove, even regarding the
techniques of Planning. There should
not be over-planning. Our planning
must have some relation to the
realities, the possibilities. It should
fhiot create illusions, nice statistics
which might possibly gladden the
heart of statisticians but which will
be absolutely of no value so far asthe
people are concerned, because they
will mean nothing.

There is another aspect also with
regard to the question of the character
of the Plan which I would like to sub-
mit. It is not what is to be achieved
as the maximum: it is the minimum,
even for this period. It is the mini-
mum for several reasons. In the
first place the figures relate to the
first part of the Plan. The targets
arise out of the first part of the Plan.
There is a second part which if pose
890 P, S. D,

sible we might like to carry out. And
then, the speed of it is not necessarily
going to be what we visualize at the
moment. But it will not at all be
desirable to start a car in the top
gear. It will not do any good to any-
body. We start on the basis of our
judgment of immediate conditions with
scme allowance for some progress,
some change in those conditions. We
provide for a great deal more of
change, improvement of conditions,
removal of those limitations whici
now obstruct our economic progress.
And 1 believe in the course of time
the Plan could be accelerated very
much in its execution.

Sir, what is it that has chiefly
attracted attention? Targets. The
targets are low. In the first place I
do not admit that they are so low.
Hon. Members have access to the
information on the subject, but I
might invite attention to some of
the most prominent figures with re-
gard to this. Regarding foodgrains
46 million tons is the current out-
put, the expected increase by 1955-56
is seven million tons, 18 per cent.
Jute 33 lakn bales, expected increase
in 21 lakh bales, 63 per cent. Cotton"
33 lakh bales, expected increase is
twelve lakh bales, 36 per cent. Sugai-
cane twelve per cent. Oilseed seven
per cent. What makes this possible
is increase in irrigated area, 26-5 per
cent. that is out of the major pro-
jects.

In the industrial side also we have
textiles, cloth 32 per cent. Cement
76 per cent. Fertilizers 181 per cent.
And there is a whole list of articles,
commodities which show very substan-
tial increase. Yet, I admit consider-
ing our needs, considering the claims
of the population, and that they have
today to go without so much that is
necessary, this is not very much at
all. Hon. Members have brought up
the question of seme individual pro-
ject here and there. Naturally, I will
not be in a position, nor is it proper
for me to answer questions regarding
a certain individual project which an
hon. Member might want to have in
a certain part of the country. These
are things which we can discuss in
very great detail, in the planning course
with hon. Members who are interesied
in these projects. There are alsc-
other questions of a general nature.
Why have not we put in more steel?
We are very sorry that we have not
and we have been thinking about it and
we want to provide for more steel if
possible; it may be that we may not
be able to do that but it is not that
we are not keen for more steel, but
becausq we are not able fo accept the
suggestion that we might put in steel
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at the expense of a little more irriga-
tion. Irrigation means to us food,
irrigation means raw materials and
we will have them first. We will have
steel also. But we are basing our
proposals on a set of priorities. I
would humbly submit: let us not
Jjudge these Plans simply by these
figures. These targets are not such
that we need be ashamed of, but there
*is much more that is being offered
than these targets. The whole ap-
proach is that we have to provide
immediately for our most urgent
needs. We have to see to it that those
deficiencies in the economic situation
which are creating serious privations
are dealt with first, that a breakdown

~ is avoided with regard to the supply

of raw materials. The industry will
stop if there is not enough cotton,
enough jute, employment will be
curtailed and numerous questions of a
very difficult character will arise. All
that is being looked after, but much
more’ is being done and sought to be
done. We are providing for the future.
We are laying the foundations for a
much more substantial advance in later
years. We are trying to deal with
those conditions, to overcome the
handicaps and the limitations and to

_.ensure that with ‘the effort that will

be made during the five years.
Although we may not be able to offer
much more in the way of essential or
non-essential consumer goods, we will
be able to say that at least afterwards
there will be a more assured supply

of those very things and of other
things including social services. Re-
garding the lack of it the Prime

~-Minister has expressed deep feelings

and my feelings are not less deep
on the subject. Sir, this is with re-
gard to the targets.

There are some other specific ques-
tions related to the same subject—the
question of food self-sufficiency. It is
evident that the Planning Commission
has attached to this question the
greatest importance and it may be
that, we may not be able to dispense

with imports, but the obiject is that,

in a few years at least the minimum
needs of the counfry, minimum in the
sense that we may not have to starve,
if other sources are cut off, that is at
least assured and that does not mean
that we should not have imports.

Now, to the question of employ-
ment. I was dealing with targets.
What the Plan is going to achieve in
other directions also arises and employ-
ment is a very important question.
We, who have devoted all these months
to an exmination of the economic
difficulties of this country and who
have had to face the hard fact that

“of this report.
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it is going to be very difficult to im-
prove the conditions and to assure
the people the minimum essentials
of living, we should be guilty of a
great offence if we  ignore even a
little bit of help that may be available
trom any source, if we neglect any
part of our resources, and if we fail
to make the best use of whatever is
available. Man-power is our greatest
asset. Therefore, it would be a great
failing, it would be a great omission
if the best that is possible in this
direction is not done. In this case
also, it may be that what actually has
been proposed may fall short of what
is desired and we also desire to do.
But, whatever is possible has been
considered and recommended on this
subject.

Cottage industries have received a
great deal of attention in the Planning
Commission. It may be that the
outline Plan does not give full
evidence of that fact if the importance
of the subject is to be judged by the
number of lines that are given to
that. But, we were working on the
details of the Plan regarding cottage
industries, which require a great deal
of study, and collection of infor-
mation. This has progressed a great
deal since the time of the publication
Employment will in-
crease as a result of investment in

agriculture, Iirrigation and various
other things that are being done,
especially cottage  industries. We

have to realise the fact that the ccstly
copital equipment we cannot get on
a sufficient scaie and therefore we
have to make another approach to
this question of employment, and that
is the labour intensive approach. We
have to take up the cottage industries:
not cottage industries simply in name.
Cottage industries have to be develop-
ed, protected and systematically
fostered. That will be done. I would
not go into the details because it will
consume time and I may not be able
to deal with the other questions. But
I may assure the House that all these
things which are necessary for giving
effective aid and protection to cottage
industries are being considered and
planned. That is not the only thing.
Even cottage industries are not going
to absorb the whole of the man-power.
Therefore, what the Prime Minister,
in his opening speech yesterday, put
forward in the way of suggestions are
of the greatest importance. We have-
to think of other ways also of making.
fuller use of our man-power. There
are two ways. One.is the voluntary
aspect which has been considered in
the Plan: the idea of the Bharat Seva
Sangh. That is intended for the
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mobilisation of man-power and oth(;x'
spare resources on a voluntary basis.
That too may not suffice.  Someother
may, something like the suggestion
made by the Prime Minister
will have to be considered.
I believe the best results will be
achieved if our villages are organised
better and we are able not only to
have our production programmes for
the production of food and other raw
materials, etc., but also when the
community makes its plan of all needs
and in the satisfaction of those
needs engages all the spare man-
power. After all these people who
are not fully employed have been
consuming something now. This is
an idea which ecan certainly be
developed.

Regarding the question of the
actual working out of the Plan several
doubts were raised bhut they were of
a contradictory nature. On the cques-
tion of_ the feasibility of the Plan
or the iulfilment of the Plan on one
side it was said that this may not
be achieved. and on the other hand
that what the plan set’s out to achieve
is not enough. I refer to certain
ideas regarding which there is no
promise that they wili be fully imple-
mented within the next five years.
Take for instance the cooperative
farming idea. We want to do as much
as possible in two, three or five years.
It is not that we expect that the whole
country will be dotted with cooperative
farms. Our targets do mnot depend
upon that. Whenever we have made
specific proposals there we have seen
to it that that wvart of our recom-
mendations which is of a contingent
nature does not affect our calculations.

So far as the fulfilment of the Plan
is concerned limitations such as the
Constitution and democracy were
pointed out but I will not go into them.
The Constitution perhaps may have
been a litthe different and in that
case it might have had some effect
in strengthening our hands in "deal-
ing with the situation. But by and
large it is the difficulties of the situa-
tion itself which come in the way of
bigger ambitions.

We had alsp given thought to the
subject of the implementation of the
Plan. We had it very much in mind
that certain basic conditions have to
be fulfilled before we could think of
the Plan being realised. There must
be & proper, adequate, strong and
efficient administration. This was
touched upon by several Members.
There should be public cooperation.
This point was very much stressed
and I may say that we are very keen-
ly aware‘of it. It has been said

that what we have put forward will
not enthuse many people, because,
the targets are not adequete. I sub- ,
mit that if even this much can be
secured it must enthuse the people.
There enthusiasm is essential for us,
because in the working out of the Plan
they have to play a large part and
so their sacrifices, their hard work
and their cooperation are essential
and we have to see to it that we secure
them for the Plan.

As a first step we tried to take
people into our confidence, in the
preparation of the Plan. In fact every
one whom we thought would be of
help to us. There was a large amount
of discussion and consultation and this
draft report has been circulated very
widely. Among the factors which are
absolutely indispensable for the
implementation of the Plan are the co-
operation of the people and efficient
administration, to which a great deal
of though has been given. I may
noint out that this is with reference
to the ouestion which was asked,
namely. “Already so many months
have passed and what has been done
about the Plan?” The Plan is al-
ready in operation. It is not waiting
for anything. For example between
the Centre and the States the Plans
are being worked out in details for -
the purpose of execution. In the
next year’s Budget the whole pro-
gramme is being adjusted in the
ligcht of the Plan. Not only that but
other ideas of the Plan alsp are be-
ing worked out such as public co-
operation, mobilisation ¢f manpower
etc. We have already circulated t
the States and the persons in charge
of river-valley proiects that it should
be possible for them to enlist and
harness the unemployed people in the
villages, that they should be asked
to work in digging the canals, ete. on
the basis of some kind of cooperative
organisation. That would make our
plans less costly and also create a
great deal of enthusiasm. Wie are
very much aware of the great need
for public cooperation. That is. most
essential for the success of the Plan.
We have to create the solidarity of
the people behind these plans and
for this purpose there must be public
cooperation of al]l progressive parties
in this country. They may not find
everything that %they want in this
Plan, but most of what they want
will be found there. All of it may
not be there, but very much of it
will be there in the Plan.

Another condition for the success
of the Plan is that there must be
adequate resources, resources not only
in terms of finance, but also in terms
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of materials. - It was suggested that
adequate thought was not given to
this aspeet of the question; but I
would like to state that this aspect
has been considered and the whole
question of natural and other re-
sources is being covered fully. The
imitation of finance is there and that
s only a reflection of our inadequacy
the material sense. @ Whatever was
ossible, to that extent our resources
-~ nave been stretched. And just as in
the case of targets in the case of finan-
cial resources also we have been told
that we have over-shot the mark.
“You may not have so much money
~from the States or from the Centre.
n what are you going to do?”
That iIs the question put to us. On
the one side we are accused of not
keeping the targets sufficiently high
and on the other we are blamed for
expecting too much in the way of
financial resources. Actually we
have tried to reckon as closely
as possible and we have put down
vgiat is physically possible and work-
able.

One "thing about the Plan is this.
When I referred to accelerating the
pace of it. I said if this minimum

H%isualised is not attained, whosoever
comes in the way will have to be
dealt with. Therefore it is better that
we have modest and reasonable targets
so that nobody could say that this
thing has notl been done and that
thing has moft been done because we
aimed at something unrealistic.

~ With regard to the question of
implementation, I have stated some
of the things which we have consi-
dered in order tn ensure sueccessful
fulfilment of the Plan. In this con-
nection a question of wvolicy arises.
What about controls? We want more
production .and yet this Government
or this Plannine Commission comes
down with these proposals for
controls. Have we nni seen that the
production of sugar has gone up be-
cause there is a partial de-control?
Will not the price incentive work?
That is the question put to us. Well,
the price incentive cannot work now.
_There is a limited amount of land
avaflable and 1if you ‘increase the
price of one thing, the area under
cultivation of that crop goes up and
some other crop suffers and actually
we are worse off. In addition there
is an increase in the price level be-
cause rise in price of one commodity
« leads to risg in price of several others.
Thus. taking away controls and
allowing prices to rise will not result
fn inereased production, There are

these -physical limitations. It is only
when the economy is free to deveiop
that you expect the price incentive
to work. Our economy is not free
to expand and there are other causes
at work. 'This limitation can only be
dealt with by action by the State to re-
move these. obstacles. A little more
money in the hands of the cultivator
is not going to do it. It has to be
done by resources in the hands of
the Staté. ‘Therefore anything which
takes away from these resources 1s
going fo striké -at the roots of this
Plan.

Sir, regarding the question of the
price policy, it was said that horse
gram and wheat were selling at the
same price. There is something
seriously wrong. Yes, but it is be-
cause horse gram is free commodity,
while the other thing is not. That
disctinction —is really significant. It
is that which creates these anomalies.
I am not arguing for controls. I am
only answering the point raised. If
a serious difficulty arfses with re-
gard to competitive commodities, then
the answer is that.

Several other questions were rais-
ed. Icannot deal with them at length,
the question of cattle for example, the
question of the Backward Classes, etc.
It was, Sir, a mistaken view of the
attitude of the Planning Commission
that because we hdve dealt with the
question of Backward Classes in a few
paragraphs, we have given no atten-
tion to it. If the hon. Member who
raised this question were fo refer fo
the other parts of the Plan, he will
take a different view. 'Improvements
in the conditions of agricultural labour,
all this is going to be done for these
classes, and all the other measures
that we are going to introduce.
irrigation and other things, they will
help to improve the condition of the
masses. So let us not judge the Plan
from that point of view, although I
must admit that so far as the figures
of expenditure are concerned, they
have to be raised.

Regarding resources, I florgot to
deal with some points raised in this
connection. One was, why not en-
large the resources say by stopping
prohibition? Some hon. Members said
that it dces not matter if there were a
few people in the country who were not
sober? But if people were not sober.
they might destroy more wealth. I
am not pleading for.one side or the
other. I am ounly saying that it has
to be decided on merits. If it suc-
ceeds, well and good. If it fails,
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. then -of course the question takes a
different aspect altogether. -

Regarding the question of policy,
Shrimati Durgabal has been persis-
tent, in reminding me that I should
not forget her question. I have decid-
ed to touch on that lest there shovld
be no time later on. I did not fully
comprehend the question. Are wd
dealing with the question of women
on the basis of the family or as an
individual being the unif. Later o
it was explained that the idea had
reference to the Constitution. Theré
is a clauge in the Directive -Principlek
that every cifizen, man or womar,
had the right to question. There is
another class about equal pay for
equal work. I hope this is what was
being referred to?

Shrimati Durgabai: I
ferring to that.

Shri Nanda: Now, I am not enter-
ing into the constitutional side of it.
So far a® the practical aspect is
cancerned, the question of equal pay
for equal work is an accepted idea.
There is no difficulty about that. We
are for equal pay for equal work, If
there is anywhere any departure from
that, it will have to be rectified. As
regards the oauestion of livelihood,
women are doing, as it is, valuable
work large numbers of women are
doing that..and it is the duty of any
nation to see to it that the useful work
that women can do is fully utilised.
The auestion of adequate remunera-
tion for 'this certainly arises, but
that point I need not labour.

Then, Sir. some bigger questions
arise, that is, the subject matter of
these amendments. We are told not
to think so much of the actual targets,
but to consider the more fundamental
questioq of the social structure, the
economic organization and the social
system. In these days, there ig hardly
a person who cannot emphacically
state that he wants the common man
to come into his own, that he wants
the stand.ard of living of the people
to be raised, that he wants all in-
ustices to be removed, etc. I have
airly frequent contact with people
who contrcl industry, wealth and
money, and many of them npirofess
socfalism. 1 find more sociakism
amongst them than in the Socialist
party. On_l-y when it comes to the ques-
tion of doing things, the problem arises.
V_Vhen we talk of:a little more taxa-

:%&9“» they say, “No, if you tax us more,

'en the incentive will be lost, there
will be_no capital formation. And the
State willnot be able to raise loans.”

A yleious circla is put before our
eye } U we go and say that industries
' Ad hg_ Apelred o improve, the reply

was re-

is, *you do not know anything abaut
these matters. You will make things
worse.” 1 have visited as rhany
factories as possibly any person who
owns the largest number of factories
in the country, and I can say that
industrial conditions are cgpable of
a lot of improvement. Bu! they
would not let us interfere, That is
when you come to real action. Then

the whole armoury of ingenuity is
used for opposing new suggestions
and ideas.

Now, coming to the question of
change, things as they are cannot
remain. This much is understood,
Social change i5 necessary. But the
division arises or the line of de-
parture starts at this point. How is
it to be achieved? Between the
friends who hgve put forward these
amendments and us, I do not think
there is any difference at all regard-
ing the objectives, as to what “exactly
we want to secure. Mr. Kamath said
something about hunger and some
friends said something about employ-
ment and in a country where people
are poor, the question of narrowing
down disparities and making things
equitable—nobody can deny these.
The only thing is, how do we achieve
it. We are told that our Plan is not
sufficiently radical. If it is a ques-
tion of words, if it is a question of
certain slogans or ‘isms’, that is not
a matter for a Plan. The Plan is
achieving those very obiectives which
the hon. Movers of the amendments
have in mind. The only question for
us is which will do the job better. It
may be urged that ‘you are afraid,
you are not prepared to take risks’.
We are not prepared to take ex-
cesdive risks tpo-day. We feel that
the time now is such for this country
that we should not add to our difficul-
ties. Apart from that, the question
is whether even if those risks are taken,
if there is disturbance or dislocation
or breakdown, and we do not mind
that whether it will advance the
objective at all. We have seriously
considered this matter and we do not
agree that it will. We believe that it
will retarred.

The line of action we are taking .
is likely to achieve those results better
and quicker. The question of making
a redical Plan is not a matter of
just putting forward a theorem or
proposition. It is facing the situa-
tion in terms of what the outlook of
the people is, to what extent they are
prepared to cooperate among them-
selves, to what extent they are prepar-
ed to make sacrifices and undergo
hardshiips. Taking all these inio
consideration—the physical limitations
‘and the other circumstances which
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come in the way of a much more radi-
cal oocition being takemr now im-
mediately—not at. all suggesting that
& much more rad'cal avar~ach may
not be adopted—I am omly saying
that what cal be done now. Our
idea of mixed ‘ecanomy is not a ques-
tion of the co-existence of capitalisn
and of a public sector. It is the co-
existence of a public sector and
private secfor but -we should not
equate the private sector so far as our
ideas of private sector is concerned
with capitalism. There may be in-
dlvidual enterprise, there may be co-
operative enterprise. But capitalism
means a certain force and we
lleve that force should not be there.
We do not want to destroy the
capitalist people who have ‘noney.
We want to conserve whatever is of
value, ‘particularly the talent—-the
managerial capacity of the people
who .are now functioning. We want
to use that on reasonable terms and
use that in a manner that will not
conflict with the maijor policy of the
country with regard to the industry
and other matters. Therefore the
quesion of private initiative—that
force being utilized—is still there. It
has to be on certain lines which will
conform to the pattern of the Plan,
which will be in pursuance of those
objectives and not in conffict with
“Those . objectives.

Sir, now we will be asked, “In what
manner precisely are you going. to
achieve this? You say you are not
. going to accept the extreme line.”
‘What is our way? In extremes lies
instability. It is a third way—I will
not call it middle way. It is a way
by itself and it has its own philosophy
and its own technioue, its own opera-
! tion, its own procedure. I would point
| out scores of things which will be
| symbols of that apbproach or conception
i of the economy of this country. The
| idea of the
)

cooperative farming,
cooperative joint village farming
operations—that is not simply a

. question of bringing together a few
people in order to increase the produc-
tion to a small extent. It underlies
the conception that a different kind
of social order is going to be built up
in this country and the same applies

y with regard to industry ' The whole

| idea of Development Councils

t.has also that significance. The

r workers have to cooperate and partici-

» pate. So also the consumers cooperate

> In the work. This is a new approach.

2 To what extent it is implemented—

n that questlun arises; hut we are mak-

1 ing sure about that also to the extent

u it is humanly possible, that these
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ldeas do not remain simply as ideas'*
1t was said that our manpower is
wealth. I say the same thingr
of ideas, ideas are also wealth.;
The ideas create new conditions snd
situations. which change the whole pat-
tern of life and therefore a discus-
sion of ideas is not at. all out of place.
in the village community, it will mean
a different kind of a socinl and
econornhic system—in industry, also the
same wayv. In indusiry, in the rela-
tiors between workers and the
employers, the approach leads to the
establishment of joint Consultative
Boards. There is the question of
cooperation not on the basis of some- -
one who is the bess and others as sub-
ordinates. 'They are all copartmwits,
people who are participating togethe
in the same big process of productifie...
One person may get a little less thasf
the other. The aquestion is they ar®4
equally interested in the objectiv'
that the industry should develop ani.

improve the economic life of thu:
country. There are several othor
things which reflect the same ap-'*

proach—of building a social order on’.
the basis of cooperation not on conflict!
or competition. The difference 1is:
this, We do not want to build on the
profit-motive and competition nor do
we want to build un a bureaucratie’
svstem. We do mnot believe that a.
little more production is the only-
objective of the Plan. The human:
side, the whole aquestion of freedom,
the develobment of personality--
these are things that we cherish and"
therefore we want to build up a
system in which not only the produc-
tion increases but these values aren
realized or retained and are protected. :
So the whole approach is built up on !
a democratic basis. It is to improve
the capacity of the individual. This}
is also how we deal with the guestion
of employment. ‘We want to raise the
skill which means more weglth. We'
have to impart more skill on the one
side and on the other it is to secure
their own growth in the human sense.
These have great value,~the way in
which the mode of production is
developed—and there we emphasise
‘on decentralisation. on cooperation
etc. and this applies to the question
of employment also. The idea is there
should be more small enterpreneures,
there should be small scale industries
and there should be more facilities for
industrial training for educated peoble.

than are available now. For aw
means should be provided by the.
State. They have no ‘money, they.

have not the resources, buildings etc,
Therefore the idea 1is there aboyf
providing physical facilities;  f{o¥
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research etc. to the small men so that
we can build up a system of society
in which large numbers of people
pursjie their own lives, trying to get
their Mdvelihood in an honourabie
way apnd there are not very large
disparities and there is as much of
private initiative as can possibly be
secured.

Sir, #+ time is running out and
although I would have liked to develop
this a little further, it is not possible
to do £» now. But towards the end
I migh* -express my faith. May be
there & e deficiencies in the Plan in
this respect and that -respect, but
there is an effort to remove those
deficiencies. There is that bigger
thing, that the approach to the problems
is a sound approach: not only in creat-
ing more wealth in a few more years
but in building what we may call a
co-aperative commonwealth, something
.which will ®ossibly be an answer to
all those conflicting ‘isms’. It all
depends upon our own faith. The
Prime Minister said that he had a
picture of the country in his mind,
and sometimes he feels whether that
picture does not amount to wishful
thinking. I can assure you that if we
will have faith in ourselves and in
+ the destiny of our country, we will
be able to arouse in the people also
enthusiasm and faith in the destiny
of your country. A Plan is not propa-
ganda: a Plan just gives things as they
are; we can do more and bring out
the inner cignificance and place it
before the people so that they can
see that although what is coming is
not very much immediately; much
more' lies after it. We can have their
co-operation also. On their under-.
standing. on their hardwork and on
the solid backing of the large mass
of the people, I am sure that we can
rgalise the picture which the Prime
Minister has in his mind.

Mr. Deputy-Speaker: Hon. Mem-
bers who have tabled amendments
are not in their seats. Therefore, 1
do not propose to put amendment*
after amendment. There are three
amendments practically of the same
type, one standing in the name of

Shri R. Velayudhan, another in ti
name of Shri Damodar Swarup Seti
and the third in the name of Shi
Kamath.

The question is:

(i) In the original motion, add tt
following at the end:

“and having considered the
Report this House is of opinion
that 'the Report of {he Planning
Commission be referred to an ex-
pert Committee consisting of the
members of the various political
parties with a view to re-formulate
a ‘lve Year Nationai Plan’ for
India.”

(ii) In the original motion, ad
the following at the end:

“and having considered thJ
Report this House is of opinion
that as the existing socio-economie
structure has failed to satisfy the
basic human needs and to seek
to maintain it unchanged is to'
ignore reality and invite defeaty
the report should be referred
back to the Planning Commission
to re-draft the same on the socialist
structure of society which would
necessitate economic equality es-
sential for a classless society
which was the cherished goal of
the Father of the Nation, Mahatma
Gandhi, not for this country aloner
but for the whole ‘world.”

(iii) In the original motion,
the following at the end:

“and having considered th
Report this House is regretfully
of the opinion that the Draft Pla
is unsuitable to the needs an
conditions of India.” !

The motions were negatived.

Mr. Deputy-Speaker: The quesﬂon}

“that the draft outline of the
First Five Year Plan prepared by
the Planning Commission, be taken
into condideration.”

The motion was adopted.
The House then adjourned sine die
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